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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL, PRINCIPAL
BENCH, NEW DELHI

ORIGINAL APPLICATION NO. 433/2022

IN THE MATTER OF:

Pateshwari Prasad Singh ...Applicant

State of U.P. & Ors. ...Respondent

COMPLIANCE REPORT BY WAY OF AFFIDAVIT FILED ON BEHALF
OF CHIEF ENGINEER SARYU PARIYOJNA-2, GONDA. IRRIGATION
AND WATER RESOURCES DEPARTMENT, UTTAR __PRADESH.
REGARDING DETERMINATION OF FLOOD PLAIN ZONE OF RIVER
SUAV. AND REMEDIAL MEASURES FOR REJUVENATION OF RIVER
SUAV. IN COMPLIANCE OF HON’BLE NGT, PB_ORDER DATED
31.07.2025

Most Respectfully Showeth:

I, Himanshu Kumar, S/o Late S.N. Srivastava, Aged About 51 years, working as
Chief Engineer (Saryu Pariyojna-II) in Irrigation and Water Resources Department,
Ministry of Jal Shakti, State of U.P. having office at Gonda, the deponent herein do
hereby solemnly affirm and state on oath as under: -

1. That deponent is well conversant with the facts and circumstances of the
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r9

- That the present affidavit 18 being filed in compliance with the Hon’ble

Tribunal’s order dated 31,07 2025, passed in Original Application No. 433 of

2022 "N res , inati i
2022, specifically in response to the determination of the flood plain zone of

river Suav, on the on basis of 1 in 100 years return period of flood.

'J)

. That the Irrigation and Water Resources Department takes serious note of
the observations made by the Hon’ble Tribunal in its order dated
31.07.2025, particularly concerning the determination of the flood plain

zone of river Suav and remedial measures for rejuvenation of river Suav.

4. That in of compliance of point-6 of order of dated 15.04.2025 of Hon’ble
Tribunal, National Institute of Hydrology, Roorkee (hereinafter also referred
as "NIH, Roorkee™) carried out flood plain zone (FPZ) according to
maximum flood criteria i.e. year 2022 flood data and provided the latitude

and longitude of flood plain zone of River Suav via letter No.
SWHD/NIH/2024-25 dated 27.03.2025.

N

- That on the basis of the report provided by NIH, Roorkee with letter dated
27.03.2025, Government of UP (GoUP) has notified the flood plain area of

river Suav vide office letter no.l51/2025-439/2025-27-]%{0-4FCN-1832864
dated 08.04.2025.

6. That on the basis of maximum flood, data provided by NIH, Roorkee, stone
boundary pillars at a distance of 200 meters longitudinally have been fixed

in 31 Km. (Km. 89.000 to Km. 120.000) which covers distt. Balrampur
Nagar Palika.

7. That for the Determination of flood plain zone on the basis of 1 in 100 year
of return period NIH Roorkee had provided the latitude and longitude of
flood plain zone of River Suav by latter No.-SW] [D/N1H/2024-25/CS-3468

09.2025 Copy of letter dated 04.09.2025 is annexed herewith as
cOM 8840

§5’ s ) s
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Annexure-l. s basie of
on the basis of above data Government of UP (GoUP) has
notified the  flood plain arca of river  Suav  vide office letter

n0.1101/25-27-R30-4-8(Re)(NGT)/2022 dated  07.09.2025. Copy of the

office letter dated 07.09.2025 is anncxed herewith as Annexure-I].

oL

. That as far as the remedial measures taken for rejuvenation of river is
concerned, as per the minute of the review meeting on dated 28.06.2025 by
Hon’ble Chief Minister of Uttar Pradesh vide latter No.-39/5080 / 34—10
fR10~4 /2025 dated 30.06.2025, the nodal agency for the same has been

mentioned Namami Gange and Gramin Jalapurti Vibhag, Uttar Pradesh. A
copy of the notification dated 30.06.20%5 is annexed herewith as

Annexure-I11.

9. That a government order has been issued at the level of the Chief Secretary
for the restoration of small and tributary rivers under the MNREGA program
by the Government Order No. 29 HI0H0/76-2-2022/05 TH0G/ 2022 Elowi0

dated 05.04.2022 of Namami Gange and Rural Water Supply Section-2 and
it is mentioned in it that the work of restoration and rejuvenation will be
done through the District Ganga Committee constituted at the district level.

Copy of the order dated 05.04.2022 is annexed herewith as Annexure-1V.

10.That experts have also been appointed for the restoration and rejuvenation of
small and tributary rivers under the MNREGA program and other projects
by the Government Order No. 365/76-2-2022-05 wHoSt/ 2020 dlodto dated
20.07.2022 of Namami Gange and Rural Water Supply Section-2. A copy of

the order dated 20.07.2022 is annexed herewith as Annexure-V,

11.That in the letter issued by the Commissioner Rural Development

artment, Uttar Pradesh on 14.06.2023, the details of the rivers

e =Y AMNES Sy \\ . v .
// ol ’—r“éjﬁ%am by them in the financial years 2020-21 and 2021-22 have been
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mentioned. A copy of the letter dated 14.06.2023 is anncxed herewith as

Annexure-VI

2. That n continuation of the above in reference to the Suav river in
Balrampur district, the Additional Chiel Secretary, Rural Development
Department and Principal Sccrctary, Namami Gange and Rural Water
Supply Department were requested to take action for the restoration and

rejuvenation of the Suav river through Order No. 10 NGT / 25-27-f4-4-8
(Writ) NGT / 2022-¥10 TH0-1832864 dated 26.06.2025 and a copy of it has

been sent to the District Magistrate Balrampur. A copy of the order dated
26.06.2025 is annexed herewith as Annexure VII.

13.That in continuation of the order passed in the above-mentioned case on

30.06.2025, a separate letter has also been sent directly to the District

’ Magistrate, Balrampur vide letter number-800/25-27--4-8 (Writ) NGT/
} 2022-F10T90-1832864 of Irrigation and Water Resources Section-4
‘ concerning the revival of the Suav river. A copy of the letter dated

30.06.2025 is annexed herewith as Annexure-VIII

14.That the Irrigation and Water Resources Department is fully committed to
ensuring strict compliance with the flood plain zone of river Suav and its

encroachments and the directions of the Hon’ble Tribunal.
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Verilication

on 08~ 09- 29025 (hat the contents of the

above aflidavit are true and correct to the best of my knowledge and as per the

official records and nothing material has been concealed therefrom.

T T
,’-""., (" ~1NP\AF_SSQ'/\ \/(’\\
e
? L9110 iﬂi - )
. { \

)

4
r

\'/

) vr»-nh e oep'b'm
5)( nodlplﬂy

r,.o"(() E

|

-

<
o Atihosd eerore e o

YL »» .m!pn by the deporem “i’ﬂuﬁ? 2
*ho 6 dantinea by Sn, mrap . 30 A M2 FE

A vocate "‘ugh (oot awinay Hooh LiaTdes

Fove satefid wgiel N 1he dapere s
e Ledeste g b comes of 1 g
v et c T AN AxCkainen bg ne
f\b 6 | 25247
(8 ATANAN | o

=i Advoeate
~ 7 Qath Commyssionser
ainterate Court « pcknaw

DEPONENT

Page No: 5



"
o Tt st
U .
| Fﬂﬂn A (o e waTer, W wATe, 7 e v v s e,
E z % arefr TR W i i)
’,'ﬁ&-i‘ FATHATT o1, FEHI-247 667 (IWTATE) WA

= National Institute of Hydrology
mrt e sl (& Govermment of India Society under Ministry of Jal Shakti,
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Annexure-1

Phorne ; +51- 133;-:’:'."2 I-TEIS. 272108
web ©  www nihroorkee.gowvin

No. SWHD/NIH/2024-25/CS-346

Executive Engineer,
Saryu Drainage Division -1I,

Irrigation and Water Resources Department, Govt. of UP

Sub: Report of the study “Flood plain zone delineation of Suav River”

Ref: Your Letter No. 936/ ®030®0-2/ TA0310€0 dated 03/09/2025

Sir,

Date: 4" September 2025

With reference to above cited letter and observations the revised flood inundation extent
corresponding to 100 year return period flood (estimated from regional approach) using HEC
RAS hydraulic model with river cross-section and DEM of Survey of India is prepared. The
report with delineated flood plain based on hydraulic modelling approach is submitted herewith.

With Regards,

2

Scientist-E & PI
Surface Water Hydrology Division
National Institute of Hydrology, Roorkee
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Flood Plain Zone (FPZ) Delineation of

the Suav River

National Institute of Hydrology

Jal Vigyan Bhawan, Roorkee (Uttarakhand) — 247667
September, 2025
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List of Abbreviation

Abbreviation

Definition

1-D One Dimensional

2-D Two Dimensional

cwcC Central Water Commission

DEM Digital Elevation Model

ESRI Environmental Systems Research Institute

FABDEM Forest And Buildings removed Copernicus DEM

FFA Flood Frequency Analysis

FPZ Flood Plain Zoning

G&D Gauge and Discharge

GEV General Extreme Value

GIS Geographic Information System

GLO Generalized Logistic

HEC Hydrologic Engineering Centre

HFL Heights Flood Level

HO Hydrological Observation

JRC Joint Research Centre

NGT National Green Tribunal
NRSC National Remote Sensing Centre

PT3 Pearson Type-llI
QGIS Quantum Geographic Information System
RAS River Analysis System
RSAC-UP Remote Sensing Applications Centre, Uttar Pradesh
SOl Survey of India
USACE US Army Corps of Engineers
OWS Observed Water Surface
WS Simulated Water Surface
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1 INTRODUCTION

Floods constitute one of the major national calamities faced by India almost every year
resulting in substantial loss of life, large scale damage to property, disruption of
community lifelines besides entailing untold misery to the millions. Concerted efforts
have been made over the years to reduce the damage due to floods and mitigate the
sufferings of the people. Various structural flood control measures were taken up in
the past including construction of reservoirs, embankments, drainage channels, etc. It
is, however, now realised that absolute and permanent protection to all flood prone
areas and for all magnitudes of floods by structural measures alone is not only
impossible but also not economically viable. The emphasis has therefore been rightly
shifted to non-structural measures like Flood Plain Zoning and Regulation, Flood
Forecasting, etc., to effectively supplement the structural measures for providing
sustainable protection to flood affected areas. The broad concept in flood plain zoning
is to regulate the land use in order to mitigate the damage potential. The role of flood
plains and need for flood plain zoning was recognized by the Central Water
Commission (CWC) as early as 1975. This bill envisages zoning of flood plain of a river
according to flood frequencies and defines the type of use of flood plain. The States
of Manipur, Rajasthan, Uttarakhand, and erstwhile State of Jammu & Kashmir had

enacted the legislation.

The Chief Engineer, Saryu Project -l has approached National Institute of Hydrology
Roorkee to carry out the study for “Flood plain zone delineation of Suav River”. The
Irrigation & Water Resources Department, UP has to identify flood plain zone of river
Suav to Hon. NGT as defined under 3 (l) of River Ganga (Rejuvenation, Protection
and management) Authority Order. 2016. The “Flood plain” means such area of River
Ganga or its tributaries which comes under water on either side of it due to floods

corresponding to its greatest flow or with a flood of frequency once in hundred years.

The expertise of NIH was sought to guide how flood plain zoning of river Suav can be
done considering following:
e No measured hydrological data are available for river Suav.

e During high flood of river Rapti, inundation happens up to river Suav around

Page No: 11
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Balrampur district.

Earlier in the Committee's report dated 16.05.2023, it has been mentioned that
LiDAR survey data will be required. Irrigation Department is planning to procure
LiDAR data from Survey of India with 1 meter contour interval for area required

in hydrological modelling.

With these constraints, NIH with Irrigation Department agreed upon following

methodology.

1.

Since, hydrological data are not available for river Suav, the flood for 100 year
return period will be estimated from rainfall of corresponding return period (100
year) and convolution with the synthetic unit hydrograph (SUH). The SUH will
be derived using flood estimation report (Middle Ganga Plains Subzone 1(f)) of
CWC and relevant catchment characteristics. Moreover, the regional flood
frequency relationships developed for ungauged basin of Middle Ganga Plains
Subzone 1(f) by Kumar et al (2003) will also be used to estimate design flood
for 100 year return period. This approach was used in the earlier committee

submitted report of committee on 16.05.2023.

. The Inundation extent form satellite data of Balrampur district from 2009 to 2023

as shown in Figure 1.1 is available from NRSC/FMISC. The maximum
inundation extent from this data will be delineated as boundary of flood plain.
During delineation of floodplain, the patches connected to Suav river will be
considered as flood plain of Suav river.

The Survey of India (SOI) will provide the 1m contour map and Digital Terrain
Model (DTM). River cross-section will also be surveyed physically. The
hydraulic model (HEC RAS) will be setup to simulate the flow pattern on the
existing topography (represented through DTM and cross-section). Finally, the
100 year return period flood value estimated from rainfall (step 1) will be
provided as input to hydraulic model (HEC RAS) for simulating flood inundation

extent.

. The inundation extent from satellite data (step 2) and from hydraulic model (step

3) will be compared and maximum of them will be delineated for flood plain

Zone.

Page No: 12



1508

Inundation Extent Map of Balrampur District From Year 2009-2023,
with Settlement Area (Suwawan & Rapti River )

Lagend

. Suwawan River

= Rapti River

. Settlement

9 Balrampur_Flood2023
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GlBalrampur District B"“h:‘t—sziuﬁ s

Figure 1.1:Inundation extent map of Balrampur district [2009-2023]

The report of flood plain zone delineation using satellite-based approach was submitted
in March 2025 based on the inundation extent of Balrampur district during 2009 to 2023
as provided by the RSAC, UP (NRSC)/ FMISC. At several locations there is exchange
of flood water from Rapti to Suav river. Such areas which are predominately connected

to Suav river was marked as flood plain of Suav river.

The draft report for flood plain zone delineation for 100 year return period flood using
Hydraulic Modelling Approach was submitted in August 2025 for ground truthing and
verification. The observation received from the Irrigation Department on draft report was
addressed appropriately in delineating flood plan for 100 year return period using

hydraulic modelling approach.
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3 STUDY AREA AND DATA

The length of Suav river stretch is about 127 km. Various data and information are
collected from the Survey of India (SOI), Remote Sensing Applications Centre, Uttar
Pradesh (RSAC-UP) and field survey by the Irrigation and Water Resources Department
Govt. of U.P. and provided to NIH for this study.

3.1 Data

Following data/ information are used in this study

e Annual/ event wise flood extent layer extracted from remote sensing data for the
period 2009 to 2023. Obtained from NRSC/ Remote Sensing Applications
Centre, Uttar Pradesh (RSAC-UP)

¢ 1 m contour and 1 m Digital Terrain Model (DEM) from the Survey of India.

¢ River cross-sections by the Irrigation and Water Resources Department Govt. of
U.P. The datum is being checked and corrected to MSL and DTM by the Survey
of India.

e 30 m grid spacing FABDEM (Forest And Buildings removed Copernicus DEM)
for the catchment area.

Page No: 14
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4 FLOOD PLAIN DELINEATION

41 Hydraulic Modelling Approach

4.1.1 Estimation of Design Discharge

The study area is lies in the Middle Ganga Plains Subzone 1(f) of India. Since, no
observed discharge data for this area is available, the regional flood frequency
relationships developed for ungauged basin of Middle Ganga Plains Subzone 1(f) by
Kumar et al (2003) is used to estimate design flood for various return periods. The
relationship was developed with data of 8 sites, catchment are varying from 32.89 to
447.76 km? and their mean annual peak floods vary from 24.29 to 555.21 m%s. The

developed relationship is given below:

l 0.01 :
Qr = [34.842 — 34.304 { —1In (1 = 7)] Al084

Where Qr is flood estimate in m3/s for T-year return period, and A is catchment area in
kmZ2. The delineated catchment area up to confluence wit Rapti river is about 362.2 sq.
km (Figure 4.2). The estimated peak discharge for 5, 25 and 100 year return period is
623, 961 and 1236 m?/s respectively.
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™/ Suav river Catchment Boundary

Figure 4.1: Delineated catchment area of Suav river

4.1.2 Hydraulic Model
HEC-RAS, a hydraulic model developed by the USACE, is extensively applied in
calculating the hydraulic characteristics of rivers. It is an integrated program and uses

the following energy equation for calculating water surface profiles:

oV? o V2
Y,+Z,+>>=Y,+Z +—"+h,
2g 2g

Where Y, Z, V, a, h e, and g represent water depth, channel elevation, average velocity,
velocity weighting coefficient, energy head loss, and gravitational acceleration; and
subscripts 1 and 2, respectively, show cross sections 1 and 2. This program provides
user to input data, data correction, to receive output display and analysis. HEC-RAS
model needs details of river cross sections and upstream flow rate. The water depth and
mean velocity are calculated for a given cross section using the energy conservation
equation HEC-RAS calculates the water levels’ variation along the channel and the
water level values are overlaid on a digital elevation model (DEM) of the area to get the
extent and flood depth using GIS. Spatial data like cross section, river reach, stream

network, flow paths, and others have been obtained using RAS mapper of HEC-RAS.
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The U. S. Army Corps of Engineers (USACE) developed HEC-RAS, and it is the latest
product of 90 years of hydraulic modelling experience in the United States. Hydraulic
modelling development began in the United States after a major flood event on the
Mississippi River in 1927 prompting the USACE to begin exploring options to prevent
flooding. The Hydrologic Engineering Centre (HEC) is a branch of the USACE that was
established for the purpose of researching and developing new techniques to deal with
the effects of floods (US Army Corps of Engineers). HEC originally began developing
physical models to simulate river flow, but as technology progressed, computer
programs that could simulate floods were developed. The computer models were then
used to predict water surface profiles in response to potential future flood events and
better prepare. The latest update on the program, HEC-RAS 6.6 includes capabilities to
model the hydraulics of a river both one and two dimensionally. The three governing
equations of hydraulics are the energy equation, the momentum equation, and the
continuity equation. One-dimensional HEC-RAS uses a variation of the energy equation
in a procedure called the standard step method to calculate the water surface elevation
corresponding to different discharges flowing through the hydraulic system being
modelled. The standard outputs of HEC RAS model are water surface elevation, depth
and velocity. With use of DEM the inundation boundary and other maps can be
generated in RAS mapper. These maps can be exported to as vector file (.shape) and

raster file (.tif) for mapping and further analysis by GIS software.

The HEC-RAS model setup (Figure 4.3) is prepared using following data:

e Upstream branch to provide constant flood magnitude equal to 100 year return
period at upstream boundary (lateral flow are added based on contributing
catchment area).

e Downstream boundary as depth/water level of the Rapti river.

e Flood plain bathymetry (1m DEM), River cross-section for routing the flows.

The delineated flood plain zone for 100 year return period flood based on 1m DEM of
SOl and HEC RAS model is shown in Figure 4.4.
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Figure 4.2: HEC RAS model setup for the study area
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Figure 4.3: Delineation boundary for 100 year return period using hydraulic modelling.

Page No: 19



1515

4.2 Flood Plain Zone

The flood plain zone delineated using Hydraulic Modelling approach is shown in Figure
4.5. The tabular value of coordinate (Longitude, Latitude) is also provided in Annexure-l.
The floodplain zone near confluence with Rapti river will vary due combined backwater
effect and flooding from the Rapti river. These areas may be again reviewed along with

flood plain zone delineation of Rapti river.
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Figure 4.4: Flood plain delineation for 100 year return period flood based on hydraulic
modelling.
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4.3 Geographic Information System (GIS)
A Geographic Information System (GIS) is required for working with geographical data

(both vector and raster) and preparation of maps. Built by Esri, ArcGIS is a

comprehensive geospatial platform that integrates and connects data through the context

of geography. It provides world-leading capabilities for creating, managing, analyzing,

mapping, and sharing all types of data. In this study ArcGIS and QGIS an open-source

software are used as GIS platform. The GIS is used for following analysis

Pre Processing

Creation and management of the spatial (raster and vector) data.

The SOl DEM was provided in number of tiles and these tiles are merged and
projected using ArcGIS.

Catchment delineation by hand digitization and digitization of other important
features from SOI toposheet.

River centerline, cross-section lines, embankments are stored in polyline shape
file for importing to HEC RAS and other GIS analysis.

Post Processing

Raster layers like inundation extent, depth, water level etc. are extracted from the
HEC RAS results.

Conversion of raster layer to vector layer (shape files).

The shape file of inundation extent is further processed for gap filling etc. in GIS.
After processing the outer boundary is also exported to KMZ file.

Polygon layer of flood plain zone boundary is converted to polyline for extracting
the extent in left bank and right bank line.

Various operation like splitting, merging, overlay etc. are performed as per necessary.

Area, length etc. are calculated using GIS.
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4.4 ASSUMPTIONS AND LIMITATIONS

e Manning’s value of 0.02 to 0.03 was adopted for the river and 0.03 to 0.04 for the
flood plain.

e Limitation of river bathymetry below the water spread area in the SOl DEM and
accounted using available cross-sections only.

e The tributaries are cut-off at an appropriate upstream location in this study

¢ River morphological changes is not considered.

e Flooding due to drainage congestion. water clogging etc. are not accounted.

e Evaporation, infiltration/ groundwater interaction and diversion losses neglected.

e Any overflow from Rapti river and backwater effect/ combined effect at confluence

with Rapti river is not considered.
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5 summARY

The Irrigation & Water Resources Department, UP has to identify flood plain zone of
river Suav as per the directive of Hon. NGT as defined under 3 (l) of River Ganga
(Rejuvenation, Protection and management) Authority Order. 2016. The “Flood plain”
means such area of River Ganga or its tributaries which comes under water on either
side of it due to floods corresponding to its greatest flow or with a flood of frequency
once in hundred years. The expertise of NIH was sought to guide how flood plain
zoning of river Suav with various limitation like: No measured hydrological data are
available for river Suav; during high flood of river Rapti, inundation happens up to river
Suav around Balrampur district. Irrigation Dept. will also provide 1m contour data and
DTM from survey of India. With these conditions NIH submitted proposal to provide
draft report with delineated flood plan of river suav within six months. Two months for
data collection and four months for analysis. However, SOI provided the corrected
data in March 2025. In the meantime, the flood plain zone of suav is delineated based
on the historical flood inundation extent form satellite data from 2009 to 2023 was
submitted in March 2025.

Since, no observed discharge data for this area is available, the regional flood
frequency relationships developed for ungauged basin of Middle Ganga Plains
Subzone 1(f) by Kumar et al (2003) is used to estimate design flood for various return
periods. The estimated peak discharge for 5, 25 and 100 year return period is 623,
961 and 1236 m?®s respectively. The hydraulic model setup using HEC RAS is
prepared with 1m SOI DEM and river cross-sections provided by Irrigation Dept.
Inundation boundary for 100 year return period based on hydraulic modelling was
provided in the draft report in August 2025, for ground truthing and recommendation
for final boundary of Flood plain. The observation received from the Irrigation
Department was addressed appropriately and the delineated flood plan for 100 year
return period using hydraulic modelling approach along with coordinate at 200 m

interval (Annexure-1) are provided.
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Annexure-l|
District wise coordinates of flood inundation extent (Hydraulic modelling approach)

Dist: Balrampur

Left Bank Right Bank

SN Longitude Latitude SN Longitude | Latitude
1 82.10195 27.48769 1 82.10037 | 27.48599
2 82.10387 27.48716 2| 82.10206 | 27.48498
3 82.10576 27.48655 3| 82.10354 | 27.48376
4 82.10644 27.48531 4| 82.10301 | 27.48217
5 82.10727 27.48371 5] 82.10150 | 27.48327
6 82.10810 27.48207 6| 82.09993 | 27.48442
7 82.10824 27.48035 7| 82.09809 | 27.48509
8 82.10714 27.47887 8| 82.09609 | 27.48531
9 82.10814 27.47745 9| 82.09426 | 27.48485
10 82.10934 27.47600 10 | 82.09295 | 27.48351
11 82.10991 27.47436 11 82.09272 | 27.48455
12 82.10965 27.47271 12 | 82.09117 | 27.48505
13 82.10765 27.47259 13 | 82.09087 | 27.48355
14 82.10780 27.47430 14 | 82.08885 | 27.48361
15 82.10688 27.47577 15| 82.08713 | 27.48331
16 82.10512 27.47631 16 | 82.08670 | 27.48155
17 82.10406 27.47482 17 | 82.08710 | 27.47993
18 82.10436 27.47362 18 | 82.08883 | 27.47913
19 82.10252 27.47358 19 | 82.09081 | 27.47940
20 82.10210 27.47526 20 | 82.09273 | 27.47912
21 82.10248 27.47703 21 82.09287 | 27.48062
22 82.10319 27.47853 22 | 82.09414 | 27.48041
23 82.10334 27.47935 23 | 82.09595 | 27.47972
24 82.10186 27.48057 24 | 82.09777 | 27.47892
25 82.10035 27.48177 25| 82.09859 | 27.47749
26 82.09874 27.48286 26 | 82.09768 | 27.47598
27 82.09685 27.48339 27 | 82.09774 | 27.47418
28 82.09575 27.48239 28 | 82.09783 | 27.47241
29 82.09673 27.48132 29 | 82.09793 | 27.47063
30 82.09863 27.48072 30 | 82.09870 | 27.46896
31 82.10030 27.47984 31 82.10033 | 27.46808
32 82.10142 27.47834 32| 82.10203 | 27.46711
33 82.10171 27.47656 33| 82.10383 | 27.46643
34 82.10094 27.47489 34 | 82.10570 | 27.46580
35 82.10019 27.47321 35| 82.10722 | 27.46460
36 82.10011 27.47146 36 | 82.10905 | 27.46416
37 82.10120 27.46997 37 | 82.11077 | 27.46337
38 82.10273 27.46885 38 | 82.11223 | 27.46391
39 82.10458 27.46815 39 | 82.11330 | 27.46544
40 82.10654 27.46779 40 | 82.11497 | 27.46590
41 82.10850 27.46797 41 82.11696 | 27.46623
42 82.11038 27.46792 42 | 82.11895 | 27.46654
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Dist: Balrampur

Left Bank Right Bank
SN Longitude Latitude SN Longitude | Latitude
43 82.11224 27.46796 43 | 82.12096 | 27.46666
44 82.11409 27.46811 44 | 82.12285 | 27.46640
45 82.11610 27.46829 45 | 82.12478 | 27.46599
46 82.11795 27.46887 46 | 82.12595 | 27.46489
47 82.11920 27.47026 47 | 82.12488 | 27.46343
48 82.12047 27.47079 48 | 82.12306 | 27.46275
49 82.12042 27.46940 49 | 82.12181 | 27.46133
50 82.12080 27.46846 50 | 82.12034 | 27.46014
51 82.12263 27.46891 51 82.11863 | 27.45918
52 82.12441 27.46846 52 | 82.11778 | 27.45773
53 82.12631 27.46790 53 | 82.11696 | 27.45614
54 82.12776 27.46687 54 | 82.11606 | 27.45452
55 82.12862 27.46531 55| 82.11545 | 27.45285
56 82.12844 27.46365 56 | 82.11498 | 27.45115
57 82.12900 27.46196 57 | 82.11497 | 27.44968
58 82.12753 27.46082 58 | 82.11686 | 27.44918
59 82.12589 27.46057 59 | 82.11880 | 27.44930
60 82.12428 27.46007 60 | 82.12064 | 27.45001
61 82.12266 27.45899 61 82.12188 | 27.45142
62 82.12117 27.45778 62 | 82.12220 | 27.45299
63 82.11975 27.45649 63 | 82.12417 | 27.45314
64 82.11857 27.45503 64 | 82.12597 | 27.45243
65 82.11780 27.45339 65| 82.12715| 27.45110
66 82.11918 27.45244 66 | 82.12822 | 27.44958
67 82.11994 27.45388 67 | 82.12913 | 27.44797
68 82.12127 27.45504 68 | 82.12807 | 27.44648
69 82.12313 27.45569 69 | 82.12643 | 27.44553
70 82.12498 27.45509 70 | 82.12597 | 27.44393
71 82.12668 27.45434 71 82.12651 | 27.44251
72 82.12844 27.45357 72 | 82.12828 | 27.44167
73 82.13033 27.45297 73 | 82.13008 | 27.44089
74 82.13226 27.45302 74 | 82.13158 | 27.43971
75 82.13419 27.45324 75| 82.13110 | 27.43813
76 82.13590 27.45227 76 | 82.13005 | 27.43660
77 82.13621 27.45057 77 | 82.12897 | 27.43509
78 82.13560 27.44887 78 | 82.12850 | 27.43334
79 82.13383 27.44894 79 | 82.12806 | 27.43160
80 82.13457 27.45016 80 | 82.12822 | 27.42980
81 82.13312 27.45118 81 82.12896 | 27.42812
82 82.13233 27.44967 82 | 82.12995 | 27.42665
83 82.13222 27.44834 83 | 82.13185 | 27.42617
84 82.13114 27.44682 84 | 82.13353 | 27.42700
85 82.12993 27.44565 85| 82.13485 | 27.42836
86 82.12928 27.44394 86 | 82.13618 | 27.42965
87 82.13053 27.44266 87 | 82.13696 | 27.43131
88 82.13221 27.44251 88 | 82.13728 | 27.43298
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Dist: Balrampur

Left Bank Right Bank
SN Longitude Latitude SN Longitude | Latitude
89 82.13353 27.44115 89 | 82.13798 | 27.43465
90 82.13379 27.43939 90 | 82.13894 | 27.43623
91 82.13325 27.43774 91 82.14043 | 27.43744
92 82.13214 27.43624 92 | 82.14087 | 27.43596
93 82.13119 27.43466 93 | 82.14071 | 27.43418
94 82.13071 27.43291 94 | 82.14094 | 27.43240
95 82.13065 27.43111 95| 82.14179 | 27.43088
96 82.13119 27.42937 96 | 82.14270 | 27.42934
97 82.13281 27.42937 97 | 82.14441 | 27.42840
98 82.13395 27.43085 98 | 82.14624 | 27.42915
99 82.13464 27.43253 99 | 82.14795 | 27.43011
100 82.13500 27.43417 100 | 82.14944 | 27.43131
101 82.13536 27.43592 101 82.15081 | 27.43263
102 82.13629 27.43748 102 | 82.15273 | 27.43251
103 82.13725 27.43904 103 | 82.15474 | 27.43226
104 82.13878 27.43968 104 | 82.15655 | 27.43153
105 82.14070 27.44005 105 | 82.15773 | 27.43018
106 82.14253 27.44008 106 | 82.15643 | 27.42880
107 82.14364 27.43867 107 | 82.15596 | 27.42712
108 82.14378 27.43696 108 | 82.15624 | 27.42542
109 82.14378 27.43526 109 | 82.15762 | 27.42426
110 82.14553 27.43437 110 | 82.15950 | 27.42464
111 82.14745 27.43387 111 82.16124 | 27.42552
112 82.14904 27.43487 112 | 82.16277 | 27.42669
113 82.15090 27.43481 113 | 82.16392 | 27.42812
114 82.15292 27.43480 114 | 82.16567 | 27.42900
115 82.15487 27.43438 115 | 82.16737 | 27.42861
116 82.15682 27.43420 116 | 82.16785 | 27.42689
117 82.15865 27.43397 117 | 82.16780 | 27.42509
118 82.15956 27.43306 118 | 82.16667 | 27.42381
119 82.16087 27.43171 119 | 82.16504 | 27.42488
120 82.16125 27.43002 120 | 82.16365 | 27.42457
121 82.16283 27.42999 121 82.16171 | 27.42420
122 82.16443 27.43102 122 | 82.16056 | 27.42280
123 82.16644 27.43097 123 | 82.16082 | 27.42103
124 82.16827 27.43021 124 | 82.16219 | 27.41991
125 82.16953 27.42888 125 | 82.16408 | 27.41929
126 82.17016 27.42723 126 | 82.16594 | 27.41892
127 82.17069 27.42550 127 | 82.16743 | 27.41889
128 82.17029 27.42375 128 | 82.16937 | 27.41872
129 82.16933 27.42217 129 | 82.17121 | 27.41799
130 82.16794 27.42115 130 | 82.17225 | 27.41656
131 82.16901 27.42076 131 82.17307 | 27.41494
132 82.17078 27.42018 132 | 82.17409 | 27.41354
133 82.17255 27.41934 133 | 82.17543 | 27.41220
134 82.17390 27.41803 134 | 82.17716 | 27.41140
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Dist: Balrampur

Left Bank Right Bank
SN Longitude Latitude SN Longitude | Latitude
135 82.17453 27.41633 135 | 82.17866 | 27.41048
136 82.17579 27.41499 136 | 82.18055 | 27.40992
137 82.17750 27.41412 137 | 82.18257 | 27.40992
138 82.17884 27.41277 138 | 82.18454 | 27.41032
139 82.18068 27.41205 139 | 82.18654 | 27.41049
140 82.18265 27.41178 140 | 82.18841 | 27.41002
141 82.18462 27.41219 141 82.19012 | 27.40976
142 82.18664 27.41229 142 | 82.19177 | 27.41058
143 82.18860 27.41243 143 | 82.19310 | 27.41190
144 82.18998 27.41371 144 | 82.19439 | 27.41320
145 82.19168 27.41465 145 | 82.19480 | 27.41488
146 82.19263 27.41624 146 | 82.19596 | 27.41633
147 82.19362 27.41782 147 | 82.19770 | 27.41676
148 82.19453 27.41941 148 | 82.19855 | 27.41530
149 82.19538 27.42105 149 | 82.19843 | 27.41350
150 82.19720 27.42145 150 | 82.19856 | 27.41175
151 82.19909 27.42082 151 82.19932 | 27.41007
152 82.20088 27.42018 152 | 82.20026 | 27.40849
153 82.20160 27.41860 153 | 82.20130 | 27.40696
154 82.20137 27.41681 154 | 82.20237 | 27.40542
155 82.20104 27.41507 155 | 82.20410 | 27.40466
156 82.20139 27.41332 156 | 82.20595 | 27.40539
157 82.20190 27.41157 157 | 82.20723 | 27.40677
158 82.20251 27.40985 158 | 82.20801 | 27.40839
159 82.20377 27.40894 159 | 82.20794 | 27.41020
160 82.20435 27.41036 160 | 82.20801 | 27.41200
161 82.20434 27.41215 161 82.20809 | 27.41380
162 82.20450 27.41393 162 | 82.20795 | 27.41560
163 82.20397 27.41565 163 | 82.20798 | 27.41740
164 82.20377 27.41742 164 | 82.20858 | 27.41910
165 82.20407 27.41919 165 | 82.21035 | 27.41957
166 82.20457 27.42094 166 | 82.21197 | 27.41852
167 82.20518 27.42266 167 | 82.21335 | 27.41720
168 82.20582 27.42434 168 | 82.21473 | 27.41588
169 82.20769 27.42465 169 | 82.21611 | 27.41456
170 82.20950 27.42384 170 | 82.21788 | 27.41393
171 82.21148 27.42368 171 82.21971 | 27.41446
172 82.21343 27.42417 172 | 82.22123 | 27.41556
173 82.21294 27.42530 173 | 82.22209 | 27.41719
174 82.21211 27.42695 174 | 82.22291 | 27.41884
175 82.21205 27.42870 175 | 82.22395 | 27.42038
176 82.21356 27.42964 176 | 82.22511 | 27.42186
177 82.21547 27.43005 177 | 82.22637 | 27.42319
178 82.21749 27.43003 178 | 82.22812 | 27.42347
179 82.21950 27.42984 179 | 82.22984 | 27.42253
180 82.22136 27.42915 180 | 82.23090 | 27.42108
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Dist: Balrampur

Left Bank Right Bank
SN Longitude Latitude SN Longitude | Latitude
181 82.22269 27.42782 181 82.23086 | 27.41929
182 82.22159 27.42654 182 | 82.23054 | 27.41750
183 82.21979 27.42576 183 | 82.23018 | 27.41573
184 82.21802 27.42489 184 | 82.22957 | 27.41401
185 82.21620 27.42415 185 | 82.22907 | 27.41227
186 82.21511 27.42274 186 | 82.22864 | 27.41053
187 82.21318 27.42222 187 | 82.22776 | 27.40890
188 82.21416 27.42115 188 | 82.22665 | 27.40743
189 82.21523 27.41961 189 | 82.22488 | 27.40657
190 82.21706 27.41902 190 | 82.22359 | 27.40531
191 82.21863 27.41983 191 82.22292 | 27.40364
192 82.21990 27.42124 192 | 82.22286 | 27.40208
193 82.22098 27.42257 193 | 82.22193 | 27.40075
194 82.22178 27.42419 194 | 82.22035 | 27.39964
195 82.22333 27.42531 195 | 82.21846 | 27.39901
196 82.22448 27.42674 196 | 82.21726 | 27.39756
197 82.22534 27.42836 197 | 82.21611 | 27.39607
198 82.22643 27.42988 198 | 82.21533 | 27.39441
199 82.22776 27.42942 199 | 82.21667 | 27.39312
200 82.22851 27.42820 200 | 82.21782 | 27.39170
201 82.22948 27.42684 201 82.21703 | 27.39061
202 82.23125 27.42606 202 | 82.21513 | 27.39124
203 82.23312 27.42545 203 | 82.21363 | 27.39169
204 82.23504 27.42578 204 | 82.21498 | 27.39034
205 82.23696 27.42634 205 | 82.21651 | 27.38922
206 82.23855 27.42716 206 | 82.21843 | 27.38868
207 82.24001 27.42800 207 | 82.22042 | 27.38879
208 82.24199 27.42764 208 | 82.22242 | 27.38894
209 82.24390 27.42705 209 | 82.22444 | 27.38897
210 82.24588 27.42683 210 | 82.22617 | 27.38857
211 82.24769 27.42663 211 82.22556 | 27.38718
212 82.24915 27.42604 212 | 82.22376 | 27.38636
213 82.25004 27.42481 213 | 82.22186 | 27.38577
214 82.25150 27.42364 214 | 82.21984 | 27.38575
215 82.25301 27.42247 215 | 82.21782 | 27.38575
216 82.25489 27.42185 216 | 82.21696 | 27.38468
217 82.25671 27.42189 217 | 82.21709 | 27.38288
218 82.25857 27.42210 218 | 82.21795 | 27.38126
219 82.25903 27.42035 219 | 82.21929 | 27.38165
220 82.25708 27.41987 220 | 82.22094 | 27.38268
221 82.25762 27.41851 221 82.22182 | 27.38182
222 82.25871 27.41698 222 | 82.22084 | 27.38025
223 82.26010 27.41568 223 | 82.22058 | 27.37848
224 82.26149 27.41437 224 | 82.22160 | 27.37694
225 82.26290 27.41307 225 | 82.22278 | 27.37548
226 82.26379 27.41149 226 | 82.22406 | 27.37408
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Dist: Balrampur

Left Bank Right Bank
SN Longitude Latitude SN Longitude | Latitude
227 82.26221 27.41050 227 | 82.22582 | 27.37328
228 82.26025 27.41011 228 | 82.22770 | 27.37364
229 82.25846 27.40950 229 | 82.22842 | 27.37521
230 82.25721 27.40808 230 | 82.22803 | 27.37698
231 82.25596 27.40666 231 82.22942 | 27.37821
232 82.25460 27.40533 232 | 82.23130 | 27.37874
233 82.25319 27.40404 233 | 82.23331 | 27.37884
234 82.25175 27.40277 234 | 82.23514 | 27.37818
235 82.25028 27.40153 235 | 82.23624 | 27.37671
236 82.24954 27.39995 236 | 82.23574 | 27.37525
237 82.24849 27.39905 237 | 82.23410 | 27.37423
238 82.24647 27.39920 238 | 82.23439 | 27.37297
239 82.24446 27.39934 239 | 82.23599 | 27.37190
240 82.24244 27.39947 240 | 82.23745 | 27.37089
241 82.24042 27.39959 241 82.23935 | 27.37050
242 82.23840 27.39971 242 | 82.23893 | 27.36888
243 82.23639 27.39986 243 | 82.24002 | 27.36995
244 82.23438 27.40009 244 | 82.24141 | 27.36953
245 82.23253 27.40028 245 | 82.24241 | 27.36796
246 82.23151 27.39903 246 | 82.24360 | 27.36651
247 82.22987 27.39823 247 | 82.24484 | 27.36509
248 82.22816 27.39814 248 | 82.24609 | 27.36368
249 82.22895 27.39663 249 | 82.24779 | 27.36280
250 82.23052 27.39618 250 | 82.24973 | 27.36322
251 82.23174 27.39475 251 82.25107 | 27.36454
252 82.23201 27.39302 252 | 82.25191 | 27.36617
253 82.23162 27.39127 253 | 82.25092 | 27.36752
254 82.23075 27.38966 254 | 82.24919 | 27.36843
255 82.22967 27.38813 255 | 82.24838 | 27.36992
256 82.22856 27.38662 256 | 82.25040 | 27.37005
257 82.22720 27.38529 257 | 82.25241 | 27.36994
258 82.22562 27.38419 258 | 82.25435 | 27.36955
259 82.22431 27.38281 259 | 82.25625 | 27.36901
260 82.22371 27.38112 260 | 82.25823 | 27.36872
261 82.22272 27.37955 261 82.26022 | 27.36842
262 82.22327 27.37797 262 | 82.26217 | 27.36798
263 82.22444 27.37651 263 | 82.26413 | 27.36754
264 82.22561 27.37693 264 | 82.26597 | 27.36685
265 82.22605 27.37867 265 | 82.26779 | 27.36607
266 82.22743 27.37987 266 | 82.26961 | 27.36530
267 82.22914 27.38072 267 | 82.27127 | 27.36428
268 82.23112 27.38096 268 | 82.27269 | 27.36302
269 82.23250 27.38161 269 | 82.27456 | 27.36234
270 82.23241 27.38340 270 | 82.27629 | 27.36144
271 82.23391 27.38424 271 82.27789 | 27.36033
272 82.23591 27.38444 272 | 82.27931 | 27.35906
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Dist: Balrampur

Left Bank Right Bank
SN Longitude Latitude SN Longitude | Latitude
273 82.23755 27.38341 273 | 82.28020 | 27.35752
274 82.23647 27.38225 274 | 82.28143 | 27.35612
275 82.23457 27.38164 275 | 82.28234 | 27.35453
276 82.23435 27.38076 276 | 82.28323 | 27.35291
277 82.23614 27.37993 277 | 82.28394 | 27.35122
278 82.23748 27.37863 278 | 82.28461 | 27.34952
279 82.23824 27.37698 279 | 82.28533 | 27.34786
280 82.23901 27.37535 280 | 82.28558 | 27.34606
281 82.24024 27.37392 281 82.28553 | 27.34427
282 82.24141 27.37245 282 | 82.28538 | 27.34247
283 82.24267 27.37104 283 | 82.28527 | 27.34067
284 82.24377 27.36953 284 | 82.28525 | 27.33887
285 82.24482 27.36800 285 | 82.28500 | 27.33711
286 82.24611 27.36661 286 | 82.28429 | 27.33543
287 82.24736 27.36520 287 | 82.28321 | 27.33391
288 82.24893 27.36502 288 | 82.28203 | 27.33245
289 82.24912 27.36629 289 | 82.28028 | 27.33166
290 82.24753 27.36738 290 | 82.27828 | 27.33155
291 82.24604 27.36745 291 82.27655 | 27.33230
292 82.24574 27.36898 292 | 82.27605 | 27.33402
293 82.24608 27.37073 203 | 82.27605 | 27.33582
294 82.24754 27.37179 294 | 82.27566 | 27.33747
295 82.24943 27.37211 295 | 82.27433 | 27.33875
296 82.25122 27.37280 2906 | 82.27250 | 27.33941
297 82.25305 27.37232 297 | 82.27076 | 27.33857
298 82.25483 27.37153 208 | 82.26964 | 27.33994
299 82.25676 27.37101 299 | 82.26854 | 27.34146
300 82.25815 27.37179 300 | 82.26764 | 27.34307
301 82.25991 27.37187 301 82.26821 | 27.34472
302 82.26113 27.37073 302 | 82.26940 | 27.34582
303 82.26255 27.36987 303 | 82.26942 | 27.34763
304 82.26456 27.36968 304 | 82.26946 | 27.34942
305 82.26649 27.36918 305 | 82.26774 | 27.35007
306 82.26772 27.36828 306 | 82.26627 | 27.34885
307 82.26961 27.36765 307 | 82.26500 | 27.34745
308 82.27130 27.36665 308 | 82.26362 | 27.34616
309 82.27308 27.36579 309 | 82.26183 | 27.34578
310 82.27468 27.36472 310 | 82.26039 | 27.34690
311 82.27648 27.36396 311 82.25907 | 27.34766
312 82.27824 27.36314 312 | 82.25708 | 27.34736
313 82.27951 27.36176 313 | 82.25511 | 27.34698
314 82.28082 27.36039 314 | 82.25324 | 27.34628
315 82.28182 27.35883 315 | 82.25190 | 27.34523
316 82.28295 27.35733 316 | 82.25162 | 27.34344
317 82.28412 27.35586 317 | 82.25183 | 27.34169
318 82.28489 27.35420 318 | 82.25249 | 27.33999
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Dist: Balrampur

Left Bank Right Bank
SN Longitude Latitude SN Longitude | Latitude
319 82.28557 27.35250 319 | 82.25400 | 27.33889
320 82.28624 27.35080 320 | 82.25573 | 27.33796
321 82.28706 27.34916 321 82.25755 | 27.33718
322 82.28742 27.34739 322 | 82.25941 | 27.33647
323 82.28771 27.34560 323 | 82.26043 | 27.33736
324 82.28775 27.34381 324 | 82.26093 | 27.33911
325 82.28790 27.34204 325 | 82.26141 | 27.34086
326 82.28787 27.34025 326 | 82.26313 | 27.34089
327 82.28746 27.33848 327 | 82.26502 | 27.34033
328 82.28697 27.33673 328 | 82.26672 | 27.33975
329 82.28832 27.33602 329 | 82.26829 | 27.33984
330 82.28738 27.33442 330 | 82.26925 | 27.33826
331 82.28578 27.33408 331 82.26844 | 27.33691
332 82.28464 27.33260 332 | 82.26701 | 27.33564
333 82.28346 27.33114 333 | 82.26606 | 27.33407
334 82.28185 27.33009 334 | 82.26516 | 27.33246
335 82.27990 27.32977 335 | 82.26455 | 27.33076
336 82.27789 27.32973 336 | 82.26460 | 27.32896
337 82.27602 27.33031 337 | 82.26566 | 27.32745
338 82.27442 27.33018 338 | 82.26730 | 27.32655
339 82.27343 27.33176 339 | 82.26824 | 27.32495
340 82.27325 27.33338 340 | 82.26846 | 27.32320
341 82.27220 27.33447 341 82.26885 | 27.32143
342 82.27056 27.33420 342 | 82.26938 | 27.31969
343 82.26930 27.33504 343 | 82.26974 | 27.31791
344 82.26810 27.33365 344 | 82.27013 | 27.31615
345 82.26720 27.33203 345 | 82.27077 | 27.31444
346 82.26654 27.33035 346 | 82.27189 | 27.31297
347 82.26721 27.32887 347 | 82.27329 | 27.31168
348 82.26880 27.32778 348 | 82.27489 | 27.31059
349 82.27025 27.32659 349 | 82.27674 | 27.30988
350 82.27092 27.32488 350 | 82.27861 | 27.30918
351 82.27150 27.32323 351 82.28057 | 27.30875
352 82.27091 27.32217 352 | 82.28258 | 27.30869
353 82.27136 27.32041 353 | 82.28459 | 27.30883
354 82.27248 27.31963 354 | 82.28657 | 27.30886
355 82.27336 27.31944 355 | 82.28842 | 27.30940
356 82.27266 27.31783 356 | 82.29027 | 27.30994
357 82.27224 27.31627 357 | 82.29166 | 27.31125
358 82.27322 27.31472 358 | 82.29250 | 27.31285
359 82.27457 27.31338 359 | 82.29333 | 27.31449
360 82.27599 27.31213 360 | 82.29420 | 27.31611
361 82.27796 27.31171 361 82.29442 | 27.31790
362 82.27990 27.31127 362 | 82.29462 | 27.31970
363 82.28187 27.31088 363 | 82.29461 | 27.32150
364 82.28388 27.31103 364 | 82.29485 | 27.32328

Page No: 32




1528

Dist: Balrampur

Left Bank Right Bank
SN Longitude Latitude SN Longitude | Latitude
365 82.28589 27.31120 365 | 82.29523 | 27.32505
366 82.28785 27.31159 366 | 82.29592 | 27.32674
367 82.28960 27.31248 367 | 82.29689 | 27.32831
368 82.29080 27.31390 368 | 82.29827 | 27.32952
369 82.29161 27.31555 369 | 82.30020 | 27.32943
370 82.29090 27.31709 370 | 82.30220 | 27.32922
371 82.29087 27.31868 371 82.30421 | 27.32919
372 82.29214 27.31912 372 | 82.30606 | 27.32989
373 82.29250 27.32089 373 | 82.30765 | 27.33096
374 82.29233 27.32268 374 | 82.30862 | 27.33249
375 82.29242 27.32448 375 | 82.30945 | 27.33406
376 82.29328 27.32605 376 | 82.31032 | 27.33568
377 82.29385 27.32776 377 | 82.31196 | 27.33663
378 82.29464 27.32940 378 | 82.31285 | 27.33812
379 82.29527 27.33070 379 | 82.31397 | 27.33952
380 82.29463 27.33230 380 | 82.31581 | 27.34021
381 82.29447 27.33410 381 82.31782 | 27.34025
382 82.29440 27.33586 382 | 82.31981 | 27.33995
383 82.29513 27.33751 383 | 82.32170 | 27.33935
384 82.29632 27.33896 384 | 82.32343 | 27.33842
385 82.29736 27.34050 385 | 82.32515 | 27.33747
386 82.29860 27.34193 386 | 82.32691 | 27.33659
387 82.30048 27.34214 387 | 82.32877 | 27.33588
388 82.30250 27.34211 388 | 82.33063 | 27.33518
389 82.30452 27.34215 389 | 82.33255 | 27.33468
390 82.30652 27.34198 390 | 82.33451 | 27.33421
391 82.30818 27.34122 391 82.33644 | 27.33370
392 82.30910 27.33962 392 | 82.33845 | 27.33348
393 82.31045 27.33912 393 | 82.34046 | 27.33334
394 82.31187 27.34041 394 | 82.34242 | 27.33368
395 82.31356 27.34139 395 | 82.34442 | 27.33380
396 82.31545 27.34198 396 | 82.34642 | 27.33356
397 82.31747 27.34209 397 | 82.34841 | 27.33369
398 82.31947 27.34201 398 | 82.35040 | 27.33372
399 82.32137 27.34142 399 | 82.35209 | 27.33285
400 82.32329 27.34090 400 | 82.35384 | 27.33199
401 82.32489 27.33983 401 82.35541 | 27.33087
402 82.32674 27.33918 402 | 82.35707 | 27.32990
403 82.32865 27.33862 403 | 82.35890 | 27.32915
404 82.33051 27.33792 404 | 82.36085 | 27.32869
405 82.33233 27.33714 405 | 82.36283 | 27.32836
406 82.33431 27.33679 406 | 82.36449 | 27.32773
407 82.33628 27.33644 407 | 82.36462 | 27.32593
408 82.33829 27.33633 408 | 82.36427 | 27.32415
409 82.34030 27.33612 409 | 82.36378 | 27.32240
410 82.34228 27.33575 410 | 82.36333 | 27.32065
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Dist: Balrampur

Left Bank Right Bank
SN Longitude Latitude SN Longitude | Latitude
411 82.34425 27.33581 411 82.36313 | 27.31887
412 82.34621 27.33587 412 | 82.36329 | 27.31707
413 82.34769 27.33622 413 | 82.36386 | 27.31535
414 82.34970 27.33605 414 | 82.36526 | 27.31410
415 82.35163 27.33553 415 | 82.36723 | 27.31374
416 82.35350 27.33515 416 | 82.36897 | 27.31298
417 82.35509 27.33408 417 | 82.36985 | 27.31137
418 82.35636 27.33270 418 | 82.37010 | 27.30962
419 82.35791 27.33162 419 | 82.36966 | 27.30787
420 82.35914 27.33240 420 | 82.36957 | 27.30612
421 82.35957 27.33092 421 82.36957 | 27.30434
422 82.36131 27.33071 422 | 82.36957 | 27.30255
423 82.36291 27.33155 423 | 82.37024 | 27.30106
424 82.36457 27.33234 424 | 82.37192 | 27.30006
425 82.36511 27.33405 425 | 82.37388 | 27.29969
426 82.36617 27.33557 426 | 82.37575 | 27.30034
427 82.36802 27.33594 427 | 82.37734 | 27.30135
428 82.36998 27.33612 428 | 82.37815 | 27.30301
429 82.37157 27.33527 429 | 82.37858 | 27.30472
430 82.37198 27.33361 430 | 82.37899 | 27.30641
431 82.37101 27.33208 431 82.38040 | 27.30593
432 82.37063 27.33044 432 | 82.38091 | 27.30418
433 82.37176 27.32950 433 | 82.38247 | 27.30310
434 82.37217 27.33124 434 | 82.38445 | 27.30308
435 82.37382 27.33227 435 | 82.38641 | 27.30351
436 82.37499 27.33367 436 | 82.38835 | 27.30403
437 82.37578 27.33505 437 | 82.39028 | 27.30456
438 82.37760 27.33480 438 | 82.39216 | 27.30520
439 82.37833 27.33324 439 | 82.39396 | 27.30603
440 82.37898 27.33154 440 | 82.39586 | 27.30664
441 82.37954 27.32984 441 82.39783 | 27.30698
442 82.37937 27.32805 442 | 82.39930 | 27.30641
443 82.37817 27.32700 443 | 82.39780 | 27.30521
444 82.37639 27.32691 444 | 82.39632 | 27.30399
445 82.37485 27.32625 445 | 82.39591 | 27.30225
446 82.37358 27.32500 446 | 82.39638 | 27.30050
447 82.37355 27.32319 447 | 82.39539 | 27.29952
448 82.37314 27.32143 448 | 82.39441 | 27.29992
449 82.37279 27.31966 449 | 82.39305 | 27.30106
450 82.37229 27.31808 450 | 82.39155 | 27.29995
451 82.37042 27.31791 451 82.39160 | 27.29867
452 82.36902 27.31913 452 | 82.39311 | 27.29752
453 82.36801 27.32068 453 | 82.39502 | 27.29703
454 82.36752 27.32243 454 | 82.39703 | 27.29723
455 82.36752 27.32414 455 | 82.39759 | 27.29590
456 82.36810 27.32586 456 | 82.39777 | 27.29411
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Dist: Balrampur

Left Bank Right Bank
SN Longitude Latitude SN Longitude | Latitude
457 82.36764 27.32723 457 | 82.39845 | 27.29241
458 82.36664 27.32586 458 | 82.39921 | 27.29074
459 82.36632 27.32408 459 | 82.39971 | 27.28899
460 82.36584 27.32232 460 | 82.40067 | 27.28744
461 82.36555 27.32055 461 82.40214 | 27.28624
462 82.36515 27.31880 462 | 82.40402 | 27.28563
463 82.36538 27.31701 463 | 82.40573 | 27.28643
464 82.36646 27.31567 464 | 82.40684 | 27.28794
465 82.36844 27.31535 465 | 82.40799 | 27.28942
466 82.37018 27.31455 466 | 82.40903 | 27.29097
467 82.37117 27.31302 467 | 82.40981 | 27.29263
468 82.37205 27.31140 468 | 82.41056 | 27.29430
469 82.37213 27.30961 469 | 82.41168 | 27.29578
470 82.37178 27.30784 470 | 82.41315 | 27.29645
471 82.37167 27.30610 471 82.41277 | 27.29509
472 82.37333 27.30636 472 | 82.41307 | 27.29334
473 82.37352 27.30460 473 | 82.41406 | 27.29180
474 82.37439 27.30298 474 | 82.41438 | 27.29054
475 82.37478 27.30454 475 | 82.41284 | 27.28946
476 82.37513 27.30632 476 | 82.41090 | 27.28899
477 82.37690 27.30704 477 | 82.40944 | 27.28781
478 82.37816 27.30838 478 | 82.40831 | 27.28632
479 82.37983 27.30929 479 | 82.40779 | 27.28459
480 82.38173 27.30929 480 | 82.40823 | 27.28284
481 82.38315 27.30816 481 82.40949 | 27.28151
482 82.38351 27.30649 482 | 82.41091 | 27.28026
483 82.38522 27.30604 483 | 82.41240 | 27.27903
484 82.38712 27.30643 484 | 82.41392 | 27.27786
485 82.38903 27.30697 485 | 82.41569 | 27.27716
486 82.39042 27.30649 486 | 82.41763 | 27.27670
487 82.39223 27.30729 487 | 82.41964 | 27.27652
488 82.39408 27.30801 488 | 82.42165 | 27.27632
489 82.39600 27.30856 489 | 82.42353 | 27.27669
490 82.39800 27.30881 490 | 82.42329 | 27.27847
491 82.39942 27.30976 491 82.42241 | 27.28008
492 82.40083 27.31017 492 | 82.42152 | 27.28170
493 82.40265 27.30942 493 | 82.42295 | 27.28185
494 82.40441 27.30955 494 | 82.42388 | 27.28027
495 82.40435 27.31070 495 | 82.42538 | 27.27907
496 82.40581 27.31058 496 | 82.42713 | 27.27818
497 82.40438 27.31185 497 | 82.42910 | 27.27785
498 82.40380 27.31352 498 | 82.43090 | 27.27856
499 82.40542 27.31340 499 | 82.43281 | 27.27842
500 82.40741 27.31310 500 | 82.43476 | 27.27801
501 82.40883 27.31224 501 82.43638 | 27.27694
502 82.40973 27.31063 502 | 82.43806 | 27.27594
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Dist: Balrampur

Left Bank Right Bank
SN Longitude Latitude SN Longitude | Latitude
503 82.41006 27.30889 503 | 82.43997 | 27.27542
504 82.40940 27.30730 504 | 82.44136 | 27.27415
505 82.40755 27.30669 505 | 82.44087 | 27.27266
506 82.40565 27.30704 506 | 82.43925 | 27.27334
507 82.40384 27.30784 507 | 82.43766 | 27.27445
508 82.40191 27.30835 508 | 82.43587 | 27.27527
509 82.40130 27.30752 509 | 82.43400 | 27.27595
510 82.40128 27.30583 510 | 82.43210 | 27.27656
511 82.39998 27.30447 511 82.43031 | 27.27692
512 82.39853 27.30326 512 | 82.42852 | 27.27631
513 82.39822 27.30149 513 | 82.42671 | 27.27555
514 82.39875 27.29976 514 | 82.42521 | 27.27436
515 82.39934 27.29803 515 | 82.42366 | 27.27320
516 82.39964 27.29627 516 | 82.42217 | 27.27198
517 82.39981 27.29448 517 | 82.42096 | 27.27060
518 82.40045 27.29277 518 | 82.42053 | 27.26888
519 82.40122 27.29110 519 | 82.42097 | 27.26711
520 82.40210 27.28949 520 | 82.42290 | 27.26680
521 82.40346 27.28822 521 82.42482 | 27.26716
522 82.40516 27.28894 522 | 82.42670 | 27.26781
523 82.40571 27.29063 523 | 82.42856 | 27.26851
524 82.40590 27.29239 524 | 82.43048 | 27.26907
525 82.40685 27.29397 525 | 82.43247 | 27.26929
526 82.40651 27.29544 526 | 82.43447 | 27.26916
527 82.40490 27.29646 527 | 82.43638 | 27.26863
528 82.40454 27.29788 528 | 82.43809 | 27.26768
529 82.40580 27.29930 529 | 82.43980 | 27.26672
530 82.40699 27.30055 530 | 82.44137 | 27.26562
531 82.40892 27.30097 531 82.44241 | 27.26409
532 82.41044 27.30208 532 | 82.44265 | 27.26230
533 82.41164 27.30351 533 | 82.44281 | 27.26057
534 82.41315 27.30470 534 | 82.44362 | 27.25896
535 82.41469 27.30586 535 | 82.44449 | 27.25734
536 82.41662 27.30584 536 | 82.44564 | 27.25587
537 82.41659 27.30416 537 | 82.44710 | 27.25465
538 82.41538 27.30287 538 | 82.44888 | 27.25399
539 82.41359 27.30239 539 | 82.45089 | 27.25392
540 82.41282 27.30072 540 | 82.45291 | 27.25385
541 82.41435 27.30017 541 82.45461 | 27.25460
542 82.41592 27.29951 542 | 82.45625 | 27.25442
543 82.41627 27.29799 543 | 82.45630 | 27.25299
544 82.41620 27.29623 544 | 82.45447 | 27.25226
545 82.41541 27.29463 545 | 82.45273 | 27.25135
546 82.41604 27.29296 546 | 82.45162 | 27.24992
547 82.41705 27.29142 547 | 82.45068 | 27.24833
548 82.41791 27.28981 548 | 82.44980 | 27.24672
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Dist: Balrampur

Left Bank Right Bank
SN Longitude Latitude SN Longitude | Latitude
549 82.41844 27.28816 549 | 82.44957 | 27.24493
550 82.41855 27.28636 550 | 82.44886 | 27.24327
551 82.41784 27.28471 551 82.44767 | 27.24211
552 82.41608 27.28391 552 | 82.44717 | 27.24036
553 82.41436 27.28464 553 | 82.44768 | 27.23929
554 82.41371 27.28631 554 | 82.44863 | 27.23858
555 82.41240 27.28744 555 | 82.44871 | 27.23686
556 82.41094 27.28645 556 | 82.44901 | 27.23507
557 82.41022 27.28477 557 | 82.44936 | 27.23330
558 82.41108 27.28315 558 | 82.45015 | 27.23164
559 82.41251 27.28193 559 | 82.45184 | 27.23093
560 82.41396 27.28071 560 | 82.45360 | 27.23010
561 82.41558 27.27968 561 82.45527 | 27.22908
562 82.41745 27.27899 562 | 82.45688 | 27.22799
563 82.41939 27.27854 563 | 82.45849 | 27.22690
564 82.41952 27.27995 564 | 82.46019 | 27.22593
565 82.41913 27.28172 565 | 82.46130 | 27.22474
566 82.41909 27.28346 566 | 82.46024 | 27.22338
567 82.42027 27.28474 567 | 82.45952 | 27.22201
568 82.42228 27.28467 568 | 82.46015 | 27.22033
569 82.42405 27.28387 569 | 82.46184 | 27.21935
570 82.42512 27.28234 570 | 82.46353 | 27.21836
571 82.42638 27.28094 571 82.46507 | 27.21725
572 82.42816 27.28020 572 | 82.46547 | 27.21553
573 82.42993 27.28055 573 | 82.46649 | 27.21425
574 82.43194 27.28049 574 | 82.46666 | 27.21256
575 82.43391 27.28016 575 | 82.46629 | 27.21079
576 82.43589 27.27980 576 | 82.46623 | 27.20901
577 82.43777 27.27914 577 | 82.46713 | 27.20739
578 82.43964 27.27846 578 | 82.46883 | 27.20646
579 82.44138 27.27756 579 | 82.46962 | 27.20482
580 82.44304 27.27656 580 | 82.47117 | 27.20367
581 82.44393 27.27495 581 82.47291 | 27.20275
582 82.44521 27.27356 582 | 82.47466 | 27.20186
583 82.44467 27.27183 583 | 82.47650 | 27.20122
584 82.44316 27.27071 584 | 82.47762 | 27.20070
585 82.44148 27.27018 585 | 82.47896 | 27.20076
586 82.43955 27.27070 586 | 82.48032 | 27.19980
587 82.43781 27.27161 587 | 82.48139 | 27.19851
588 82.43606 27.27253 588 | 82.48282 | 27.19735
589 82.43428 27.27337 589 | 82.48439 | 27.19624
590 82.43248 27.27418 590 | 82.48594 | 27.19509
591 82.43064 27.27464 591 82.48768 | 27.19419
592 82.42868 27.27422 592 | 82.48961 | 27.19378
593 82.42707 27.27320 593 | 82.49153 | 27.19322
594 82.42549 27.27207 594 | 82.49351 | 27.19293
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Dist: Balrampur

Left Bank Right Bank

SN Longitude Latitude SN Longitude | Latitude
595 82.42391 27.27096 595 | 82.49550 | 27.19271
596 82.42348 27.26936 596 | 82.49731 | 27.19228
597 82.42507 27.26948 597 | 82.49912 | 27.19162
598 82.42685 27.27034 598 | 82.50088 | 27.19074
599 82.42863 27.27119 599 | 82.50257 | 27.18975
600 82.43049 27.27165 600 | 82.50430 | 27.18883
601 82.43250 27.27169 601 82.50611 | 27.18810
602 82.43446 27.27158 602 | 82.50727 | 27.18706
603 82.43634 27.27095 603 | 82.50759 | 27.18556
604 82.43799 27.26995 604 | 82.50819 | 27.18428
605 82.43973 27.26922 605 | 82.50742 | 27.18266
606 82.44141 27.26829 606 | 82.50744 | 27.18086
607 82.44307 27.26729 607 | 82.50768 | 27.17908
608 82.44413 27.26581 608 | 82.50856 | 27.17746
609 82.44531 27.26438 609 | 82.51006 | 27.17626
610 82.44521 27.26258 610 | 82.51150 | 27.17500
611 82.44562 27.26086 611 82.51327 | 27.17434
612 82.44637 27.25918 612 | 82.51528 | 27.17413
613 82.44744 27.25776 613 | 82.51720 | 27.17360
614 82.44918 27.25685 614 | 82.51884 | 27.17403
615 82.45113 27.25648 615 | 82.52021 | 27.17536
616 82.45314 27.25628 616 | 82.52054 | 27.17693
617 82.45515 27.25629 617 | 82.52050 | 27.17864
618 82.45715 27.25650 618 | 82.52252 | 27.17869
619 82.45917 27.25645 619 | 82.52454 | 27.17874
620 82.46106 27.25585 620 | 82.52651 | 27.17908
621 82.46267 27.25489 621 82.52833 | 27.17985
622 82.46353 27.25329 622 | 82.53018 | 27.18058
623 82.46338 27.25172 623 | 82.53208 | 27.18117
624 82.46159 27.25089 624 | 82.53405 | 27.18150
625 82.45960 27.25077 625 | 82.53588 | 27.18221
626 82.45758 27.25074 626 | 82.53783 | 27.18176
627 82.45566 27.25022 627 | 82.53965 | 27.18234
628 82.45414 27.24922 628 | 82.54164 | 27.18260
629 82.45324 27.24760 629 | 82.54364 | 27.18269
630 82.45260 27.24590 630 | 82.54524 | 27.18184
631 82.45229 27.24413 631 82.54715 | 27.18167
632 82.45186 27.24238 632 | 82.54909 | 27.18124
633 82.45159 27.24061 633 | 82.55027 | 27.17989
634 82.45197 27.23884 634 | 82.55216 | 27.17925
635 82.45242 27.23708 635 | 82.55411 | 27.17913
636 82.45273 27.23532 636 | 82.55607 | 27.17923
637 82.45415 27.23535 637 | 82.55708 | 27.17885
638 82.45490 27.23687
639 82.45670 27.23714
640 82.45825 27.23623
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Dist: Balrampur

Left Bank Right Bank
SN Longitude Latitude SN Longitude | Latitude
641 82.45873 27.23462
642 82.45868 27.23284
643 82.45842 27.23116
644 82.45923 27.22951
645 82.46067 27.22848
646 82.46260 27.22795
647 82.46448 27.22734
648 82.46535 27.22574
649 82.46663 27.22436
650 82.46731 27.22268
651 82.46688 27.22099
652 82.46593 27.21965
653 82.46743 27.21862
654 82.46815 27.21695
655 82.46868 27.21525
656 82.46910 27.21354
657 82.46924 27.21175
658 82.46965 27.20999
659 82.47045 27.20833
660 82.47205 27.20802
661 82.47384 27.20752
662 82.47446 27.20620
663 82.47487 27.20479
664 82.47618 27.20360
665 82.47781 27.20374
666 82.47941 27.20268
667 82.48105 27.20175
668 82.48262 27.20067
669 82.48409 27.19946
670 82.48565 27.19831
671 82.48708 27.19731
672 82.48834 27.19619
673 82.49030 27.19577
674 82.49223 27.19530
675 82.49424 27.19552
676 82.49618 27.19553
677 82.49786 27.19455
678 82.49982 27.19412
679 82.50171 27.19352
680 82.50352 27.19272
681 82.50533 27.19192
682 82.50693 27.19084
683 82.50849 27.18968
684 82.50998 27.18849
685 82.51065 27.18679
686 82.51097 27.18503
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Dist: Balrampur

Left Bank Right Bank
SN Longitude Latitude SN Longitude | Latitude
687 82.51036 27.18331
688 82.50995 27.18155
689 82.50999 27.17981
690 82.51166 27.17880
691 82.51339 27.17792
692 82.51539 27.17769
693 82.51690 27.17872
694 82.51821 27.18009
695 82.51931 27.18159
696 82.52131 27.18145
697 82.52330 27.18150
698 82.52526 27.18193
699 82.52722 27.18236
700 82.52918 27.18279
701 82.53114 27.18322
702 82.53310 27.18366
703 82.53503 27.18419
704 82.53698 27.18431
705 82.53889 27.18491
706 82.54089 27.18514
707 82.54289 27.18534
708 82.54488 27.18505
709 82.54688 27.18477
710 82.54882 27.18434
711 82.55062 27.18352
712 82.55243 27.18273
713 82.55410 27.18212
714 82.55562 27.18110
715 82.55689 27.18107
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"We are of the view that Survey of India should submit final report to Irrigation Department
expeditiously without any further delay and the the Department of Irrigation should accomplish all
the tasks of FPZ and issue Notification in this regard well before next date of hearing.”
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"We are of the view that Survey of India should submit final report to Irrigation
Department expeditiously without any further delay and the the Department of
Irrigation should accomplish-all the tasks of FPZ and issue Notification in this regard
well before next date of hearing.”
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National Institute of Hydrology mm,,, .
{A Government of India Socety under Minisiry of Jal Shakti, T AiEa ———
Depanment of Water Resourcas, R.D. & G.R. -«- kLo S
Jalvigyan Bhawan, Roorkec - 247 667, (Uttarakhand) INDIA Phone § +91-1332-272108, 272100
(An IS0 9001 : 2015 Cortfied Organization) web | wwwathmorkee.gowvin

No. SWHD/NIH/2024-25/CS-346
Date: 4" September 2025
Executive Engineer,

Saryu Drainage Division -II,

Irrigation and Water Resources Department, Govt. of UP

Sub: Report of the study “Flood plain zone delineation of Suav River”

Ref: Your Letter No. 936/ @030@0-2/ TA05N0E0 dated 03/09/2025

Sir,

With reference to above cited letter and observations the revised flood inundation extent
cotresponding to 100 year return period flood (estimated from regional approach) using HEC
RAS hydraulic model with river cross-section and DEM of Survey of India is prepared. The
report with delineated flood plain based on hydraulic modelling approach is submitted herewith,

With Regards,

Scientist-E & PI

Surface Water Hydrology Division
National Institute of Hydrology, Roorkee
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" the Suav River
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List of Abbreviation

Abbrevi.ation

Definition

1-D One Dimensional’
2-D Two Dimensional
cwcC Central Water Commission
DEM Digital Elevation Model
ESRI Environmental Systems Research Institute
FABDEM Forest And Buildings removed Copernicus DEM
FFA Flood Frequency Analysis
FPZ Flood Plain Zoning |
G&D Gauge and Discharge
GEV General Extreme Value
GIS Geographic Information System
GLO Generalized Logistic
HEC Hydrologic Engineering Centre
HFL Heights Flood Level
HO Hydrological Observation
JRC Joint Research Centre
NGT National Green Tribunal
NRSC National Remote Sensing Centre
PT3 Pearspn Type-lll
QaGlIs Quantum Geographic Information System
RAS River Analysis System
RSAC-UP Remote Sensing Applications Centre, Uttar Pradesh
SOl Survey of India '
USACE US Army Corps of Engineers
OWsS Observed Water Surface
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Page No: 51



1547

1 INTRODUCTION

Floods constitute one of the major national calamities faced by India almost every year
resulting in substantial loss of life, large scale damage to property, disruption of
community lifelines besides entailing untold misery to the millions. Concerted efforts
have been made over the years to reduce the damage due to floods and mitigate the
sufferings of the people. Various structural flood control measures were taken up in
the past including construction of reservoirs, embankments, drainage channels, etc. It
_is, however, now realised that absolute and permanent protection to all flood prone
areas and for all magnitudes of floods by structural measures alone is not only
impossible but also not economically viable. The emphasis has therefore been rightly
shifted to non-structural measures like Flood Plain Zoning and Regulation, Flood
Forecasting, etc., to effectively supplement the structural measures for providing
sustainable protection to flood affected areas. The broad conceptin flood plain zoning
is to regulate the land use in order to mitigate the damage potential. The role of flood
plains and need for flood plain zoning was recognized by the Central Water
Commission (CWC) as early as 1975. This bill envisages zoning of flood plain of a river
according to flood frequencies and defines the type of use of flood plain. The States
of Manipur, Rajasthan, Uttarakhand, and erstwhile State of Jammu & Kashmir had

enacted the legisiation.

The Chief Engineer, Saryu Project -1l has approached National Institute of Hydrology
Roorkee to carry out the study for “Flood plain zone delineation of Suav River”. The
Irrigation & Water Resources Department, UP has to identify flood plain zone of river
Suav to Hon. NGT as defined under 3 () of River'Ganga (Rejuvenation, Protection
and management) Authority Order, 2016. The “Flood plain” means such area of River
Ganga or its tributaries which comes under water on either side of it due to floods

corresponding to its greatest flow or with a flood of frequency once in hundred years.

The expertise of NIH was sought to guide how flood plain zoning of river Suav can be
done considering following:
» No measured hydrological data are available for river Suav.

« During high flood of river Rapti, inundation happens up to river Suav around
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Balrampur district.

Earlier in the Committee's report dated 16.05.2023, it has been mentioned that
LiDAR survey data will be required. Irrigation Department is planning to procure
LiDAR data from Survey of India with 1 meter contour interval for area required

in hydrological modelling.

With these constraints, NIH with Irrigation Department agreed upon following

methodology.

1.

Since, hydrological data are not available for river Suav, the flood for 100 year
return period will be estimated from rainfall of corresponding return period (100
year) and convolution with the synthetic unit hydrograph (SUH). The SUH will
be derived using flood estimation report (Middle Ganga Plains Subzone 1(f)) of
CWC and relevant catchment characteristics. Moreover, the regional flood
frequency relationships developed for ungauged basin of Middle Ganga Plains
Subzone 1(f) by Kumar et al (2003) will also be used to estimate design flood
for 100 year return period. This approach was used in the earlier committee
submitted report of committee on 16.05.2023.

The Inundation extent form satellite data of Balrampur district from 2009 to 2023
as shown in Figure 1.1 is available from NRSC/FMISC. The maximum
inundation extent from this data will be delineated as boundary of flood plain.
During delineation of floodplain, the patches connected to Suav river will be
considered as flood plain of Suav river.

The Survey of India (SOI) will provide the 1m contour map and Digital Terrain
Model (DTM). River cross-section will also be surveyed physically. The
hydraulic model (HEC RAS) will be setup to simulate the flow pattern on the
existing topography (represented through DTM and cross-section). Finally, the

100 year return period flood value estimated from rainfall (step 1) will be

provided as input to hydraulic model (HEC RAS) for simulating flood inundation
extent.

The inundation extent from satellite data (step 2) and from hydraulic model (step
3) will be compared and maximum of them will be delineated for flood plain

zZane.,
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- - ¥ »
Inundation Extent Map of Balrampur District From Year 2009-2023.
with Setilement Area (Suwawan & Rapti River)
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Figure 1.1:Inundation extent map of Balrampur district [2009-2023]

The report of flood plain zone delineation using satellite-based approach was submitted
in March 2025 based on the inundation extent of Balrampur district during 2009 to 2023
as provided by the RSAC, UP (NRSC)/ FMISC. At several locations there is exchange
of flood water from Rapti to Suav river. Such areas which are predominately connected

to Suav river was marked as flood plain of Suav river.

The draft report for flood plain zone delineation for 100 year return period flood using
Hydraulic Modelling Approach was submitted in August 2025 for ground truthing and
verification. The observation received from the Irrigation Department on draft report was
addressed appropriately in delineating flood plan for 100 year return period using

hydraulic modelling approach.
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3 STUDY AREA AND DATA

The length of Suav river stretch is about 127 km. Various data and information are
collected from the Survey of India (SOI), Remote Sensing Applications Centre, Uttar
Pradesh (RSAC-UP) and field survey by the Irrigation and Water Resources Department
Govt. of U.P. and provided to NIH for this study.

3.1 Data

Following data/ information are used in this study
» Annual/ event wise flood extent layer extracted from remote sensing data for the
period 2009 to 2023. Obtained from NRSC/ Remote Sensing Applications
Centre, Uttar Pradesh (RSAC-UP)
e 1mcontourand 1 m Digital Terrain Model {DEM) from the Survey of India.
« River cross-sections by the Irrigation and Water Resources Department Gowt. of
U.P. The datum is being checked and corrected to MSL and DTM by the Survey

of India.

e 30 m grid spacihg FABDEM (Forest And Buildings removed Copernicus DEM}

for the catchment area.
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4 FLOOD PLAIN DELINEATION

4.1 Hydraulic Modelling Approach

4.1.1 Estimation of Design Discharge

The study area is lies in the Middle Ganga Plains Subzone 1(f) of India. Since, no
observed discharge data for this area is available, the regi'onal flood frequency
relationships developed for ungauged basin of Middle Ganga Plains Subzone 1(f) by
Kumar et al (2003) is used to estimate design flood for various return periods. The
relationship was developed with data of 8 sites, catchment are varying from 32.89 to
447.76 km? and their mean annual peak floods vary from 24.29 to 555.21 m3/s. The
developed relationship is given below:

' ' ‘ 0.01
1
Or = [34.842 — 34.304 ! —1In (I - -T-)} ] A0S

Where Qr is flood estimate in m3/s for T-year return period, and A is catchment area in
kmZ2. The delineated catchment area up to confluence wit Rapti river is about 362.2 sq.
km (Figure 4.2). The estimated peak discharge for 5, 25 and 100 year return period is
623, 961 and 1236 m3/s respectively.
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Figure 4.1: Delineated catchment area of Suav river

4.1.2 Hydraulic Model

HEC-RAS, a hydraulic model developed by the USACE, is extensively applied in
calculating the hydraulic characteristics of rivers. It is an integrated program and uses
the following energy equation for calculating water surface profiles:

o V2 o V?
Y, +Z,+2+=Y,+ 7+ +h,
2g 2g

Where Y, Z, V, a, he, and g represent water depth, channel elevation, average velocity,
velocity weighting coefficient, energy head loss, and gravitational acceleration; and
subscripts 1 and 2, respectively, show cross sections 1 and 2. This program provides
user to input data, data correction, to receive output display and analysis. HEC-RAS
model needs details of river cross sections and upstream flow rate. The water depth and
mean velocity are calculated for a given cross section using the energy conservation
equation HEC-RAS calculates the water levels’ variation along the channel and the
water leve| values are overlaid on a digital elevation model (DEM) of the area to get the
extent and flood depth using GIS. Spatial data like cross section, river reach, stream

network, flow paths, and others have been obtained using RAS mapper of HEC-RAS.
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The U. S. Army Corps of Engineers (USACE) developed HEC-RAS, and it is the latest
product of 90 years of hydraulic modelling experience in the United States. Hydraulic
modelling development began in the United States after a major flood event on the
Mississippi River in 1927 prompting the USACE to begin exploring options to prevent
flooding. The Hydrologic Engineering Centre (HEC) is a branch of the USACE that was
established for the purpose of researching and developing new techniques to deal with
the effects of floods (US Army Corps of Engineers). HEC originally began developing
physical models to simulate river flow, but as technology _progressed, computer
programs that could simulate floods were developed. The computer models were then
used to predict water surface profiles in response to potential future flood events and
better prepare. The latest update on the program, HEC-RAS 6.6 includes capabilities to
model the hydraulics of a river both one and two dimensionally. The three governing
equations of hydraulics are the energy equation, the momentum equation, and the
continuity equation. One-dimensional HEC-RAS uses a variation of the energy equation
in a procedure called the standard step method to calculate the water surface elevation
corresponding to different discharges flowing through the hydraulic system being
modelled. The standard outputs of HEC RAS mode! are water surface elevation, depth
and velocity. With use of DEM the inundation boundary and other maps can be
generated in RAS mapper. These maps can be exported to as vector file (.shape) and

raster file (.tif) for mapping and further analysis by GIS software.

The HEC-RAS model setup (Figure 4.3) is prepared using following data:
¢ Upstream branch to provide constant flood magnitude equal to 100 year return
period at upstreahw boundary (lateral flow are added based on contributing
catchment area).
« Downstream boundary as depth/water level of the Rapti river.

» Flood plain bathymetry (1m DEM), River cross-section for routing the flows.

The delineated flood plain zone for 100 year return period flood based on 1m DEM of
S0l and HEC RAS model is shown in Figure 4.4,
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Flgure 4.2: HEC RAS model setup for the study area
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Figure 4.3: Delineation boundary for 100 year return period using hydraulic modelling.
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4.2 Flood Plain Zone

The flood plain zone delineated using Hydraulic Modelling approach is shown in Figure
4.5. The tabular value of coordinate (Longitude, Latitude) is also provided in Annexure-l.
The floodplain zone near confluence with Rapti river will vary due combined backwater
effect and flooding from the Rapti river. These areas may be again reviewed along with

flood plain zone delineation of Rapti river.
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Figure 4.4: Flood plain delineation for 100 year return period flood based on hydraulic
modelling.
10
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4.3 Geographic Information System (GIS)
A Geographic Information System (GIS) is required for working with geographical data

(both vector and raster) and preparation of maps. Built by Esri, ArcGIS is a

comprehensive geospatial 'platform that integrates and connects data through the context

of geography. It provides world-leading capabilities for creating, managing, analyzing,

mapping, and sharing all types of data. In this study ArcGIS and QGIS an open-source

software are used as GIS platform. The GIS is used for following analysis

Pre Processing

Creation and management of the spatial (raster and vector) data.

The SOI DEM was provided in number of tiles and these tiles are merged and
projected using ArcGIS.

Catchment delineation by hand digitization and digitization of other important
features from SOl toposheet.

River centerline, cross-section lines, embankments are stored in polyline shape
file for importing to HEC RAS and other GIS analysis.

Post Processing

Raster layers like inundation extent, depth, water level etc. are extracted from the
HEC RAS results.

Conversion of raster layer to vector layer {shape files).

The shape file of inundation extent is further processed for gap filling etc. in GIS.
After processing the outer boundary is also exported to KMZ file.

Polygon layer of flood plain zone boundary is converted to polyline for extracting
the extent in left bank and right bank line.

Various operation like splitting, merging, overlay etc. are performed as per necessary.

Area, length etc. are calculated using GIS.

11
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4.4 ASSUMPTIONS AND LIMITATIONS

e Manning’s value of 0.02 to 0.03 was adopted for the river and 0.03 to 0.04 for the
flood plain.

o Limitation of river bathymetry below the water spread area in the SOl DEM and
accounted using available cross-sections only.

e The tributaries are cut-off at an appropriate upstream location in this study

¢ River morphological changes is not considered.

» Flooding due to drainage congestion. water clogging etc. are not accounted.

o Evaporation, infiltration/ groundwater interaction and diversion losses neglected.

¢ Any overflow from Rapti river and backwater effect/ combined effect at confluence

with Rapti river is not considered.

12
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5 summary

The Irrigation & Water Resources Department, UP has to identify flood plain zone of
river Suav as per the directive of Hon. NGT as defined under 3 (l) of River Ganga
(Rejuvenation, Protection and management) Authority Order. 2016. The “Flood plain”
means such area of River Ganga or its tributaries which comes under water on either
side of it due to floods corresponding to its greatest flow or with a flood of frequency
once in hundred years. The expertise of NIH was sought to guide how flood piain
zoning of river Suav with various limitation like: No measured hydrological data are
available for river Suav; during high flood of river Rapti, inundation happens up to river
Suav around Balrampur district. Irrigation Dept. will also provide 1m contour data and
DTM from survey of India. With these conditions NIH submitted proposal to provide
draft report with delineated flood plan of river suav within six months. Two months for
data collection and four months for analysis. However, SOl provided the corrected.
data in March 2025. In the meantime, the flood plain zone of suav is delineated based
on the historical flood inundation extent form satellite data from 2009 to 2023 was
submitted in March 2025.

Since, no observed discharge data for this area is available, the regional flood
frequency relationships developed for ungauged basin of Middle Ganga Plains
Subzone 1(f) by Kumar et al (2003) is used to estimate design flood for various return
periods. The estimated peak discharge for 5, 25 and 100 year return period is 623,
961 and 1236 m3/s respectively. The hydraulic model setup using HEC RAS is
prepared with 1m SOl DEM and river cross-sections provided by lirigation Dept.
Inundation boundary for 100 year return period based on hydraulic modelling was
provided in the draft report in August 2025, for ground truthing and recommendation
for final boundary of Flood plain. The observation received from the Irrigation
Department was addressed appropriately and the delineated flood plan for 100 year
return period using hydraulic modelling approach along with coordinate at 200 m

interval (Annexure-l) are provided.

13
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Annexure-|

District wise coordinates of flood inundation extent (Hydraulic modelling approach)

Dist: Bairampur

Left Bank Right Bank
SN Longitude Latitude SN | Longitude | Latitude
1 82.10195 | 27.48769 1] 82.10037 | 27.48599
2 82.10387 | 27.48716 2| 82.10206 | 27.48498
3 82.10576 27.48655 3| 8210354 | 27.48376
4 B2.10644 | 27.48531 4| 8210301 | 27.48217
5 82.10727 27.48371 5| 8210150 | 27.48327
6 82.10810 27.48207 6 | 82.09993 | 27.48442
7 82.10824 27.48035 7] 82.09809 | 27.48509
8 82.10714 27.47887 8| 8209609 | 27.48531
9 82.10814 27.47745 9| B2.09426 | 27.48485
10 82.10934 | 27.47600 10 { 82.09295 | 27.48351
11 82.10891 27.47436 11| B2,09272 | 27.48455
12 82.10965 | 27.47271 12| 82.09117 | 27.48505
13 82.10765 | 27.47259 13 | 82.09087 | 27.48355
14 82.10780 | 27.47430 14 | 82.08885 | 27.48361
15 82.10688 | 27.47577 15| 82.08713 | 27.48331
i6 82.10512 27.47631 16 | 82.08670 | 27.48155
17 82.10406 | 27.47482 17 | 82.08710 } 27.47993
18 82.10436 | 27.47362 18 | 82.08883 | 27.47913
19 82.10252 27.47358 19 | 82.09081 | 27.47940
20 82.10210 | 27.47526 20 | 82.09273 | 27.47912
21 82.10248 | 27.47703 21| 82.09287 | 27.48062
22 82.10319 27.47853 22 | 82.09414 | 27.48041
23 82.10334 | 27.47935 23| 82.09595 | 27.47972
24 82.10186 | 27.48057 24 | 82.09777 | 27.47892
25 82.10035 | 27.48177 25| 82.09859 | 27.47749
26 82.09874 | 27.48286 26 | 82.09768 | 27.47598
27 82.09685 | 27.48339 27 | B2.09774 | 27.47418
28 ‘82.09575 27.48239 28| B2.09783 | 27.47241
29 B2.09673 | 27.48132 29 | 82.09793 | 27.47063
30 82.09863 | 27.48072 30 | 82.09870 | 27.46896
31 82.10030 | 27.47984 31| 82.10033 | 27.46808
32 82.10142 27.47834 32| 8210203 | 27.46711
33 82.10171 27.47656 33| 8210383 | 27.46643
34 82.10094.| 27.47489 34 | 82.10570 | 27.46580
35 82.10018 [ 27.47321 351 8210722 | 27.46460
36 82.10011 27.47146 36 | 82.10905 | 27.46416
37 82.10120 | 27.46997 37| 82.11077 | 27.46337
38 82.10273 | 27.46885 38 | 8211223 [ 27.46381
39 82.10458 | 27.46815 39| 82.11330 | 27.46544
40 82.10654 | 27.46779 40| 82.11497 | 27.46590
41 8210850 | 2746797 411 82.11696 | 27.46623
42 82.11038 | 27.46792 42 | B82.11895 | 27.46654

-%15

T
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Dist: Balrampur

Left Bank Right Bank

SN Longitude Latitude SN | Longitude | Latitude
43 82.11224 | 27.48796 43| 82.12096 | 27.46666
44 82.11409 | 27.46811 44 1 " 8212285 | 27.46640
45 82.11610 | 27.46829 45| B82.12478 | 27.46599
46 82.11795 | 27.46887 48| 82.12595 | 27.46489
47 82.11820 | 27.47026 47 | B2.12488 | 27.46343
48 B82.12047 | 27.47079 48| 82.12306 | 27.46275
49 82.12042-+ 27.46940 49| 82.12181 | 27.46133
50 B2.12080 | 27.46846 50| 82.12034 | 27.46014
51 82.12263 | 27.46891 51| 82.11863 | 27.45918
52 82.12441 27.46846 52| 8211778 | 27.45773
53 82.12631 27.46790 _ 53| 82.11696 | 27.45614
54 82.12776 27.46687 54 | 8211606 | 27.45452
55 82.12862 27.46531 ~ 551 82.11545 | 27.45285
56 B2.12844 | 27.46365 56| 82.11498 | 27.45115
57 82.12900 | 27.46196 57| 8211497 | 27 44968
58 B2.12753 | 27.46082 58 | B2.11686 | 27.44918
59 82.12589 | 27.46057 59| 8211880 | 27.44930
60 - 82.12428 | 27.46007 60 | B82.12064 | 27.45001
61 82.12266 | 27.45899 61| 82.12188 | 27.45142
62 82.12117 | 27.45778 62 | B82.12220 | 27.45299
63 82.11875 | 27.45649 63| 82.12417 | 27.45314
64 82.11857 | 27.45503 64 | B82.12597 | 27.45243
85 82.11780 | 27.45339 65| 8212715 27.45110
86 82.11918 | 27.45244 66 | 82.12822 | 27.44958
87 82.11994 | 27.45388 67 | 82129131 27.44797
&8 82.12127 | 27.45504 68 | 82.12807 | 27.44648
69 B2.12313 | 27.45569 69 | B82.12643 | 27.44553
- 70 82.12498 27.45509 70 82.12597 | 27.44383
71 B2.12668 27.45434 71 82.12651 | 27.44251
72 B82.12844 | 27.45357 72 | 8212828 | 27.44167
73 82.13033 | 27.45297 73| 82.13008 | 27.44089
74 82.13226 |  27.45302 74 | 82.13158 | 27.43971
75 82.13419 | 27.45324 75| B82.13110 | 27.43813
76 B2.13500 | 27.45227 76 | 8213005 | 27.43660
77 82.13621 27.45057 77| 82.12897 | 27.43509
78 B2.13560 | 27.44887 78| B82.12850 [ 27.43334
79 82.13383 | 27.44894 79| 82.12806 | 27.43160
80 B2.13457.| 27.45016 80 | 8212822 | 27.42980
81 82.13312 | 2745118 811 8212896 | 27.42812
82 82.13233 | 27.44967 82| B2.12995 | 27.42665
83 B2.13222 | 27.44834 B3| B82.13185(27.42617
B4 82.13114 |  27.44682 84| 8213353 | 27.42700
85 82.12993 | 27.44565 851 82.13485 | 27.42836
86 82.12928 | 27.44394 86| 82.13618 | 27.42965
87 82.13053 | 27.44266 87| 82.13696 | 27.43131
88 82.13221 27.44251 88| B2.13728 | 27.43298

e
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Dist: Balrampur

Left Bank Right Bank

SN Longitude Latitude SN | Longitude | Latitude
89 82.13353 | 27.44115 89| 82.13798 | 27.43465
90 82.13379 | 27.43939 90 | 82.13894 | 27.43623
91 82.13325| 27.43774 91| 82.14043 | 27.43744
92 82.13214 | 27.43624 92 | B82.14087 | 27.43596
93 82.13119 | 27.43466 © 93] 82.14071 | 27.43418
94 82.13071 27.43291 94 | 82.14094 | 27.43240
95 82.13065 | 27.43111 95| 82.14179 | 27.43088
96 82.13119 | 27.42937 96 | 82.14270 | 27.42934
97 82.13281 27.42937 97 | 82.14441 | 27.42840
98 82.13395 | 27.43085 981 82.14624 | 27.42915
99 82.13464 | 27.43253 99 | 82.14795 | 27.43011
100 82.13500 | 27.43417 100 | 82.14944 | 27.43131
101 82.13536 | 27.43592 101 | 82.15081 | 27.43263
102 82.13629 | 27.43748 102 | 82.15273 | 27.43251
103 82.13725 | 27.43904 103 | 82.15474 | 27.43226
104 82.13878 | 27.43968 104 | 82.15655 | 27.43153
105 82.14070 | 27.44005 105 | 82.15773: 27.43018
106 82.14253 | 27.44008 106 | 82.15643 | 27.42880
107 82.14364 | 27.43867 107 | 82.15596 | 27.42712
108 82.14378 1 27.43696 108 | 82.15624 | 27.42542
109 82.14378 | 27.43526 109 | B82.15762 | 27.42426
110 82.14553 1 27.43437 110 | 82.15950 | 27.42464
111 82.14745 27.43387 111 82.16124 | 27.42552
112 82.14904 27.43487 112 | B2.16277 | 27.42669
113 82.15090 | 27.43481 113 | 82.16392 | 27.42812
114 82.15292 27.43480 114 | 82.16567 | 27.42900
115 82.15487 | 27.43438 115 | 82.16737 | 27.42861
116 82.15682 | 27.43420 116 | 82.16785 | 27.42689
117 82.15865 | 27.43397 117 | 82.16780 | 27.42509
118 82.15956 | 27.43306 118 | 82.16667 | 27.42381
119 B2.16087 | 27.43171 119 | 82.16504 | 27.42488
120 82.16125 27.43002 120 | 82.16365 | 27.42457
i21 B82.16283 27.42999 121 82.16171 | 27.42420
122 82.16443 | 27.43102 122 | 82.16056 | 27.42280
123 82.16644 | 27.43097 123 | 82.16082 | 27.42103
124 82.16827 | 27.43021 124 | 82.16219 | 27.41991
125 82.16953 | 27.42888 125 | 82.16408 | 27.41929
126 82.17016 | 27.42723 126 | 82.16594 | 27.41892
127 82.17069 | 27.42550 127 | B2.16743 | 27.41889
128 82.17028 | 27.42375 128 | 82.16937 | 27.41872
129 82.16933 | 27.42217 128 | 82.17121 | 27.41799
130 B2.16794 | 27.42115 130 | 82.17225 | 27.41656
131 82.16901 27.42076 131 | 82.17307 | 27.41494
132 82.17078 | 27.42018 132 | B2.17409 | 27.41354
133 82.17255 | 27.41934 133 | 82.17543 | 27.41220
134 B2.17390 | 27.41803 134 | 8217716 | 27.41140
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Dist: Balrampur

Left Bank Right Bank
SN Longitude Latitude SN | Longitude | Latitude
135 8217453 | 27.41633 135 82.17866 | 27.41048
136 8217579 | 27.41499 136 | B82.18055 | 27.40992
137 82.17750 | 27.41412 137 | 82.18257 | 27.40992
138 82.17884 | 27.41277 138 | 82.18454 | 27.41032
139 82.18068 | 27.41205 139 | 82.18654 | 27.41049
140 82.18265 | 27.41178 140 | 82.18841 | 27.41002
141 82.18462 | 27.41219 141 | 82.19012 ] 27.40976
142 82.18664 | 27.41229 142 | 82.19177 | 27.41058
143 82.18860 | 27.41243 143 | 8219310 | 27.41190
144 82.18998 | 27.4137M1 144 | 8219439 | 27.41320
145 8219168 | 27.41465 145 | 82.19480 | 27.41488
146 82.19263 | 2741624 146 | 82.19596 | 27.41633
147 82.19362 | 2741782 147 | 8218770 | 27.41676
148 82.19453 | 27.41941 148 | 82.19855 | 27.41530
149 82.19538 | 27.42105 149 | 82.19843 | 27.41350
150 82.19720 | 27.42145 150 | 82.19856 | 27.41175
151 82.19909 | 27.42082 151 | 8219932 | 27.41007
152 82.20088 | 27.42018 152 | 82.20026 | 27.40849
183 82.20160 | 27.41860 163 | 82.20130 | 27.40696
154 82.20137 | 27.41681 154 | 82.20237 | 27.40542
155 82.20104 | 27.41507 155 | 82.20410 | 27.40468
156 82.20138 | 27.41332 156 | 82.20595 | 27.40538
1567 8220190 | 2741157 167 | 8220723 | 27.40677
158 8220251 | 27.40985 158 | 82.20801 | 27.40838
159 82.20377 | 27.40894 159 | 82.20794 | 27.41020
160 82.20435 | 27.41036 160 | 82.20801 | 27.41200
161 82.20434 | 27.41215 161 | 82.20809 | 27.41380
162 82.20450 | 27.41393 162 | 82.20795 | 27.41560
163 8220397 | 27.41565 163 | 82.20798 | 27.41740
164 82.20377 | 2741742 164 | 8220858 | 27.41810
165 82.20407 |  27.41919 165 | 82.21035 | 27.41857
166 82.20457 | 27.42094 166 | 8221197 | 27.41852
167 82.20518 | 27.42266 167 | 82.21335] 27.41720
168 8220582 | 27.42434 168 | 82.21473 | 27.41588
169 8220768 | 27.42465 169 | 82.21611 | 27.41456
170 82.20950 ] 27.42384 170 | 82.21788 | 27.41393
171 82.21148 | 27.42368 171 8221971 | 27.41446
172 8221343 ] 27.42417 172 | 8222123 | 27.41556
173 8221294 | 27.42530 173 | 82.22209 | 27.41719
174 82.21211 27.42695 174 | 8222291 | 27.41884
175 82.21205 ] 27.42870 175 | 8222395 | 27.42038
176 8221356 | 27.42964 176 | 8222511 | 27.42186
177 82.21547 | 27.43005 177 | 8222637 | 27.42319
178 8221748 | 27.43003 178 | 8222812 | 27.42347
178 82.21950 | 27.42984 179 | 8222984 | 27.42253
180 82.22136 ] 27.42915 180 | 82.23090 | 27.42108

=S
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Dist: Balrampur

Left Bank Right Bank
SN Longitude Latitude SN | Longitude | Latitude
181 82.22269 | 27.42782 181 | 82.23086 | 27.41929
182 82.22159 | 27.42654 182 | 82.23054 | 27.41750
183 82.21979 | 27.42576 183 | 82.23018 | 27.41573
184 - 82.21802 |  27.42489 184 | 82.22957 | 27.41401
185 82.21620 | 27.42415 185 | 82.22907 | 27 41227
186 82.21511 | 27.42274 186 | B82.22864 | 27.41053
187 82.21318 | 27.42222 187 | 82.22776 | 27.40890
188 §2.21416 | 27.42115 188 | B82.22665 | 27.40743
189 8221523 | 27.41961 189 | 82.22488 | 27.40657
190 82.21706 | 27.41902 190 | 82.22359 | 27.40531
191 82.21863 | 27.41983 191 | 82.22292 | 27.40364
192 82.21990 | 27.42124 192 | 82.22286 | 27.40208
193 82.22098 | 2742257 193 | 82.22183 | 27.40075
194 82.22178 | 27.42419 194 | 82.22035 | 27.39964
1395 82.22333 | 27.42531 195 | 82.21846 | 27.39901
196 82.22448 | 27.42674 196 | 82.21726 { 27.39756
197 B2.22534 | 27.42836 197 | 82.21611 j 27.38607
198 82.22643 | 27.42988 198 | 82.21533 | 27.39441
199 82.22776 | 27.42942 199 | 82.21667 | 27.39312
200 _ 8222851 | 27.42820 200 | 82.21782 | 27.39170
201 82.22848 | 27.42684 201 | 82.21703 | 27.39061
202 82.23125 | 27.42606 202 | 8221513 | 27.39124
203 82.23312 | 27.42545 203 | 82.21363 | 27.39169
204 82.23504 | 27.42578 204 | 8221498 | 27.39034
205 B2.23696 | 27.42634 205 | 8221651 | 27.38922
206 B2.23855 | 27.42716 206 | 82.21843 | 27.38868
207 82.24001 27.42800 207 | 82.22042 | 27.38879
208 82.24199 | 27.42764 208 | 82.22242 | 27.38894
209 82.24390 | 27.42705 209 | 82.22444 | 27.38897
210 82.24588 | 27.42683 210 | 82.22617 | 27.38857
211 82.24769 | 27.42663 211 | 82.22556 | 27.38718
212 82.24915 | 27.42604 212 ] 8222376 ] 27.38636
213 82.25004 | 27.42481 213 | 82.22186 | 27.38577
214 82.25150 | 27.42364 214 | 82.21984 | 27.38575
215 82.25301 | 27.42247 215 ] 82.21782 | 27.38575
216 8225489 ; 27.42185 216 | 82.21696 | 27.38468
217 82.25671 | 27.42189 217 | 82.21709 | 27.38288
218 82.25857 | 27.42210 218 82.21795 | 27.38126
219 82.25903 | 27.42035 219 | 82.21929 | 27.38165
220 82.25708 | 27.41987 220 | 82.22094 | 27.38268
221 82.26762 | 27.41851 221 | 82.22182 j 27.38182
222 82.25871 | 27.41698 222 | B2.22084 | 27.38025
223 82.26010 | 27.41568 223 | 82.22058 | 27.37848
224 82.26149 | 27.41437 224 | B82.22160 | 27.37694
225 82.26290 | 27.41307 225 82.22278 | 27.37548
226 82.26379 | 27.41149 226 | 82.22406 | 27.37408
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Dist: Balrampur

Left Bank Right Bank
SN Longitude Latitude SN_ | Longitude | Latitude
227 82.26221 27.41050 227 | 82.22582 | 27.37328
228 82.26025 | 27.41011 228 | 82.22770 | 27.37364
229 82.25846 | 27.40950 229 | 82.22842 | 27.37521
230 82.25721 27.40808 230 | 8222803 | 27.37698
231 82.25596 | 27.40666 231 | 82.22942 | 27.37821
232 82.25460 | 27.40533 232 | 8223130 | 27.37874
233 82.25319 | 27.40404 233 | 8223331 | 27.37884
234 82.25175 | 27.40277 234 | 82.23514 | 27.37818
235 82.25028 | 27.40153 235 | 82.23624 | 27.37671
236 82.24954 | 27.39995 236 | 82.23574 | 27.37525
237 82.24849 | 27.39905 237 | 82.23410 | 27.37423
238 82.24647 | 27.39920 238 | 82.23439 | 27.37297
239 82.24446 | 27.39934 239 | 82.23599 | 27.37190
240 82.24244 | 27.398947 240 | 82.23745 | 27.37089
241 82.24042 | 27.39959 241 | 8223935 | 27.37050
242 82.23840 | 27.39971 242 | 82.23893 | 27.36888
243 82.23639 | 27.39986 243 | B2.24002 | 27.36995
244 82.23438 | 27.40009 244 | 8224141 | 27.36953
245 82.23253 | 27.40028 245 | 82.24241 | 27.36796
246 82.23151 27.39903 246 | 82.24360 | 27.36651
247 82.22887 | 27.39823 247 | 82.24484 | 27.36508
248 82.22816 | 27.39814 248 | 82.24609 | 27.36368
249 82.22895 | 27.39663 249 | 82.24779 | 27.36280
250 82.23052 | 27.39618 250 | 82.24973 | 27.36322
251 82.23174 | 27.39475 251 | 82.25107 | 27.36454
252 82.23201 27.39302 252 | 82.25191 | 27.36617
253 82.23162 | 27.39127 253 | 82.25092 | 27.36752
254 82.23075| 27.38966 254 | 82.24919 | 27.36843
255 82.22967 | 27.38813 255 | 82.24838 | 27.36992
256 82.22856 | 27.38662 256 | '82.25040 | 27.37005
257 82.22720 | 27.38529 257 | 82.25241 | 27.36994
258 82.22562 | 27.38419 258 | 82.25435 | 27.36955
259 82.22431 27.38281 259 | 82.25625 | 27.3691
260 82.22371 27.38112 260 | 82.25823 | 27.36872
261 82.22272 [ 27.37955 261 | 82.26022 | 27.36842
262 82.22327 [ 27.37797 262 | 82.26217 | 27.36798
263 82.22444 | 27.37651 263 | 82.26413 | 27.36754
264 82.22561 27.37693 264 | 82.26597 | 27.36685
265 82.22605 | 27.37867 265 | 82.26779 | 27.36607
266 82.22743 | 27.37987 266 | 82.26961 | 27.36530
267 82.22914 | 27.38072 267 | 82.27127 | 27.36428
268 82.23112 | 27.38096 268 | 82.27269 | 27.36302
269 82.23250 | 27.38161 269 | 82.27456 | 27.36234
270 82.23241 27.38340 270 82.27629 | 27.36144
271 82.23391 27.38424 271 82.27789 | 27.36033
272 82.23591 27.38444 272 | 82.27931 | 27.35806
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Dist: Balrampur

Left Bank Right Bank

SN Longitude Latitude SN | Longitude | Latitude
273 82.23755| 27.38341 273 | 82.28020 | 27.35752
274 82.23647 | 27.38225 274 | 8228143 | 27.35612
275 82.23457 | 27.38164 275 | 82.28234 | 27.35453
276 82.23435| 27.38076 276 | 82.28323 | 27.35291
277 82.23614 27.379583 277 | 82.28394 | 2735122
278 8223748 27.37863 278 | B82.28461 | 27.34952
279 82.23824 27.37698 279 | B82.28533 | 27.34786
280 82.23901 | 27.37535 280 | 82.28558 | 27.34606
281 82.24024 27.37392 281 82.28553 | 27.34427
282 82.24141 | 27.37245 282 | 82.28538 | 27.34247
283 82.24267 | 27.37104 283 | 82.28527 | 27.34067
284 82.24377 27.36953 284 | B2.28525 | 27.33887
285 82.24482 27.36800 285 | 82.28500 4 27.33711
286 B2.24611 27.36661 286 | 82.28428 | 27.33543
287 B2.24736 27.36520 287 | 8228321 | 27.33391
288 82.24893 27.36502 288 | 82.28203 | 27.33245
289 82.24912 27.36629 2891 82.28028 | 27.33166
280 B82.24753 27.36738 290 | 82.27828 | 27.33155
23 B82.24604 27.36745 291 82.27655 | 27.33230
292 B2.24574 27.36898 292 | 82.27605 | 27.33402
293 82.24608 27.37073 293 | B2.27605 | 27.33582
294 82.24754 27.37179 294 | B2.27566 | 27.33747
295 B2.24943 27.37211 205! B2,27433} 27.33875
296 82.25122 27.37280 296 | 82.27250 | 27.33941
297 | 82.25305 27.37232 297 | B2.27076 | 27.33857
298 B2.25483 27.37153 298 | B2.26964 | 27.33994
299 B82.25676 27.37101 299 | 82.26854 | 27.34146
300 82.25815 27.37179 300 | B82.26764 | 27.34307
301 82.25991 27.37187 301 | 82.26821 [ 27.34472
302 82.26113 27.37073 302 | 82.26940 | 27.34582
303 B2.26255 27.36987 303 | 82.26942 [ 27.34763
304 82.26456 | 27.36968 304 | B2.26946 | 27.34942
305 B2.26649 27.36918 305 8226774 | 27.35007
308 82.26772 27.36828 306 | B82.26627 | 27.34885
307 82.26961 27.36765 307 | 82.26500 | 27.34745
308 §2.27130 27.36665 308 | 82.26362 [ 27.34616
309 82.27308 27.36579 309 | 82.26183 | 27.34578
310 82.27468 27.36472 310 | 82.26039 | 27.34690
311 82.27648 | 27.36396 311 | 82.25907 | 27.34766
312 82.27824 | 27.36314 312 | 8225708 | 27.34736
313 82.27951 27.36176 313 | B2.25511 | 27.34698
314 82.28082 ! 27.36039 314 | 82.25324 | 27.34628
315 B2.28182 27.35883 315 | B2.25190 | 27.34523
316 82.28205 | 27.35733 316 B2.25162 | 27.34344
317 B2.28412 27.35586 3171 82.25183 | 27.34169
318 82.284885 27.35420 3181 B2.25249 | 27.33999
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Dist: Balrampur

Left Bank Right Bank
SN Longitude Latitude SN Longitude | Latitude
319 82.28557 27.35250 319 | 82.25400 | 27.33889
320 82.28624 27.35080 320} 82.25573 ] 27.33796
321 82.28706 27.34916 321 | 82.25755] 27.33718
322 82.28742 27.34739 322 | 82.25941 | 27.33647
323 82.28771 27.34560 ‘323 | 82.26043 | 27.33736
324 82.28775 27.34381 324 | 82.26093 | 27.33911
325 82.28790 27.34204 325 ] 82.26141 | 27.34086
326 82.28787 | 27.34025 326 | 82.26313 | 27.34089
327 82.28746 27.33848 327 | 82.26502 | 27.34033
328 82.28697 27.33673 328 | B82.26672 | 27.33975
329 82.28832 27.33602 329 | B2.26829 | 27.33984
330 82.28738 27.33442 330 | 82.26925 | 27.33826
331 82.28578 27.33408 331§ 82.26844 | 27.33691
332 82.28464 27.33260 332 | 82.26701 | 27.33564
333 82.28346 27.33114 333 | 82.26606 | 27.33407
334 82.28185 27.33009 334 | 82.26516 | 27.33246
335 82.27890 27.32977 335 | 82.26455 | 27.330786
336 B82.27789 27.32973 336 | 82.26460 | 27.32896
337 B82.27602 27.33031 337 | B82.26566 | 27.32745
338 82.27442 27.33018 338 | 82.26730 | 27.32655
339 82.27343 27.33176 339 ] 82.26824 | 27.32495
340 82.27325 27.33338 340 | 82.26846 | 27.32320
341 82.27220 27.33447 341 82.26885 | 27.32143
342 82.27056 27.33420 342 | 82.26938 | 27.31969
343 82.26930 27.33504 343 | 82.26974 | 27.31791
344 82.26810 27.33365 344 | 82.27013 | 27.31815
345 82.26720 27.33203 345 82.27077 | 27.31444
346 B2.26654 27.33035 346 | 82.27189 | 27.31297
347 B82.26721 27.32887 347 | 82.27329 | 27.31168
348 B2.26880 27.32778 348 | 82.27489 | 27.31059
349 82.27025 27.32659 349 [ 82.27674 | 27.30988
350 82.27092 27.32488 350 | B82.27861 [ 27.30918
351 B2.27150 | 27.32323 351 | 82.28057 | 27.30875
352 B2.27091 27.32217 352 | 82.28258 | 27.30869
353 82.27136 27.32041 353 | 82.28459 | 27.30883
354 82.27248 27.31963 354 | 82.28657 | 27.30886
355 82.27336 27.31944 355 | 82.28842 [ 27.30940
356 82.27266 27.31783 356 | 82.29027 | 27.30994
357 82.27224 27.31627 357 | 82.29166 | 27.31125
358 82.27322 27.31472 358 | 82.29250 | 27.31285
359 82.27457 27.31338 359 | 82.29333 | 27.31449
360 82.27599 27.31213 360 | 82.29420 | 27.31611
361 82.27796 27.31171 361 | 82.29442 | 27.31790
362 82.279390 27.31127 362 | 82.29462 | 27.31970
363 82.28187 27.31088 363 | 82.29461 [ 27.32150
364 82.28388 27.31103 364 | B82.29485 | 27.32328
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Dist: Balrampur

Left Bank Right Bank

SN Longitude Latitude SN | Longitude | Latitude
365 82.28589 | 27.31120 365 | 82.29523 | 27.32505
366 82.28785 | 27.31159 366 | 82.29592 | 27.32674
367 82.28960 | 27.31248 367 | 82.29689 | 27.32831
368 82.29080 | 27.31390 368 | 82.29827 | 27.32952
369 82.29161 27.31555 369 | 82.30020 | 27.32943
370 82.29090 | 27.31709 370 | 82.30220 | 27.32922
371 82.29087 | 27.31868 371 | 82.30421 ) 27.32919
372 8229214 [ 27.31912 372 | 82.30606 | 27.32989
373 82.29250 | 27.32089 373 | 82.30765 | 27.33096
374 82.29233 | 27.32268 374 | 82.30862 | 27.33249
375 82.29242 | 27.32448 3751 82.30945 | 27.33406
376 82.28328 | 27.32605 376 | 82.31032 | 27.33568
377 82.29385 | 27.32776 377 | 82.31196 | 27.33663
378 82.29464 | 27.32940 378 | B82.31285 | 27.33812
379 82.29527 | 27.33070 379 | 82.31397 | 27.33952
380 82.29463 | 27.33230 380 | 82.31581 | 27.34021
381 82.29447 | 27.33410 381 | 82.31782 | 27.34025
382 82.29440 | 27.33586 382 | 82.31981 | 27.33995
383 82.29513 | 27.33751 383 | 82.32170 | 27.33935
384 82.29632 27.33896 384 | B2.32343 | 27.33842
385 82.29736 27.34050 385 | 8232515 27.33747
386 §2.29860 | 27.34193 386 | 82.32691 | 27.33659
387 82.30048 | 27.34214 387 | 8232877 | 27.33588
388 82.30250 | 27.34211 388 | 82.33063 | 27.33518
389 82.30452 | 27.34215 389 | 82.33255 [ 27.33468
390 82.30652 27.34198 350 | 82.33451 | 27.33421
391 82.30818 27.34122 391 82.33644 | 27.33370
382 82.30810 27.33962 392 | 82.33845 | 27.33348
393 B82.31045 27.33912 393 | 82.34046 | 27.33334
394 82.31187 | 27.34041 394 | 82.34242 | 27.33368
395 82.31356 27.34139 3951 8234442 | 27.33380
396 82.31545 27.34198 306 | 82.34642 | 27.33356
397 82.31747 | 27.34209 397 | 82.34841 | 27.33369
398 §2.31947 | 27.34201 398 | 82.35040 | 27.33372
399 82.32137 | 27.34142 399 | 82.35209 | 27.33285
400 82.32329 1  27.34090 400 | 82.35384 [ 27.33199
401 82.32489 | 27.33983 401 | 82.35541 | 27.33087
402 §2.32674 | 27.33918 402 | 82.35707 | 27.32990
403 82.32865 | 27.33862 403 | 8235890 [ 27.32915
404 82.33051 27.33792 404 | 82.36085 | 27.32869
405 8233233 | 27.33714 405 | 82.36283 | 27.32836
406 82.33431 27.33679 406 | 82.36449 [ 27.32773
407 82.33628 | 27.33644 407 | 82.36462 [ 27.32593
408 82.33829 | 27.33633 408 | 82.36427 [ 27.32415
409 82.34030 | 27.33612 409 | 82.36378 | 27.32240
410 82.34228 27.33575 410 | 82.36333 | 27.32065
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Dist: Balrampur

Left Bank Right Bank
SN Longitude Latitude SN | Longitude | Latitude
411 82.34425 | 27.33581 411 ] 82.36313 | 27.31887
412 82.34621 27.33587 412 | 82.36329 | 27.31707
413 82.34769 | 27.33622 413 | 82.36386 | 27.31535
414 82.34970 | 27.33605 414 | 82.36526 | 27.31410
415 B82.35163 | 27.33553 415 | B82.36723 | 27.31374
416 82.35350 | 27.33515 416 | 82.36897 | 27.31298
417 82.35509 | 27.33408 417 | 82.36985 | 27.31137
418 82.35636 | 27.33270 418 | 82.37010 | 27.30962
419 82.35791 27.33162 419 | 82.36966 | 27.30787
420 82.35914 | 27.33240 420 | 82.36957 | 27.30612
421 82.35957 | 27.33092 421 | 82.36957 | 27.30434
422 82.36131 27.33071 422 | 82.36957 | 27.30255
423 82.36291 27.33155 423 | B82.37024 | 27.30106
424 8236457 | 27.33234 424 | B82.37192 | 27.30006
425 82.36511 27.33405 4251 8237388 | 27.29969
426 82.36617 | 27.33557 426 | 82.37575 | 27.30034
427 82.36802 | 27.33594 427 | 82.37734 | 27.30135
428 82.36998 | 27.33612 428 | 82.37815 | 27.30301
429 82.37157 | 27.33527 429 | 82.37858 | 27.30472
430 82.37198 27.33361 430 | 82.37899 | 27.30641
431 82.37101 27.33208 431 | 82.38040 | 27.30593
432 82.37063 | 27.33044 432 | 82.38091 | 27.30418
433 82.37176 | 27.32950 433 | 82.38247 | 27.30310
434 8237217 | 27.33124 434 | 82.38445 | 27.30308
435 8237382 | 27.33227 435 | B82.38641 | 27.30351
436 8237499 | 27.33367 436 | 82.38835 | 27.30403
437 82.37578 | 27.33505 437 | 82.39028 | 27.30456
438 82.37760 | 27.33480 438 | 82.39216 | 27.30520
439 §2.37633 | 27.33324 439 [ 82.39396 ; 27.30603
440 82.37898 | 27.33154 440 | 82.39586 | 27.30664
441 82.37954 | 27.32984 441 | B82.39783 | 27.30688
442 82.37937 | 27.32805 442 | 82.39930 | 27.30641
443 82.37817| 27.32700 ~443 | 82.39780 | 27.30521
444 82.37639 | 27.32691 444 | 8239632 | 27.30399
445 82.37485| 27.32625 445 | 82.39591 | 27.30225
446 82.37358 | 27.32500 446 | B82.39638 | 27.30050
447 82373551 27.32319 447 | 82.39539 | 27.29952
448 8237314 | 27.32143 448'| 82.39441 | 27.29992
449 8§2.37279| 27.31968 449 | 82.39305 | 27.30106
450 8237229 | 27.31808 450 | 82.39155 | 27.29995
451 8237042 27.31791 451 | 82.39160 j 27.29867
452 82.36902 | 27.31913 452 | 82.39311 | 27.29752
453 82.36801 27.32068 453 | 82.38502 | 27.29703
454 82.36752 | 27.32243 454 | 8238703 | 27.29723
455 82.36752 | 27.32414 455 | 82.39759 | 27.29590
456 82.36810 ; 27.32586 456 | 82.38777 | 27.29411
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1571

Dist: Balrampur

Left Bank Right Bank

SN Longitude Latitude SN | Longitude | Latitude
457 82.36764 | 27.32723 457 | 82.39845 | 27.25241
458 82.36664 | 27.32586 458 | 82.39921 | 27.29074
459 82.36632 | 27.32408 459 | 82.39871 | 27.28899
460 82.36684 | 27.32232 460 | 8240067 | 27.28744
461 82.36555 |  27.32055 461 | 8240214 | 27.28624
462 82.36515| 27.31880 462 | 82.40402 | 27.28563
463 82.36538 | 27.31701 463 | 82.40573 | 27.28643
464 82.36646 | 27.31567 464 | 82.40684 [ 27.28794
465 82.36844 | 27.31535 465 | 82.40798 | 27.28942
466 82.37018 | 27.31455 466 | 82.40803 | 27.29097
467 |  82.37117 | 27.31302 467 | 82.40981 | 27.29263
468 82.37205 | 27.31140 468 | 82.41056 | 27.29430
469 82.37213 |  27.30861 469 | 8241168 ) 27.29578
470 82.37178 | 27.30784 470 | 82.41315 | 27.29645
471 82.37167 ; 27.30610 471 | 82.41277 | 27.28509
472 82.37333 | 27.30636 472 | 82.41307 | 27.29334
473 82.37352 | 27.30460 473.| 82.41406 | 27.29180
474 82.37438 [ 27.30298 474 | 82.41438 | 27.29054
475 8237478 | 27.30454 475 82.41284 | 27.28946
476 8237513 | 27.30832 476 | 82.41090 | 27.28899
477 82.37690 | 27.30704 477 | 82.40944 | 27.28781
478 82.37816 | 27.30838 478 | 82.40831 | 27.28632
479 B2.37983 27.30929 479 | 82.40779 | 27.28459
480 82.38173 ] 27.30929 480 | 8240823 | 27.28284
481 82.38315| 27.30816 481 | 8240949 | 27.28151
482 82.38351 27.30648 482 | B2.41091 ] 27.28026
483 8238522 | 27.30604 483 | 82.41240 | 27.27903
484 82.38712 27.30643 484 | B82.41392 | 27.27786
485 82.38903 | 27.30697 485 | 82.41569 | 27.27716
486 82.39042 | 27.30649 486 | 82.41763 | 27.27670
487 82.39223 | 27.30729 487 | B82.41964 | 27.27652
488 82.39408 | 27.30801 488 | 8242165 | 27.27632
489 82.39600 |  27.30856 489 | 82.42353 | 27.27669
490 82.39800 | 27.30881 490 | 8242329 | 27.27847
491 82.39942 | 27.30976 491 | 8242241 | 27.28008
492 82.40083 | 27.31017 492 | 82.42152 | 27.28170
493 8240265 | 27.30942 493 | 82.42295 | 27.28185
4941 8240441 | 27.30955 494 | 82.42388 | 27.28027
495 82.40435 | 27.31070 495 | 82.42538 | 27.27907
496 82.40581 27.31058 496 | 8242713 |27.27818
497 82.40438 | 27.31185 497 | 82.42910 | 27.27785
498 82.40380 | 27.31352 498 | 82.43090 | 27.27856
499 82.40542 | 27.31340 499 | 82.43281 | 27.27842
500 82.40741 27.31310 500 | 82.43476 | 27.27801
501 82.40883 | 27.31224 501 | 82.43638 ] 27.27694
502 . 8240973 27.31063 502 | 82.43806 | 27.27594
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Dist: Balrampur

Left Bank Right Bank

SN Longitude Latitude SN | Longitude | Latitude
503 82.41006 | 27.30889 503 | 8243997 { 27.27542
504 8240840 | 27.30730 504 | B2.44136 | 27.27415
505 8240755 | 27.30669 505 | 82.44087 | 27.27266
506 82.40565 | 27.30704 506 | 8243925 | 27.27334
507 8240384 | 27.30784 507 | B2.43766 | 27.27445
508 82.40191 27.30835 |. 508 | 82.43587 | 27.27527
509 8240130 | 27.30752 509 | 82.43400 ] 27.27595
510 8240128 | 27.30583 510 | 82.43210| 27.27656
511 82.39998 | 27.30447 511 82.43031 | 27.27692
512 82.39853 | 27.30326 512 | 82.42852 | 27.27631
513 82.39822 | 27.30148 513 ] 82.42671 | 27.27555
514 82.39875) 27.29976 514 | 8242521 | 27.27436
515 82.39934 | 27.29803 515 | 8242366 | 27.27320
516 82.39964 | 27.29627 516 | 82.42217 | 27.27198
517 82.39981 27.29448 517 | 82.42096 | 27.27060
518 82.40045 | 27.29277 518 | 82.42053 | 27.26888
519 82.40122 | 27.29110 519 | 82.42097 | 27.26711 .
520 82.40210 | 27.28949 520 | 82.42280 | 27.26680
521 8240346 | 27.28822 521 8242482 | 27.26716
522 82.40516 | 27.28894 522 | 82.42670 | 27.26781
523 82.40571 27.29063 523 | 82.42856 | 27.26851
524 82.40580 1 27.29239 524 | 82.43048 | 27.26907
525 8240685 | 27.29397 525 | 82.43247 | 27.26929
526 B2.40651 27.29544 526 | 82.43447 | 27.26816
527 82.40490 | 27.29646 527 | 82.43638 | 27.26863
528 8240454 | 27.29788 528 ] 82.43809 | 27.26768
529 82.40580 | 27.29930 529 | B2.43980 | 27.26672
530 82.40699 | 27.30055 530 | 82.44137 | 27.26562
531 82.40892 | 27.30097 531 | 82.44241 | 27.26409
532 82.41044 | 27.30208 532 | 8244265 | 27.26230
533 82.41164 [ 27.30351 533 | 82.44281 | 27.26057
534 82.41315 | 27.30470 534 | 8244362 | 27.25896
535 82.41469 | 27.30586 535 | 82.44449 | 27.25734
536 82.41662 | 27.30584 536 | 8244564 | 27.25587
537 82.41659 | 27.30416 537 | 8244710 | 27.25465
538 82.41538 | 27.30287 538 | 82.44888 | 27.25399
238 8241359 | 27.3023% 539 | 8245088 | 27.25382
540 8241282 27.30072 | 540 | 82.45291 | 27.25385
541 82.41435| 27.30017 541 | 82.45461 | 27,25460
542 8241592 | 27.29951 542 | 8245625 | 27.25442
543 8241627 | 27.29798 543 | 8245630 | 27.25299
544 8241620 | 27.29623 544 | 82.45447 ) 27.25226
545 82.41541 27.29463 545 | 82452731 27.25135
546 8241604 | 27.29296 546 | 82.45162 | 27.24992
547 8241705} 27.29142 547 | 82.45068 | 27.24833
548 82.41791 27.28981 548 | 82.44980 | 27.24672
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Dist: Balrampur

Left Bank Right Bank
SN Longitude Latitude SN__| Longitude ; Latitude
549 82.41844 27.28816 549 | 8244957 | 27.24493
550 82.41855 27.28636 550 | 82.44886 | 27.24327
551 82.41784 27.28471 551 | 82.44767 | 27.24211
552 82.41608 | 27.28381 552 | 8244717 | 27.24036
553 B2.41436 | 27.28464 553 | 82.44768 | 27.23929
554 8241371 27.28631 554 | 82.44863 | 27.23858
555 §2.41240 27.28744 555 | 82.44871 | 27.23686
556 82.41094 27.28645 556 | 82.44901 | 27.23507
557 82.41022 | 27.28477 557 | 8244936 | 27.23330
558 8241108 | 27.28315 558 | 8245015 | 27.23164
559 82.41251 27.28193 559 | 82.45184 | 27.23093
560 82.41396 27.28071 560 | 82.45360 | 27.23010
561 82.41558 | 27.27968 561 | 82.45527 | 27.22908
562 82.41745 27.27899 | 562 | 82.45688 | 27.22799
563 82.41939 | 27.27854 563 | 82.45849 | 27.22690
564 82.41952 | 27.27995 564 | 8246019 | 27.22593
565 82.41913 27.28172 565 | 8246130 | 27.22474
566 82.41909 | 27.28346 566 | 8246024 | 27.22338
567 82.42027 27.28474 567 | 8245952 | 27.22201
568 82.42228 27.28467 568 | 8246015 | 27.22033
569 82.42405 27.28387 569 ] B82.46184 | 27.21935
570 82.42512 27.28234 570 | 82.46353 | 27.21836
571 82.42638 27.28094 571 | 8246507 | 27.21725
572 82.42816 27.28020 572 | 82.46547 | 27.21553
573 82.42993 27.28055 573 | 8246649 | 27.21425
574 8243194 27.28049 574 | 8246666 | 27.21256
575 82.43391 27.28016 5751 8246629 | 27.21079
576 82.43589 | 27.27980 576 | 82.46623 | 27.20801
577 B2.43777 | 27.27914 577 | 82.46713 | 27.20739
578 8243064 | 27.27846 | 578 | 82.46883 | 27.20646
579 82.44138 27.27756 579 | 8246962 | 27.20482
580 82.44304 27.27656 580 | 8247117 | 27.20367
581 82.44393 | 27.27495 581 | 8247291 | 27.20275
582 82.44521 27.27356 582 | 82.47466 | 27.20186
583 82.44467 27.27183 5831 8247650 ] 27.20122
584 82.44316 27.270M1 584 | 8247762} 27.20070
585 8244148 | 27.27018 585 | 82.47896 | 27.20076
586 B2.43955 | 27.27070 586 | 8248032 | 27.19980
587 82.43781 27.27161 587 | 8248139 | 27.19851
588 82.43606 27.27253 588 | 8248282 | 27.19735
589 82.43428 27.27337 589 | 8248439 | 27.19624
590 82.43248 27.27418 590 | 8248594 | 27.19509
591 B2.43064 27.27464 591 82.46768 | 27.19419
592 82.42868 27.27422 592 | 82.48961 | 27.19378
593 82.42707 | 27.27320; 593 | 82.49153 | 27.19322
594 82.42549 27.27207 594 | 8249351 | 27.19293

i
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Dist: Balrampur

Left Bank Right Bank
SN Longitude Latitude SN | Longitude | Latitude
595 82.42391 27.27096 595 | 82.49550 27.19271
596 82.42348 27.26936 596 | 82.49731]27.19228
597 82.42507 | 27.26948 597 | 82.49912 | 27.19162
598 B2.42685 | 27.27034 598 | 82.50088 } 27.19074
599 8242863 | 27.27119 599 | 82.50257 | 27.18975
600 82.43049 | 27.27165| 600 | 82.50430 | 27.18883
601 82.43250 27.27189 601 82.50611 [ 27.18810
602 82.43446 | 27.27158 602 | 82.50727 | 27.18706
603 8243634 | 27.27095 603 | 82.50759 | 27.18556
604 82.43799 | 27.26995 604 | 82.50819 | 27.18428
605 8243973 | 27.26922 605 | 82.50742 | 27.18266
606 82.44141 27.26829 606 | 82.50744 | 27.18086
607 8244307 | 27.26729 607 | 82.50768 | 27.17908
608 82.44413 27.26581 608 | 82.50856 { 27.17746
609 82.44531 27.26438 609 | 82.51006 | 27.17626
610 82.44521 27.26258 610 [ 82.51150 | 27.17500
611 82.44562 | 27.26086 611 | 82.51327 | 27.17434
612 82.44637 | 27.25918 612 | 82.51528 | 27.17413
613 82.44744 | 27.25776 613 | 82.51720 ] 27.17360
614 82.44918 | 27.25685 614 | 82.51884 | 27.17403
615 82.45113 | 27.25648 | 6151 82.52021 | 27.17536
616 8245314 |  27.25628 616 | 82.52054 | 27.17693
617 82.45515 27.25628 617 | 82.52050 | 27.17864
618 82.45715] 27.25650 618 1 8252252 | 27.17869
619 82.45917 27.25645 619 | 8252454 | 27.17874
620 82.46106 27.25585 620 { B82.52651 | 27.17908
621 82.46267 27.25489 621 82.52833 | 27.17985
622 82.46353 27.25329 622 | 82.53018 | 27.18058
623 82.46338 | 27.25172 623 { 82.53208 | 27.18117
624 82.46159 27.25089 624 | 82.53405 | 27.18150
625 82.45960 | 27.25077 625 ] 82.53588 | 27.18221
626 82.45758 27.25074 626 ] B2.53783 | 27.18176
627 82.45566 | 27.25022 627 | 82.53065 | 27.18234
628 82.45414 | 27.24922 628 | B82.54164 | 27.18260
629 82.45324 |  27.24760 629 | 82.54364 | 27.1826%
630 82.45260 | 27.24590 630 | B2.54524 | 27.18184
631 82.45229 | 27.24413 | 631 ] 8254715 | 27.18167
632 82451861 27.24238 632 | 82.54809 | 27.18124
633 8245159 | 27.240861 633 ] B82.55027 | 27.17988
634 82.45197 1 27.23884 634 | 82.55216 | 27.17925
635 8245242 { 27.23708 635 | 82.55411|27.17913
636 82.45273 27.23532 636 | 82.55607 | 27.17923
637 82.45415 | 27.23535 637 | 82.55708 | 27.17885
638 82.45490 | 27.23687
639 | 8245670 27.23714 @%
640 82.45825

27.§§623
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Dist: Balrampur

Left Bank Right Bank

SN | Longitude | Latitude SN | Longitude | Latitude
641 8245873 | 27.23462
642 8245868 | 27.23284
643 8245842 | 27.23116
644 8245923 | 27.22951
645 8246067 | 27.22848
646 8246260 | 27.22795
647 8246448 | 27.22734
648 82.46535 | 27.22574
649 82.46663 | 27.22436
650 8246731 | 27.22268
651 82.46688 | 27.22099
652 82.46593 | 27.21965
653 8246743 | 27.21862 .
654 8246815 | 27.21695
655 82.46868 | 27.21525
656 82.46810 | 27.21354
657 8246924 | 2721175
658 82.46965 | 27.20999
659 8247045 | 27.20833
660 82.47205| 27.20802
661 82.47384 | 27.20752
662 82.47446 | 27.20620
663 8247487 | 2720479
664 82.47618 | 27.20360
665 82477811 27.20374
666 82.47941| 27.20268
667 82.48105 | 27.20175
668 82.48262 | 27.20067
669 82.48400 | 27.19946 |-
670 8248565 | 27.19831
671 8248708 | 27.19731
672 8248834 | 27.19619
673 8249030 | 27.19577
674 8249223 | 27.19530
675 8240424 | 27.19552
676 8249618 | 27.19553
877 8249786 | 27.19455
678 82.49982 | 27.19412
679 8250171 | 27.19352
680 8250352 | 27.19272
681 82.50533 | 27.19192
682 8250693 | 27.19084
683 8250849 | 27.18968
684 8250998 | 27.18849
685 82.51065 | 27.18679]
686 82.51007 | 27.18503

@,29@
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Dist: Balrampur

Left Bank Right Bank
SN | Longitude | Latitude SN_ | Longitude | Latitude
687 82.51036 | 27.18331
688 82.50995 | 27.18155
689 82.50999 | 27.17981
690 82.51166 | 27.17880
691 82.51339 | 2717792}
692 82.51539 | 27.17769
693 82.51690 | 27.17872
694 82.51821 | 27.18009
695 82.51931 | 27.18159
696 82.52131 | 27.18145
697 |  82.52330 | 27.18150
698 82.52526 | 27.18193
699 82.52722 | 27.18236
700 82.52918 | 27.18279
701 82.53114 | 27.18322
702 82.53310 | 27.18366
703 82.53503 | 27.18419
704 82.53698 | 27.18431
705 82.53889 | 27.18491
706 82.54089 | 27.18514 |
707 82.54289 | 27.18534
708 82.54488 | 27.18505
709 82.54688 | 27.18477
710 82.54882 | 27.18434
711 82.55062 | 27.18352
712 82.55243 | 27.18273
713 82.55410 | 27.18212
714 82.55562 | 27.18110
715 82.55689 | 27.18107
S ot
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3 ULy UTEA
fod vad I HEIIT HIHTT-04
HEAT-10 NG T/25-27-F804-8(FNT) (NG T)H/2022-CN- 1832864
T Eaw:0 6, 2025

1. HGT &4 @ha,
g fawr famr,
AT WS ATHA |

2. uxgw wfeq, :
Sk UM AT |

PUAT AU TEUAGT A 3T J& b HIU-H 0. FEA-433/2022 Al UHE
T 9a@ Ve 3% 3o0e 7 3= fawas fadw afYa, weg RAE@ 3gaer-6 Sofe yrda & U¥
HEAT-ETUTU /1147499 /38-6099(99)/85/2024, Al 19.06.2025 &1 doead wrawfd @ wead
TEOT A I T A |

2. SAUE TOUAYY H FHIT AG & AU A N0 WEA-433/2022 WA gHE R a9 Ve
HTH SoWle T 3 H Ao WP i afeor, a1 Reeh e e sy Raid 15.04.2025 &
AT SEAWR @ FaAhd P @ B BY| Ale W g AT & 399 Iy RFw
15.04.2025 & e, W&AT-6,8 T 9 fewiad &:- -

6. The Principal Secretary, Imigation and Wat.er Resources Department, Uttar Pradesh is

directed to file additional responsec giving complete details regarding determination of flood
plain zope of river Suav, identification of encroachments on the same and also remedial
measares taken for rejuvenation of river Suav.

8. . Additional responses be filed at least one day before 09.07.2025 and the case be listed on
09.07.2025 in case additional responses are not so filed.
9. List on 16.07.2025 for further consideration.

3. HETT oOaAT € fF O WoR, F9 U9 ad) Oew T e G0 AFEd g
aﬁ‘q@m e 07 Hagay, 2016 TRT The River Ganga (Rejuvenation, Protection and
Management) Authorities Order, 2016. ot feram g o e &8 3R sudr erddh afeat
T WES/TG™OT & TR fXaRoT JUT FE W EE, TWE @ Uaua & fov 3w IRy & aEa-
3 # TP Taos T R @ oA ReUT T ¥ aun uw-33 & uw seaw & R qyeand
Fleadd dUT YEEUT & iy SuHEa M wan ad auT 38Ar 30 afeat & gERer, e o
vaua & R ThT w@os den e oE dlse el @il 3ad Y & UHER-39 A uEdy
g 3w e & ot o ofenRa fe e ¥

4. I ox A ug o RiftT ¢ 5 o=l & vow we=o e e @y 99 qur arsfior

Segfd feme 30%0) @ wed frar W ¥ AR A & wrt & feaeaas &g The River
Ganga (Rejuvenation, Protection and Management) Authorities Order, 2016 & U¥R-20 A TS

Page No: 96



27-4005(099)/ 6/ 2024-T5I% W T JFHA-4-Irrigation and Water Re;]ué g;zment /100646942025

T wfEfa awr weae-53 | e o afafy & doewan amufia & e & s FefE o
TETHH & Heddd HUA T gl B e en [/EfG Jw e o wiRfa & oareme @
wFufed e SR ¥ 3o HIgEET BT TER-20, WEAR-53 AT TER-24 (2) & OFad Seo@
fopzT TaT Bo- '

20. Constitution and Composition of Specified State Ganga Rejuvenation, Protection and
Management Committees as authorities- With effect from the date of commencement of
this Order, these shall be constituted, in each State as specified in paragraph 2, an
authority to be called the State Ganga Rejuvenation, Protection and Management
Committee, which shall consist of a Chairperson and other members as specified in the
Schedule to exercise poWefs and discharge functions as specified in this Order and the Act.

53. Constitution of District Ganga Protectian Committees.- (1} The Central Government
shall immediately after the commencement of this Order, in consultation with concerned
State Ganga Committee, by notification constitute, in every specified District abutting River
Ganga and its tributaries in the States mentioned in paragraph 2, the "District Ganga
Committees” for the prevention, control and abatement of environmental poliution in the
River Ganga.

(2) The District Collector shall be the Chairperson of the District Ganga Committee and
the Divisional Forest Officer shall be the Convener of the District Ganga Committee.

24. Powers, duties and functions of State Ganga Committees.—~ {1} Every State Ganga
Committee shall, subject to the provisions of the Act and rules made or directions issued
thereunder, have the power to take all such measures, including those in paragraphs 6, 7
and 8, as it deems necessary or expedient for effective abatement of poliution and
conservation of the River Ganga and for implementing the decisions or directions of the
National Ganga Council and National Mission for Clean Ganga. -

(2) The State Ganga Committee shall implement various programmes and projects of the
National Ganga Council and National Mission for Clean Ganga.

3 UGN U o WiARQ gNT Usd Tion uRwe R s won wew fve & e
FRiEa MR GRSt o sReaaa (implement) RFeT STET &

5. T A DA U9 WS afedl & iR UY dErded & g9 A wfdea armenda

U4 IR WaN & @ o 9ilg e ady Begaa -
(1) #fa 3T 9Ra TR § G / D.O. Latter No-11(1)2017WR Vol-1, fears
06.06.2018 (GEVTY ¥97d) UF 3&bd oF & HeW & W@ Il N HFHwl-1
Tolle QA & HEATT H-270AU(17)/35-30-1/2018-34, RRAF 14.06.2018 (T
) & IGER akdl ¥ gaeian ¥ gEfeud o™ e e e
Farfod O U9 AW BEES & hegd Ao/ Qe @ gaiaRor vE |
faomer g U5 WRERT e wElfad ariwel & Wy weasied Rear s
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(2) WX A TS 1T Tewd Ayl & RN Ud FEmeed & gau # JAf a9
Fn AT Fagld e TR 7Ea gRa, 3oWe & WX ¥ WY oo wiam
Brim. & e 3R oM TIeOT BT, S e, SHU A6, IR TR
& TF/ D.O. Latter No-TE-16015/43/2020-GKC NMCG/835. fetish 10.02.2022 @AWy
o) & & A UMARY TEAT-29H0T0/76-2-2022/05T05007202080d AT 05
e, 2022 @RI Holed) T ATEATCY  HEAT-365/76-2-2022-05TA03110/202086Y
R 20 g, 2022 @RWMTS Foea) et fvar arm ) ey e os i,
2022 TRT 3R WEW @ 50 DY) vd wEde afeal ®F #ARn GG & Heddd
GRER Ud &HRed Saue ¥l O @ifsd forem oram @fafadl & avan o i
IR U B8 td TEEd afgdl & RIS’ d wmased SRl segsaer i
wiafa & Tow T T FAqug wR wW afea foren e wfRfa & avewa @
Jaue /AvEA A Eftud oIS g wewd aRdl & #AawEn aReR T oae
A & eada TFERE W ERIER au SEwey U & fady B g ok

(3) FAWT TSATAId faqdT af 2020-21 w9 2021-22 & FaquE wiw aftwi &
gaer 1 RO Ruges wgad, 76w Rew RAEwr & 99E-21 78/@a%n-
W /qaToTe-530/2022-23, feaid 14.06.2023 (CAMIY TWea) & IHGEAR  HaAW
e Rgaau afedl & gaeer & Fad & 31 W &

6. & WA, Sole WA &N AT F « Scay WY U=y s WA et anfeas v
# Raiw 16.05.2025 @ wegew 159t dowm & wdgea feaiw 03.06.2025 (Cawfa weEw)
mﬁqs—mﬁmmﬁmmmmmmwwmmw
frar-Red & ddv & dow F 2w Y 1 mas fady g -

T s wfdfa e v & o afdst & R, T 'd aaed
& AIAT TR FY I FE B wOEA $Q ¢ YA W 5 v # i
& wEEE afeai/ad aal/RgE afat & gEEr, W v aEEer 31
FAET & aed Y 1 @ e DT 93 H o A el QU IR, JRE0T
T WE@ed A9 & O @ E HS: awms ¢ 5 % geler, "
T & fatgd SEEEE W AR & Heddd SR a9 AR ¥ R
oot &t TP &g wga few IR, ol s & R @w & s
afat/or8 afel, Rge aRat & wr-we siet/aeE/det/aE § e,
T Ud FAGOT & A @EATed @ 39wl § gead: akear
FEwena gafe ma g wafas R o) o aer: waea (e,
!ﬁmﬁaamaﬁﬁéizmsmﬂ&ﬂ%aﬁwmmsaaﬂtﬁaﬁmm
Az A urFd e s
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(@FHAE-T= TS e BN, SaT TR/ TR, a9 v ey, whadd
Ry, qe faey fawmer, e vo oo garaa foamn, amew fawe faama
o gy fasm anfe)

Ay & Ty g = i o m afdfaal e uE waee wen faeer
& Hedr ¥ fAafeafe afRermr 8T & eR 19 S-wey &g W
frr o @ € & dew F Wi wawe i fhua o quf wea vae e s

woHo | HelUg & aH TG &

1 FATG gt wed

2 SR T

3 TIIOTEHY 3T Tg gEun

4 gL & ol

5 Jeard ZoITT UG AT

6 NvE vd qENE & we)

7 FERAYX SR Td gigens

8 dehofe T 350 WA W (AT )

(FRITE-TsT W 7o [, 3a¢ v/ alta forar e afafan

7. ¥3a: wee ¥ o afeal & gaER wd arwey danter s vd gredior Serqfa femer au
e R R & gRT R S B '
I AT ¥ 75 Fuan aftia sudwa foufa & tfeng Soug aeRerqR # gHlg a8 &

T #F 3ToTe GEA-433/2022 AN UG fiie T TT 30T 3oWe T 3Fg # Ale ¥ T

Fiawor, 7% et g1 wia gy feawh 15.04.2025 & Te(g-6 % 30~ “and also remedial measures
 taken for rejuvenation of river Suav” & He[dTeld 3 Iuded Wl # aftta #fgmar & wiraEt vd

gaod el & deE A ST ToIAG A Fala T& & Yeielad, (rejuvenation) & &R &

fgw w @ e & e Rerd 15.04.2025 & g6 & 3ad AU & HUERT & FAR

savas FEAE gtE e ge A HRE & Iy Ra 15.04.2025 & Reg-8 & wA A

FHTEAT FEA glafid e & T FY |

Heldereh-TUIeh |

Digitally signed by
RAMA KANT VERMA
Date: 26-06-2_9%5)

17:3_2:‘5‘1;f;qmm ,
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1/ 1006468/2025

FEU1 vd feqin qéd)
vfafoy-feeafatfea o ggart w s sdad & ofta:-
1. forsh @i, vopw wfRa/ R wfe, R va S« daa faem, 3000 area |

2. w@ fdEsar v Rumneasr, [ vd S derud e, 3000, S@as |
3. renfsrl, aaegy 3ot |

T Ted TAT
agFa alg |
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b Ciep
ey T8~

ST U WHA g
TFT e 31aaT-6
HEA-EITHT/ 1147499/38-6099(99)/85/2024
wads: fese: 19-06-2025

on s
b

}a\

ferarg wa st garea wgeer-4,
AT YA AHA| o
| POA HUS UF  HEAT-645/25-27-FH0-4-8(Re)

(TASE) / 2022-HUA-1832864, RAIF 26-05-2025 & Hedl IEor -

P F DYE @, mmmmmﬁgmaﬁﬁm
A oo TEW-433/2022 WA YA fbT T T 3FH Soyo

T A H Ao T s 3Raor; a5 Rl gw ufeg sy

ferR 15.04.2025 & Teg-6 & 3 “and also remedial

‘measures taken for rejuvenation of river Suav" fﬁ'3~T§EITa?r'

F TG ToRIAR A Y3 T YA (rejuvenation) @ @
mmﬁmﬂﬁﬁw@rmﬁaﬁﬁéﬁmﬁmoaﬁﬁﬁméﬁ

e feArE 15.04.2025 a?ﬁ@eaﬁs—rﬁmra?sﬁqm?r%g_

mmwmﬁa@gﬁﬁamﬁgwoa@m%aﬁw

feeTen 15.04.2025 %ﬁas%mﬁmﬁamgﬁ%

AW FFUY R T §

AT HA T ¥ gawer Y ak R Remer e

T AN R & Far ¥ i AR @ @ g Rt

B W I ¥l AT ¥ 5 RAT 16.05.2025 A HET WA, FW
VS AEA A IeAGTA H WEd IR WA ToF I AR/

ir9waus s 20ls

2 =W gy & GG, AT fAHa, 3090 & uF TE@A-HAw.
HA/TAOHO/1536/2025-26, RAF 16-06-2025(9fa FewE) g
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2.
4. | requestr you to consider- issuing necessary directions so that restoration and
rejuvenation of small rivers may be effectively co-ordinated and taken up under MGNREGS.
Ry n_,o,&a.a.ab\,' , Coe
. . ) Yours Sincerely,
Heg
‘ {G Asok Kumar)]

Shri Durga Shankar Mishra, 1AS
Chief Secretary
Uttar Pradesh
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Subject: Effective bo’dln:ﬂon of Activities for r'immlfon'md rejuvenation of small rivers
{lower ordef rivers/ tributarles of large rivers) under MGNREGA, UP; reg.

‘“—S-?i“/ W*""ﬁ‘/ 3,‘6’3 are aware, rejuvenation of small rivers works Is 8n important constituent of
Wamami Gange programme which aimsat integrated basin-centric strategles for rejuvenation of

vast Ganga basin dralnage system. Earlier vide D.0. letter dated 24™ April’ 2020, Chief *
\ S g 8 ) Secretarles of States' were requested for Issulng necessary directions to Oistrict Authorities 1o
work in area of water conservation and management by converging available resources and

programmes such as MGNREGS etc. to implement a wider and more intensive Jol Shokti Abhiyan
throughout the country.

2. Accordingly, restoration and rejuvenation of over 50 small rivers (lower order rivers/
lo- ‘@lk

tdbutaries of large rivers) leveraging support from MGNREGA, UP has been propased bringing
District Ganga Committee’s Into the operation/ implementation domain. Centre for Ganga River
) Basin Management and Studles (¢cGanga) led by IIT Kanpur and Its partnering lastitutions, serves
as Knowledge Panner to NMCG in implementation of Namami Ganga Programme and will

lo}fv 2 {PP /M'I provide scientific/ technical support through necessary surveys, data -and provide strategic plan

“to Additlonal Commissicner, MGNREGA, UP for this activity.

Bj A 03’6) 3. it has 3lso bgen proposed to constitute a Group under Divisional Commissioner from
following concerned stzkeholder Department & Agencies which will hold regular consultation
for planning and overseeing these warks, .

N 1. lerigation . 6.°  Hortlculture
Wmo).wnmmmm 7. . Fisherles

ol Yy g Panchayat! Raj 8 Urban Oevelopment
TR me L f RemRea . 9. Rural Development
i . | Forest 10.  Revenue

! Additional Commissione/, MGNREGA, Uttar Pradesh can serve as the Member Secretary,
| ’ with participation 6f officials from NMCG, cGanga alongwith its partnering Institutes namely Y-
; . BHU, Babasaheb Bhimrao Ambedkar University (BBAU), Lucknow, National Institute of
5 W cCU\ Hydrology (Ni), Roorkee, and IT Kanpur, The works can be Implemented under MGNREGS
! through District Ganga Committee’s. cGanga has been mandated to carryout necessary surveys,

| \V caliect all relevant informatiorydata and to provide sclentific & technical suppart and steateglc
! . w :
| g .
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Amitabh Kant
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[ : :\ el Governmentof indla  °
' e AN %% irw NATIONAL INSTSTUTION FOR TRANSFORMING INDIA
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AS 7%"’ 013~ o /a,ﬂ Dated:06.06:2018

* c—

Dear Chief Secretary,

Asyoumybeaware.anl!xpmGroupwasﬁ;n.nedbytheqovemen.tunda

- . . o8 e° m M
to look into the issues pertaining to Revitalization of Rivers and recommendations made by the
Isha Foundnfm The Group comprised Secrctaries of Miriistries/” riment of Water
Resources, River Development & Ganga Rejuvenation: Environment, Forests &Cli

c ousing 2nd Urban Affairs. Based on-the-discussions; it has been decided to launch
2 major mission on revitalization of rivers utilizing the* éxisting: schemés/ progratimes of 1hé -
Goveminent with comiriunity Jed efforts. - This ‘would-bo-part of dversll mission for witer
'congervation especially in the stressed blocks: Ty fact; uidér MONREGS; 14.Stites have aiready -
prepared 2016 "proposals for ‘river rejuvénation ‘Which dre..omder various stages of
implementation. .

- The

programme wouldbe led by Department of Rural Developuent uader the guidzace

of NIT1 Aaybg and would tarpet convergence ¢ 7 pIOfTAmT centyzl
él"dq MoEF, DoAC, MoWR, MoPR, DoLE. aswell as the State Governments” Mission )
Witer Conscvation guidclines issued: by, DGRD are-alieady in place and tiining.of field - .
* functionaries is being ddne under the SAMARTHY A ‘programme. Armangements for Cluster
Facilitation Teams (CFTs) through civil sociéty orgahisations have also been made.

’ Zot® i am forwarding a copy of the Programme for Action-prepared by the DoRD for your
ll‘.'.'ros'.&!- ' consideration. T would suggest that your State/ Union Territory could take up 2 few pilot projects
e “.';t)!f for revitalization of rivers with active involvement of all stakeholders and convergence of

. ?’;ﬁ%m schemds of various Ministries and the SQE.GW@L Any tnssmions in this zegud would
amw bem.mlgm‘&. .. T . .;'- ." o ':"-_'-:- .."" v . . RO .
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MINISTRY OF WATER RESOURCES, RIVER DEVELOPMENT, AND GANGA REJUVENATION
NOTIFICATION '
New Delhi, the 7th October, 2016

5.0. 3187(E).—Whereas it is necessary to constitute authorities at Central, State and District levels to take
measures for prevention, control and abatement of environmental pollution in River Ganga and to ensure continuous
adequate flow of water 0 as to rejuvenate the River Ganga to its natural and pristine condition and for matters connected
therewith or incidental thereto;

And whercas the River G'a'nga.is of tihiqué importance ascribed to reasons that are geographical, historical, socio-cultural
and economic giving it the status of a National River; '

And whereas the River Ganga has been facing serious threat due to discharge of increasing quantities of sewage, trade
effluents and other pollutants on account of rapid urbanisation and industrialisation;

And whereas, the demand for water of River Ganga is growing for irfigation, drinking water supplles industrial use and
hydro-power due to increase in population, urbanisation, mdusmahsatlon, infrastructural dcvclopmcnt and taking into
-account the need to meet competing demands;

And wheress there is an urgent need-

(a) to ensure effective abatement of poliution and rcjuvenation of the River Ganga by adopting 2 river basin
' approach 10 protnote inter-State dnd inter-sectoral co-ordination for comprehensxve planning and mariagement;

) {o maintain ecologmal flows in the River Ganga with the aim of ensuring conunuous flows lhroughout its length
50 as to restore its ecological integrity that enables it to self rejuvenate;

{¢) for imposing restrictions in areas abutting the River Ganga in which industries, operations or processes, or class
of industries, operations or processes shall not be carried out or shail be carried out subject to certain safeguards;

(d) to make provision for inspcction of any premises, plants, equipment, machmcnes, manufacturing or other
processes, materials or substancés and giving direction to the authoritics, officers and persons as may be
necessary to take steps, for prevention, control and abatement of environmental pollution in the River Ganga;

(¢} for carrying out and sponsoring investigations and research relating to problems of environmental pollution in
the River Ganga and examination of such manufacturing processes, material and substance as arc likely to cause
environmental pollution;

(f) for collection and dissemination of information in respect of matters relating to environmental pollution in the River
Ganga and preparation’of manual, codes or guide relating to the prevention, control and abatement of environmental
pollution; :

And whereas the State Governments concerned, being equally responsible for Ganga rejuvenation, arc required to co-
ordinate and implement the river conscrvation activities at the State level, and to take steps for comprehensive
management of the River Ganga in their States;
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And whereas it is required to have planning, financing, monitoring and coordinating authorities for strengthening the
collective efforts of the Central Government and the State Governments and authorities under this Order for effective
abatement of pollution and rejuvenation, protection and management of the River Ganga;

Now, therefore, in exercise of the powers conferred by sub-section (1), read with clauses (i), (ii), (¥), (vD), (vii), (viii),
(ix), (x), (xii) and (x1ii) of sub-section (2) and (3) of section 3 and sections 4,5,9,10,11, 19, 20 and 23 of the Environment
{(Protection) Act, 1986 (29 of 1986) (hereiriaftar referred to as the Act) and in supersession of the notifications of the
Government of India in the erstwhile Mihislry of Environment and Forests numbers $.0.1111(E), dated the 30t
September, 2009, S.0. 2493 (E), dated the 30™ September, 2009, 5.0, 2494 (E), dated the 30" September 2009, S.0.
2495 (E), dated the 30" September 2009, S.0. 287 (E) dated the 8% February, 2010 and in the Ministry of Water
Resources, River Development and Ganga Rejuvenation No. 8.0. 2539 (E), dated the 29" September 2014, except as
respects things done or omitted to be done before such supersession, the Central Government hereby-—----

(i)constitutes the authorities by the names mentioned in this Order for the purposé of exercising and performing such of
the powers and functions (including the power to issue directions under section 5 of the Act and for taking measures with
respect to the matters as mentioned in this Order;

I

(iD))directs, subject to the supervision and control of the Central Government and the provisions of this Order, such
authority or authorities as specified in this Order that shall exercise the powers or perform the functions or take the -
measures so mentioned in this Order as if such authofities had been empowered by the Act to exercise those powers,
perform those functions, or take such measures;

(iti)directs that all its powers and functions (except the power to constitute any authority under sub-section (3) of section
3 and to make rules under the sections 6 and 25 of the Act) under any provision of the Act shall, in relation to.River
Ganga and matters connected therewith, be exercisable and discharged also by the authoritics constituted by this Order
and by the officers specified in this Order, subject to such conditions and Jimitations and to the extent as specified in this
Order. : : .

1.Short title and comm_encement. ~ (1) This Order may be called the River Ganga (Rejuvenation, Protection and
Management) Authorities Order, 2016. ‘

(2) It shall come iito force on the date of its publication in the Official Gazette.

2. Applicability.- This Order shall apply to the States comprising River Ganga Basin, namely, Himanchal Pradesh,
Utt_arél;hand, Uttar Pradesh, Madhya Pradesh, Chhattisgarh, Bihar, Jharkhand, Haryana, Rajastl‘_nan, West Bengal and the
National Capital Territory of Délhi and such other States, having major tributaries of the River Ganga as the National
Council for Rejuvenation, Protection and Management of River Ganga may decide for the purpose of effective abatement
of pollution and rejuvenation, protection and management of the River Ganga. ' ' '

3.Definitions.- (1) n this Order, unless the pohtext' otherwise requires, -
(a)"‘Ag_t” means the‘,‘Environmen_t‘ (Protection) Act, 1986 (29 of 1986);

(by’Basin” means the entire catchment of ‘a water body or water course including the soil, water, vegetation and other
natural resources in the area and includes land, water, vegetation and other natural resources on a catchment basis;

(c)”BufferlAre'a" rmeans an area which extends beyond the flood plain of a stream;

(d)”catdhmcnt” or “"catchment area “includes the entire land area whose runoff from rain, snow or ice drains into a
water body or a water course, before the water course joins River Ganga or its tributaries or discharges water into River
Ganga or its tributaries; ' ‘ ' ' —

(e)’commercial fishing” means large scale fishing for commeicial purpoéés by pets, poisoning, or other modern fishing
gear or methods in River Ganga or its tributaries; '

(f) Competent authority means “Central Government” ‘
{g)"deforestation” means removal or reduction of forest cover,. especially when caused by anthrapogenic activities or

removal of trees and other vegetation of a forest excluding a planned clearance for scientific management of forest in
particular in the catchment area of River Ganga; '

(h)’degraded forest” means a forest having loss or reduction of native forest cover or vegetation density in the catchment
area abutting River Ganga or its tributarics; : ‘

(i)"direction” shall mean direction issued under section 5 of the Act and the expression “direct” shall be construed
accordingly; '

(§) “District Ganga Committee” means the District Ganga Protection Committee mentioned in paragraph 53;

(k)"engineered diversion” means a structure or device constructed or instalied to transfer the water of River Ganga or its
tributaries into canals or other engineering structures;
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(1)"flood plain™ means such area of River Ganga or its tributarics which comes under water on either side of it due to
floods corresponding to its greatest flow or with a flood of frequency once in hundred years,

(m)"Ghat" means sloping part at Bank of River Ganga or its tributarics with artificially constructed steps or sloping piece
of land uscd for providing casy human access to watcr of River Ganga or its tributaries and includes usage of such parts
for religious or other related purposes;

(n)"local authority” includes Panchayati raj institutions, municipalities, a district board, cantonment board, town planning
authority or Zila Parishad or any other body or authority, by whatever name called, for the time being invested by law,
for rendering essential services or with the control and management of civic services, within a specified local area;

{oY 'National Mission for Clean Ganga” means the authority mentioned in paragraph 31.

)] “notification” mcans a notification published in the Official Gazette and the cxpression ‘notifying’ shall be construed *
accordingly; '

(g)”offensive matter” consists of solid waste which includes animal carcasscs, kxtchcn or stable refuse, dung, dirt, putrid
or putrefying substances and filth of any kind which is not included in the sewage;

{r)"person” include -—
.(i)an individual or group or association of individuals whether incorporated or not;
(ii)a company established under the Companies Act, 2013 (18 of 2013);
(iii)any corporation established bsw or under any Central or State Act;
(iv)a local authority,;
) every juridical person not falling within any of the prcccdmg sub—clauscs

(s)'River Bed” means the dried portion of the arca of River Ganga or its tributaries and includes the place where the -
River Ganga or its tributaries run its course when it fills with watcr and includes the land by the side of River Ganga or
its tributaries which retains the water in its natural channel, when there is the greatest flow of water;

(t) "River Bed Farming” mcludcs seasonal agriculture or farming on the Rlver Bed of River Ganga or its tnbutanes .
durmg low flows of water;

(u)"chr Ganga” means the entire lcngth of six head- streams in the State of Uttarakhand namely, Rivers Alakananda,
Dhauli Ganga, Nandakini, Pinder, Mandakini and Bhagirathi starting from their originating glaciers up to their respective
conflucnces at Vishnu Prayag, Nand Prayag, Kamn Prayag, ‘Rudra Prayag, and Dev Prayag as also the main stem of the
river thereafter up to Ganga Sagar including Prayag Raj and mcludcs all its tributaries;

(v} “rubbish” means ashes, broken brick, mortar, broken glass, dust or refuse of any’ kind and includes filth;

(w) "sand mining” means large scale removal of river sand from the dried channcl belt, flood plain or a part of River
Ganga or its ributaries; -

(x) "sewage effluent” means effiuent from any sewerage system or sewage dxsposa.l works and includes sewage from
open drains;

(y) "sewerage scheme” means any scheme Wthh a local authority may ‘introduce for rr:moval of sewagc by ﬂushmg w1th
water through underground closed sewers; -

(z) “Schodulc” means Schedule appcndod to this Order

(za) “spcc1ﬁed District” means an arca of cvery Dlsmct abutting the River Ganga, being within a radivs of fiftcen
kilometers of the Ganga River Bank or its tributaries in the States of Himachal Pradesh, Uttarakhand, Uttar Pradesh,
Madhya Pradesh, Chhattisgarh, Biliar, Jharkhand, Haryana, Rajasthan, West Bengal and the National Capital Territory of
Delhi and such other States, having major lnbutancs of the River Ganga as referred to in this Order;

(zb) “State Ganga Comniittee” means the State Ganga Rejuvenation, Protéction and Management Commitiee conshluted
undcr this Order for each of the States ‘mentioned in paragraph 2.

(zc) Stalc Ganga River Conservation Authority means an authority carlier constituted in each State under the Act as
follows, namely:-

(i) the Bihar Statc Ganga River Conservation Authonty contituted by the notification of the Government of Indxa
in the Ministry of Environment and Forcsts number $.0287 (E), dated 8™ February 2010;

(ii) the Jharkhand State Ganga River Conservation Authority constituted by the notification of the Government of
India in the Ministry of Environment and Forests number S.02495(E), dated 30" September 2009;
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(i) the Uttarakhand State Ganga River Conservation Authority constituted by the notification of the Government of
India in the Ministry of Environment and Forests number 5.0 1111 (E), dated 30% September 2009;

(iv) the Uttar Pradesh State Ganga River Conservalion Authority constituted by the notification of the Government
of India in the Ministry of Environment and Forests number 5.02493 (B), dated 30™ September 2009; and

{v) the West Bengal State Ganga River Conservation Authority constituted by the notification of the Government of
India in the Ministry of Environment and Forests number 5.02494 (E), dated 30™ September 2009.

{(zd) "stream” includes river, water course (whether {lowing or for the time being dry), inland water {whether natural or
artificial ) and sub-terrain waters; .

(ze) "tributaries’ of River Ganga” means those rivers or streams which flow into River Ganga and includes Yamuna
River, Son River, Mahananda River, Kosi River, Gandak River, Ghaghara River and Mahakali River and their tributaries
or such other rivers which National Council for Rejuvenation Protection and Management. of River Ganga may, by
notification, specify for the purposes of this Order.

2. The words and cxpressioné used herein and not defined but defined in the Environment (Protection) Act, 1986 (29 of
1986) shall have the meanings respectively assigned to them in the Act.

4, Principles to be followed for-rejuvcnation, protection and management of River Ganga. — (1) The following .
principles shall be followed in taking measures for the rejuvenation, protection and management of River Ganga,
namely:-

(i) - theRiver Ganga shall be managed as a single syste_rﬂ; o

(i) the restoration and inaintenance of the chemical, physical, and biological quaﬁty of the waters of River danga
shall be achieved in a time bound manner; -

(iii) the River.Ganga shali be managed in an ecologically sustainable manner;

(iv) the continuity of flow in the Rivér Ganga shall be maintained without altering the natural seasonal variations;

{v) the longitudinal, lateral and vertical dimensions (connectivities) of River Ganga shall be incorporated into
river management processes and practices; . '

(vi) the integral relationship between the surface flow and sub-surface water (ground water) shall be restored and
maintained; . :

(vii) the lost natural vegetation in catchment area shall be regenerated and maintained;
(viii} the aguatic and riparian biodiversity in River Ganga Basin shall be regenerated and conserved;

(ix) the bank of River Ganga and its flood plain shall be construction free Zone to reduce pollution sources,
pressures and to maintain its natural ground water recharge functions; ‘

{x} the public participation in rejuvenation, protection and management,revision and enforcement of any
regulation, standard, effluent limitation plan, or programme for tejuvenation, protection and management .
shallbe encouraged and made an integral part of processes and practices of

River Ganga rejuvenation, protection and management.

(2)National Mission for Clean -Ganga may, baving regard to the needs qf the people of the country, ‘a‘_d\far‘lces in
technology and socio economic conditions of the people and to preserve the rich heritage of national composite culture,’
specify additional principles in addition to the principles specified under sub-paragraph (1). o

5.Ecological flow of water in River Ganga to be méintained. -(1) Eirery St.e_né Goygfnmc?nt, shall endeavor to ensure
that uninterrupted flows of water are maintained at all times in River Ganga as required under clause (iv) of paragraph

(4).

(2) Every State Government shall-also endeavor to maintain adequate flow of water in River Ganga in different seasons
to enable River Ganga to sustain its ecological integrity and to achieve the goal, all concerned authorities shall take
snitable actions in a time bound manner. ' )

3 Fbr the purposes of this paragraph, the average flow of water shall be determined by such Hydrology Observation
Stations at such points of the River Ganga, as may be specified by the National Mission for Clean Ganga:

'Provided that the average flow of water in River Ganga may, having regard to ecology, be detcrmihed by the National
Mission for Clean Ganga for different points of River Ganga. ‘
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6. Prevention, control and abatement of environmental pollution in River Ganga and its tributarics.- (1) No person

shall discharge, directly or indirectly, any untreated or treated sewage or scwage sludge into the River Ganga or jts
tributaries or its banks: T .

Provided that where a local autherity does not have, on the date of commencement of this Order, sewerage scheme or
infrastructure for collection, storage, transportation and disposal of sewage or sewage sludge or such infrastructure is not
functional on the said date in an area abutting the River Ganga or its tributaries, every such local authority shall, within a
period, specified by National Mission for Clean Ganga from the date of commencement of this Order, develop such
infrastructure or make such infrastructure functional, as the case may be, for collection, storage, transportation and
disposal of scwage in the territorial arca of the local authority.
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Provided further that where an industry or industrial arca management does not have, on the date of commencement of
this Order, industrial effluent treatment scheme or infrastructure for collection, storage, transportation and disposal of
wrade cffluents industrial waste, bio-medical waste, or other hazardous substance, etc. or such infrastructure is not
functional on the said date in an area abutting the River Ganga or its tributaries, every such industry or industrial area
management shall, within a period so specified by the National Mission for Clean Ganga from the date of
commencement of this Order, develop such infrastructure or make such infrastructure functional, as the case may be, for
collection, storage, transportation and disposal of trade cffluent and industrial waste, bio-medical waste, or other
hazardous substance in the jurisdicu'on of the industry or industrial arca management. ' :
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Prov1ded that in cxceptxonal circumstances hke natural calammes or religious events'at traditional locations, temporary
_structures can be raised after prior permission of the National Mission for Clean Ganga acting through the State Ganga
Committee and the District Ganga Committee: )

Provided further that i in case any such constriction has been completed, before the commencement of this Ordcr, in the
River Bank of River Ganga or its tributaries or active flood plain area of River Ganga or its tributaries, the National.
Mission for Clean Ganga shall review such constructions so as to.examine as to whether such constructions are causmg
interruption in the continuous flow of water or pollution in River Ganga or its tributaries, and if that be 0, it shall cause
for removing them.

4 No jperson shall do any act or carry on any project-or process or activity which, notwithstanding whcther such act has
been mennoncd in this Order or not, has the effect of causing pollution in the River Ganga.

(S) It shall be the duty of the Natignal Mission for Clean Ganga every Specnﬂed State: Ganga Committee 6r spec:ﬁod
District Ganga Protection Committee, local authority ‘and all other authoritics and persons to dissemindte widely and
bring to public notice, using various mcans, information capturcd in reports and the aforesaid incasures in the local
languagc in évery village, town, city and othcr 4reas abutting River Ganga and its tributaries.

7. Emergency measures in case of pollution of River: Ganga or its ‘tributaries - If any pmsonous noxious or
pollutmg matter is presenit or has entered into the River Ganga due to any accident or other unforeseen act or'event, and it
is ncccssary or expedlent 1o iake immedidte action, the National Mission for Cléan Ganga shall {ake immediate action for
carrymg out such operations or direct for caifying out such operations by the specified Staté Ganga Comhittee or
specified District Ganga Committee or local auithority or.any ofhet authority-or Board or Corporat:on as 1t may consider
necessary for all or any of the followmg purposcs, nainely; -

(2)the manner of removing the matter from River Ganga and disposing it off in such a thannér as it may spec1fy as also, '
for carfying out such opcrauons as is considered appropriate for mitigation or rcmoval of any pollution caused by such
matter; .

(b) lssumg ducchons restrammg of prolubmng any person concerned from discharging any poisonous, ‘noxious or
polluung matter in the River Ganga :

(c) undcrtakmg any addmonal work or funcnons as may be ncccssary to address such emcrgcncy

8. Power to issue directions, - The National Mission for Clean Ganga shall, in the excrcise of it powers and
pcrformance or its functions under this Order, issue such directions in writing as it fmay consider necessary for abatement
of pollution and réjuvenation, protection and management of the River Ganga to the concerned authority or local
authority or other authorities or Board or Corporation or person and they shall be bound to comply with such directions.

9, Ganga safety audit.- Every District Ganga Committec shall cause the Ganga safety audit to be carried out by such
Ganga Safety Auditors within such time frame and in accordance with such protocols as may be specified by the
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National Mission for Clean Ganga for the area of the River Ganga abutting such district and forward the copy of the
report of such safety audit along with remedial action taken thereon to the concerned State Ganga Committee and the
National Mission for Clean Ganga, which shall take appropriate action thercon, if required.

10. Pollution in River Ganga and its tributaries to be monitored.~ (1) The pollution in River Ganga and its tributaries
shall be monitored by the National Mission for- Clean Ganga on its own or by directions through various State and
Central Government agencies by use of satellite imagery and other remote sensing technologies as well as physical
stations, onfine monitoring and independent apencics at a periodicity to be specified by it.

(2) Notwithstanding the provisions of sub-paragraph (1), the Central Government may assign the fanction of monitoring
of pollution in River Ganga and its tributirics to any other agency or body or direct, having regard to advances in
technology, to monitor the aforesaid pollution in River Ganga and its tributaries by adopting any other technique or
method, as may be specified in the direction.

11. Constitution of National Council for i{ejuvenation, Protection and Management of River Ganga. - With cffect
from the date of commencement of this Order, there shall be constituted an authority by the name to be called the
National Council for Rejuvenation, Protection and Management of River Ganga, (hereinafter in this Order called as the

National Ganga Council) for the purposes of the Act and to exeicise powers and discharge functions as specified in this
Order and the Act. . ‘

12.Composition of National Ganga Council.-The National Ganga Council shall consist of the following membes,
namely:-

(aYPrime Minister : ;Chafrperson ,ex-officio
(b) Union Minister for Water Resources,

.| River Development and Ganga Rejuvenation - Vice-Chairperson, ex-officio

{c)Union Ministcf for Environmcnt,,Fores;ts

and Climate Change - Member, ex-officio;
(d)Union Minister for Finance ' - Member, ex-officio;
‘(e)Ur‘lion Minister for Urban Development - Member, ex-gfficio;

) Union Minister for Power - Member, ex-officio;
(g)Union Minister for Science and Technology - Member, ex-officio;
(h)Union Minister for Rural Development - Member, ex-officio;
(iYUnion Minister for Drinking Water and Sanitation - Member, ex-officio;

(§) Union Minister for Shipping - Member, ex-officio;
&) Union Minisfe_r of State for Tourism - Member, ex-officio;

(1) Vice Crl‘lai,rman,' NITI Aayog - Member, ex-officio;
(m)Chief Minister, Bihar - Member, ex-officio;
(n) Chief Minister, Jharkhand o - Member, ex-officio;

(o) Chiief Ministet, Uttarakhand ) - Member, ex-'oﬁ‘_fcio;

| (p) Chief Minister, Uttar Pradesh - Member, ex-officio;
(q) Chief Minister, West Bengal - Member, ex-officio;
{r) Secretary, Ministry of Water Resources, ‘
River Development-and Ganga Rejuvenation - Member,-ex-officio;
' (s)Director General, National Missjon for _ ,
Clean Ganga ) — Member Secretary, ex-officio.

(2) The National Ganga Council may co-opt one or more Chief Ministers from the States not represented in the National

Ganga Council having major tributaries of River Ganga, which are likely to affect the water quality in the River Ganga,
as Member. )

(3) The National Ganga Council may also co-opt one or more Union Ministers, if it considers necessary, as Member.

{(4) The National Ganga Council may consult experts and expert organisations or institutions in the field of river

rejuvenation, river ecology and river management, hydrology, environmental engineering, social mobilisation and other
relevant fields. :

(5) The Headquarter of the National Ganga Council shall be at New Delhi or at such other place as it may decide.
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{6) The National Ganga Council shall have its Secretariat in the National Mission for Clean Ganga.

(7) The Ceniral Government in the Minisiry of Water Resources, River Development and Ganga Rejuvenation shall
serve as the nodal Ministry.

13. Dissolution of Natienal Ganga River Basin Authority —- (1} On and from the date of constitution of the National
Ganga Council in paragraph 11, the National Ganga River Basin Authority constituted by Naotification of the Ministry of
Waler Resources, River Dcvclopmcnl and Ganga Rejuvenation, number $.0 2539 (E), dated the 29" Scepiember 2014
shall stand dissolved.

(2) All things done or omitied 1o be done or actions taken or any money spent or authorised to be spent by the National
Ganga River Basin Authority before such dissolution shall be decmed to have been done or taken under the
corresponding provisions of this Order.

14.Superintendence, direction and control of management of River Ganga to vest in National Ganga Council.-
The National Ganga Council shall, notwithstanding anything contained in this Order, be overall responsible for the
superintendence, direction, deévelopment and control of River Ganga and the entire River Basin (including financial and
administrative matters) for the protection, prevention, control and abatement of envirenmental pollution in River Ganga
and its rejuvenation to its matural and pristine condition and (o ensurc continuous adequate flow of water in the River
Ganga and for matiers connected therewith.

15. Jurisdiction of National Ganga Council.- The jurisdiction of the National Ganga Council shall extend to the areas
mentioned in paragraph 2.

16. Mecungs of National Ganga Council.- (1) National Ganga Council may regulate its own procedure for Eans'acﬁng
its business including its meetings. ' '

(2) The Chairperson of thc National Ganga Council shall preside over its mectings and in his abscncc its Vlcc-
Chairperson shall, premdc over the meetmgs of the Nationial Ganga Council and conduct its business.

(3) The Vice-Chairperson shall have the power to take decisions nceessary for the National Ganga Council to achleve its
objectives, in between the conduct of the two meetings of the Council subject to ratification in the next meeting.

(4) The National Ganga Council shall meet at least once every 'year or more as it may deem necessary.

17. Constitution of Empowered Task Force on River Ganga as authority.- (1) With effect from the date of
commencement of this Order, there shall be constituted an authority by the name to be called the Empowered Task Force
on River Ganga for the purposcs of the Act and to"exercise powers and dischiarge functions as specified in this Order
and thc Acl

{2 Thc Ernpowercd Task Force on Rlver Ganga shall conslst of the following members, namely -
(a)Union M]mster for Water Resources, ’

River Developmeént and Ganga Rejuvenation - Chairperson, ex-officio;

(b) Union Minister of State for Water Resources, ' '

River Developmient and Ganga Rejuvenation .- Vice-Chairpersor, ex-officio;
(c)Secretary in the Ministry of Water Resources,

River Development and Ganga Rejuvenation - Member, ex-officio

(d) Secretary in the Ministry of Finance ' ‘
(Department of Expenditure) - Member, ex-officio;
(e) Chief Executive Officer, Niti Ayog . = Member, cx-officio;
(f) Chicf Sccretary, State of Uttrakhand - Member, ex-officio;
{(g) Chief Secretary, State of Uttar Pradesh - Member, ex—officio;
(h)Chicf-Secretary, State of Bihar - Member, ex-officio;
(i) Chief Secretary, State of Jharkhand - * Member, ex-officio;
(j) Chief Secretary, State of West Bengal . - Member, ex'-off_icio;
(k) Director General , National Mission for Clean Ganga - Member-Secretary -

(3) The Empowered Task Force on River Ganga may also co-opt onc or more Secretary in the Union Ministries or the
Chief Secretary of any other State concerned, if it considers necessary, as member

(4) The Empowered Task Force on River Ganga shall meet at least once every three months or more as it may deem
necessary.
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(5) The administrative and technical suppott ta the Empowered Task Force on River Ganga shall be provided by the
Central Government in the Ministry of Water Resources, River Development and Ganga Rejuvenation which shall be the
nodal Ministry for the purposes of such administrative and technical support.

18. Functions and powers of Empowered Task Force on River Ganga. -

(1) The Empowered Task Force on River Ganga .shall co-ordinate and advise on matiers relating to rejuvenation,
protection and management of River Ganga and its tributaries.

(2) In particular and without prejudice to the generality of the provisions of sub-paragraph (1), the functions and powers
of the Empowered Task Force.on River Ganga may include measures with respect to all or any of the following matters
in rejuvenation, protection and management of River Ganga, namely:-

(a) ensuring that the ‘Ministries, Departments and State Governments cong':f:med have -
@ an action plan with specific activities, milestones, and timelines for
achievement of the objective of rejuvenation and protection of River Ganga;
(it) a mechanism for monitoring implementation of its action plans; |

(b) co-ordination amongst the Ministries and Departments and State Governments concerned for implementation of its
action plans in a time bound manner; ' ’

{c) to monitor the implementation process,' address bottienecks, suggest and take such decisions as may be necessary to
ensure speedy implementation; i .

(d) all projects under the ambit of Namami Gange including ongoing projects funded domestically and through external
assistance; - ‘

(e) discharge of such other functions or exerciseé of such powers as may be considered necessary for achievement of the
objective of rejuvenation, protection and management of River Ganga or as may be assigned to it by the Central
Government or specified by the National Ganga Council; :

19. Approval for projects exceeding value of rupees one thousand crore.-

(1) The Empowered Task Force on River Ganga shall be responsible for the approval of every project exceeding a
value of rupees one thousand crore, as amended from time to time. .

(25 Th_e Empowered Task Force on River danga may constitute a sub-committee of officials amongst its members
for the purpose of sub-paragraph (1) '

26. Constitution and Composition of Specified State Ganga Rejuvenation, Protection and Management
Committees as authorities.— With effect from the date of commencement of this Order, these shall be constituted, in
each State as specified in paragraph 2, an authority to be called the State Ganga Rejuvenation, Protection and
Management Committee, which shall consist of a Chairperson and other members as specified in the Schedule to
eiercise powers and discharge functions as specified in this Order and the Act. ‘ ‘

21. Meetings of State Ganga Committee. — (1) Every State Ganga Comimittee may regulaté its own procedu;e"for
 transacting its business including its meetings. : . ‘ s

(2)Every State Ganga Comtnittee shall convene its meetings at least once in every three momhs’ time:.

(3) The Ch‘airpcrsbn of the State Ganga Committee shall preside over its meetings _and in his abscncé, the said
Committee shall clect its Vice-Chairperson who shall, preside over the meetings of the State Ganga Committee and
conduet its business. o - . . o

© 22. Superintendence, direction and control over Committee.- The superintendence, direction and control of the
District Ganga Committees shall, notwithstanding anything contained in this Order, vest in the State Ganga Committee,
for the purposes of rejuvenation, protection, prevention, control and abatement of environmental pollution in River
Ganga and its tributaries so as to rejuvenate the River Ganga to its natural and pristine condition and ensure continuous
and adequate flow of water in River Ganga and for protection and management of River Ganga in the States concerned. -

23. Decisions of State Ganga Committee to be binding.- The decision taken at the meetings -of the State Ganga
Committee shall, notwithstanding anything contained in this Order, be binding upon every District Ganga Comimittee
and every local authority or other authority or Board or person referred to in such decision and they shall comply with the
decisions of the State Ganga Committee. ‘

24, Powcrs’, duties and functions of State Ganga Committees.— (1) Every State Ganga Cominittee shall, subject to the
‘provisions of the Act and rules made or directions issued thereunder, have the power to take all such measures, including

those in paragraphs 6, 7 and 8, as it deems necessary or expedient for effective abatement of pollution and conservation
‘ . '
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of the River Ganga and for implementing the decisions or directions of the National Ganga Council and National Mission
for Clean Ganga.

(2) The State Ganga Commitice shall implement various programmes and- projects of the National Ganga Council and
National Mission for Clean Ganga.

(3) In particular and without prejudice o the gencrality of the provisions of sub-paragraphs (1) and (2), such measures
may include all or any of the following matters, namely:-

(a) coordination and implementation of the conservation activities relating to River Ganga including augmentation of
sewerage infrastructure, catchment area treatment, protection of flood plains, creating public awareness and such other
measures at the State level and regulation of activities aimed at the prevention, control and abatement of pollution in the
River Ganga to maintain its water quality, and to take such other measures relevant to siver ecology and management in
the State concerned;

(b) implementation of the river basin management plan in the concerned State,
{c) maintenance of minimum ccological flows in the River Ganga in the concerned State and actions thereon;

(d) entry and inspection under section 10 and power to take sample under section 11 of the Act for the purpose of
exercising and performing its functions under this Order.

(4) The Slale Ganga Comimittee shall undenake all the emergency measures mentioned in paragraph 7.
(5) The Slalc Ganga Commiltee shall have the powers to issuc directions under section 5 of the Act.

{(6) Thc.powers and functions of the State Ganga Commitiee shall be without prejudice to any of the powers conferred
upon the State Government under any Central or State Act, being not inconsistent with the prdvi'sions of the Act.

25. Monitoring exccution of plans and programmes of District Ganga Committees.- Every State Ganga Committce
shall monitor the exccution of plans, programmes, and projects of all their District Ganga Protection Committees and
those of other authorities and submit progress in respect thereof to the National Mission for Clean Ganga.

26. Preparation of consolidated reports of all District Ganga Committces and taking remedial measures in
respect thereof.- (1) Every State Ganga Committee shall prepare a consolidated report of all District Ganga Protection
Committees, local authorities or other authorities or Board or Corporanon or person for every quarter mdrcatmg therein
in respect of each specified District abutting River Ganga and its tributaries, ----

(a) the status of the plans being exccuted and measures taken by them and any other activity reldung 1o the health of
River Ganga and its tributaries;

(b) the quality of water in River Ganga and its tributaries in each specificd District and remedial action in respect thercof;
{c) any inlerruption of flow in the River Ganga in cach specified District and reasons therefor;

(d) rcmcdml measures taken on the complaints made to the District Ganga Committee or local authorities or ‘othér
authonues '

(e} adverse rcport as rcportccl by Ganga safety auditors in each specified District;
(f) any other mformauon relevant to the health of River Ganga and its tributaries.

. (2) The- report referred to in sub-paragraph (1) shall be submitted within one month at the end of ¢ach year to the State

" - Ganga Committee and National Mission for Clean Ganga along with remedlal action thereof.

27. Coiiducting of Ganga safcty audit and subkmission of such audit reports by State Ganga Committees.- (1) It
shall be the duty of the State Ganga Committees-to conduct or causes o be conducted, through the District Ganga.
Committees; the Ganga safcty audit and submit report of the Ganga safety audit to the National Mission for Clean Ganga
along with the remedial action taken thereon and also make available the same in public domain and exhibit the same at
tts website.

R AN Thc ‘Ganga safety audit shall include such particulars and be done at such intervals (save as otherwise provided in this
Order) and in such mannes as may be specified, by notification, by the National Mission for Cican Ganga.

28. State Ganga Committee to be nodal agency.- The State Ganga Commitice shall be the State-wide nodal agernicy in
the State for the implementation of the provisions of this Order and for cffective abatement of pollution and rejuvenation,
protection and management of the River Ganga and its tributaries.

29. State Ganga Committees to be bound by direction of National Ganga Council and National Mission for Clean
Ganga.- Every State Ganga Committee, without prejudicé to the foregoing provisions of this Order, shall, in exercise of
its powers or the performance of its functions under this Order, be bound by the decisions or such directions (including
those relating to technical and administrative matters) as the National Ganga Council and the National Mission for Clean
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Ganga may give in writing to it from time to time for abatement of pollution and rejuvenation, protection and
management of the River Ganga.

30. Dissolution of State Ganga River Conservation Authorities and State Exccutive Committees.- (1) With effect
from the date of constitution of the Statc Ganga Commiliees, the respective State Ganga River Conservation Authorities
and the respective State Executive Committees constituted before the commencement of this Order shall stand dissolved. .

(2)All things done or omitted to be done or actions taken or any money spent or authorised to be spent by the authorities
and committees under sub-paragraph (1) before such dissolution shall be deemed to have been done or taken under the
corresponding provisions of this Order.

31. Constitution of National Mission for Clean Ganga as an authority.-(1) With effect from the datc of
commenceinent of this Order, the National Mission for Clean Ganga, a society registered under the Societies Registration
Act, 1860 (21 of 1860), shall be an authority constituted under the Act, by the same name for the purposes of the Act
and to exercise powers and discharge functions as specified under this Order and the Act and the rules made or directions
issued thereunder.

{2} The composition of the National Mission for Clean Ganga shall be as specified in paragraph 33,

32. Area of operation of Natienal Mission for Clean Ganga.- The area of operation of the National Mission for Clean
Ganga shall be the areas mentioned in paragraph 2.

33. National Mission for Clean Ganga to be nodal agency.- The National Mission for Clean Ganga shall be the nodal
agency for the nationwide implementation of the provisions of this Order and for effective abatement of pollution and
rejuvenation, protection and management of the River Ganga and its tributaries. ‘ :

34, Natibnal Mission for Clean Ganga to be an empowered organization.- The National Mission for Clean Ganga
shail be an empowered organisation with two tier management having administrative, appraisal and approval powers.and
duties, functions and powers as specified in this Order.

35, Composition of National Mission for Cléan Ganga;- The National Mission for Clean Ganga shall have a two-tier
management structure and it shall comprise of the Governing Council and the Executive Committee.

AL Thc Governing Council shall consist of the following members, namely:-

(a) Diréctor General of National Mission for Clean Ganga Chajmym, ex-officio
(b) | Joint Secretary, Ministry of Water Resources, River Development- and Ganga | Member, ex—oﬁiq:ié
Rejuvenation '
) Joint Sccrewry, Ministry of Urban Development Meinﬁcr, ‘ex-officio
(d) Joint Secretary, Mir_listry of Environment, Fotests and Climate Charige I;dembér, ex—oﬁ’icia
(e) Joint Secre;ary, Department of Expenditure . ‘ - | Membcr; ex-officio
(f)r ' chrcsc:ntative of NITI Aa)./og (nbt below Joinf Secretary) , | | Member, éx-oﬁ‘ii:ib
(&) | Chairman, Céntral-Polluﬁon Control .Board B Member, ex-o;ﬂ‘icio
(h) -Principalr Secretary, Urban'Dévclopmcnt, Govcmﬁcnt of Bihar - Membér, ;z;-oﬂic'io'
(i) . Principal Secretary, Urban Dev.clopment, Govemmcni of J ﬁérl;hand | . Mcmber, ex-b)ﬁcfo
)] P'ﬁnc;ipal Secrctax;y, .Urbaﬂ .De\i.relopment, Govémr_nent of Utt"a\r .Pradcsh ' Méfnbér, -éqc-aﬁ;iéfo
k) -P-rincipal segretary, Peyjal, Government of Uttarakhand Member, ex-officia
() | Principal Secretary, Urban Development, Government of VWest Bengal Member, ex-officio
(m)‘ Executive Dircctor(Deﬁuty Director General), National Mission for Clean Ganga Merﬁbér, ex-gfficio
(n) Executive Director (chhnical)-,Natic.mal Misgion f-or Clean Ganga Member, ex-oﬁ‘icio
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(o) | Executive Director (Finance), National Mission for Clean Ganga Member, ex-officio
M Exccutive Director (Projccts), National Mission for Clean Ganga - Member, ex-officio
(g} | Exccutive Director(Administration), National Mission for Clean Ganga Member- Secretary,

(2)  The Executive Commitiee constituted out of the Governing Council, shall consist of the following members,
namely:-

{(a) Director General, National Mission for Clean Ganga — Chairperson, cx-ofﬁc:o,
&) Joint Sccretary, Department of Expenditure — Member, ex-officio;
(c) Reprcscntau\fe of NITI Aayog (not-below Joint Sceretary) — Member, ex-officio;

(d) P_rmc:pal Secretary of the State concerned . ~ Member, ex-officio;
(©) Executive Director (Deputy Director General)
National Mission for Clean Ganga - Member, ex-officio; -
. (f) Exccutive Director (Finance) )
National Mission for Clean Ganga —Member, ex-officio;
(g) Executive Director (Technical)
National Mission for Clean Ganga —~ Member, ex-officio;
(h) Executive Director (Projects)
National Mission for Clean Ganga - Member, ex-officio;
" (i) Executive Director (Administration)
' National Mission for Clcan Ganga - — Member, ex-officio;
3) The Director General, National Mission for Clean Ganga may, if he considers necessary, may associate with the

Executive Committee, any other member from the Governing Council.

4) The Governing Council may constitute a sub-committee from out of its members and also by associating some
lechmcal experts for appraisal of the projects.

(5) The representative of the State concerned shall also be one of the mcmbers of sub-committee.
6) Half of the members of the Governing Couricil shall form the glorum.

36. (1) All approvals up to one thousand crores rupees shall be granted by the Execuitive Comrmittee and it shall
Tepoit to the Governing Council at least once in three months.

" (2) The Sub-Committee of the Governing Council shall.appraise the project only afier completion of Third Party
Apprdisal of the project by technical experts or consortium of recognized institutes or Indian lnsumtcs of Technology, as
the casc may be.

(3) The Third Party Appraisal shall be for all projects urcspcctwe of their value.
37 Appointment of Director Gencra] and Executlve Dircctors of National Mission for Clean’ Ganga -

(1 Director General Nauonal MlSSlOl’l for Clean Ganga shall be appointed by the Central Goveinient who shall be
equivalent to the rank of Additional Secretary or Secretary to the Govcmmem of India and his terms and
conditions of services shall be determined by Central Government.

(2) The Executive Director (Finance) shall be appointed on deputation from any of the organised accounts services
in the Central Government in the rank equivalent to Joint Secrctary to Government of India in accordance with
the recruitment rules of the said services.

(3) National Mission for Clean Ganga shall have at Jeast one position for each of the Exécutive Directors in the rank
of Joint Secretary to Government of India.

{4) One of the Executive Dircctors shall be designated as Deputy Director General of the National Mission for
Clean Ganga and he shall be appointed by the Central Government.

(5) None of the nominated members of the Exccutive Committee shall be below the rank of Joint Secretary in
Government of India.

38. Duty of National Mission for Clean Ganga.- It shall be the duty of the National Mission for Clean Ganga to -
(i) follow the principles laid down in paragraph 4 '
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(i) comply with the decisions and directions of the National Ganga Council and implement the Ganga Basin
Management Plan approved by it; )

(iii) co-ordinate all activities for rejuvenation and protection of River Ganga in a time bound manner as directed by the
National Ganga Council;

(iv) do all other acts or abstain from doing certain act which may be necessary for rejuvenation and protection of River -
Ganga and its tributaries. :

39. Functions of National Mission for Clean Ganga.- (1) Without prejudice to the provisions of this Order, the
National Mission for Clean Ganga shall identify or cause to be identified -

" (a) the specific threats to the River Ganga in areas in each village @nd town of such specified District abutting River
Ganga and its tributaries, including sewerage and industrial waste, cremation and burial of corpses and disposal
of animal carcasses, and threats from commercial, recreational and religious activities;

(b) the type of measures required to address such threat in each village and town of all districts abutting River

Ganga and its tributaries; .

(¢) the specific areas where such remedial actions are required to be taken for rejuvenation and protection of River

Ganga and its tributaries. .

(d) the measures which may be necessary for reuse of treated water and enter in to Memorandum of Understanding
in this regard with the Ministries of the Central Government like Railways, Power, Petroleum and Natural Gas
etc., Stale Governmients, autonomous bodies at ~the Central and State level, recognized Institutes and
organizations which the National Mission for Clean Ganga may deem fit. -

: i .
(2) The National Mission for Clcan-Ganga;shall make or cause to make the River Ganga Basin Management Plan along
with cost, timelines and allocation of responsibilities, among other things, for réjuvenation and protection of River Ganga
and its fributaries in each village and town of specified District abutting River Ganga and its tributaries and execute

projects there for. ' |
(3) The Naﬁonal Missibn for Clean Ganga shall -----

(a) cause to be determined the magnitude of ecological flows in the River Ganga and its tributaries required to be
maintained at different points in different areas at all times with the aim of ensuring water quality and
environmentally sustainable rejuvenation; protection and management of River Ganga and its tributaries and
notifying the same and take or direct all such measures necessary to maintain adequate ecological flows;

) cause to be identified places where the environmental flow of water of River Ganga has been modified and take
measures for correction thereof to maintain the continuous flow of water for rejuvenation, protection and
management of River Ganga and its tributaries; '

(c) identify places of discontinuity of water in River Ganga and its tributaries due to engineéred diversion of water
or storage of water or by any other means and execute plans in respect thereof or take remedial action therefor;
. [ ’ :

(d) devise a system to be put in place for continuous monitoring of flow of water and pollution levels in River
Ganga and its tributaries; L
. A _ | : C
(e) take all such measures which may be necessary to give effect to the decisions of the National Ganga Council so .
as (o maintiin adequate ecological flows in the River Ganga and tributaries;

() render assistance or cause them to be rendered by any agency for preparation of detailed project reports or

execution of projects for abatement of pollution and rejuvenation, protection and management of the River

- Ganga and its tibutaries to the State Governments, the State Ganga Committees, District Ganga Committees or
local authorities or any person o;r body, any authority, Board or Corporation; '

(g) set up or facilitate setting up or designate and direct one or more existing centers 1o rescarch, develop and
disseminate knowledge base and analytical tools on abatement of pollution and rejuvenation, protection and
management of River Ganga and its tributaries;

. L} . . .
{(h) take any other measures which may be necessary for continuous flow of water and abatement of pollution 1n
River Ganga and its tributaries

(4)The National Mission for Clean Ganga shall take all such other emergency measures as outlined in paragraph 7.

40. Establishmeht of River Ganga Monitoring Centres at suitable locations along River Ganga and its
tributaries.- The National Mission for Clean Ganga may identify the places in the River Ganga Basin and establish at
such places or designate any existing laboratory or station or institute as Centres to be called the “River Ganga

|
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Monitoring Centre” for monitoring amongst other things, continuous flow of water and pollution levels as required under
this Order and such Centre shall report immediately to the National Mission for Clcan Ganga for taking remedial action
therefor. :

41. Powers of National Mission for Clean Ganga.- (1) The National Mission for Clean Ganga being the national
agency charged with the role, responsibility and powers to facilitate the task of rejuvenation, protection and management
of River Ganga and its tributaries, under the supervision and direction of the National Ganga Council, shall recommend
to the National Ganga Council or Central Government for issuing directions or issue directions itself, to the State Ganga
Committees or Districi Ganga Committees or local authority or any other authority or any person, institution, consortium
or agency, as it may decide, for the rejuvenation, protection and management of River Ganga and have the power to take
all such measures and discharge such functions as it may deem necessary or expedient for prevention, control and
abatement of environmental potlution in River Ganga and its tributarics so as to rejuvenate the River Ganga to its natural
and pristine condition and ensure continuous and adequate flow of water in River Ganga and for protection and
management of River Ganga and for matters connccted therewith, '

(2) In particular and without prejudice to the generality of the provisions of sub-paragraph (1), and save as otherwisé
provided in this Order, such directions may include all or any of the following matiers in thc management of River
Ganga, namely:- '

(a) fulfillment of the functions mentioned in paragraph 55 in accordance with the principles in paragraph 4;

(b) formulate, with the approval of the Central Government, the National policy for effective abatement of pollution and
rejuvenation, protection and management of River Ganga;

{c) enter into memorandum of understanding, w:th the approval of the Cenl.ral Government, with any country or foreign
agency for effective implementation of the River Ganga Basin Manageirient Pian for rcjuvenation, protcctmn prevention,
control and abatement of pollution in the River Ganga and its lnbutarles

(d) approve, with or without modifications, the River Ganga Basin Management Plan and direct amendments, if any, to
be made therein; ’

(e) supervise and review the progress reports, and issue directions to the State Ganga Committees, District Ganga
Committees or local authorities and other authorities in the implementation of the River Ganga Basin Management Plan
and any other matter connected with affairs of the River Ganga and its tributaries;

(f) approve the planning, financing and execution of programmes for abatement of poliution in the River Ganga including
augmentation of sewerage and effluent treatment infrastructure, catchment area treatment, protection of flood plains,
creating public awareness, conservation of aquatic and riparian life and biodiversity and such other measures for
promoting environmentally sustainable river rejuvenation;,

(g) coordination, monitoring and review of the implementation of various programmes ot -activities taken up for
prevention, control and abatement of pollution and protection and management in the River Ganga and'its tributaries;

(h) direct any person or aulhonty to take measurcs for rcstorauon of river ecology and management in the River Ganga
Basin States;

'(1) recommend to the Central Government, for crcation of special purpose vehicles (whether as a company under the
companies Act, 2013(18 of 2013) or Societics Registration Act, 1860 (21 of 1860) or a Trust under the Indian Trust Act,
1882 (2 of 1882)), as nay be considered appropriate, for implementation of this Order and for the purposes of the Act;

(j) take 'such measures as may be necessary for the better co-ordination of policy and action to ensure effective
prevention, control and abatement of pollutlon rejuvenation and protection and managcmcnt in the River Ganga and its
tributaries;

(k) issue such directions to any person or authority, as it may consider necessary, for proper or prompt cxecution of the
projects or cancel such projects or stop release of funds or direct refund of amount alrcady released and assign the same
1o any other person or authority or Board or Corporat:on for prompt execution thereof;

(1) direct any person or authority to maintain such books of account or-bther documents, without prejudice to any law for
the time bemg in force, as may be specified by the National Mission for Clean Ganga;

(1) take such other measures which may be necessary for achievement of prevention, control and abatement of polluuon,
rejuvenation and protection and management in the River Ganga and its tributaries;

(3)The National Mission for Clean Ganga shall have the power to issue directions mentioned under section 5 of the Act.

(4)The National Mission for Cléan Ganga may evolve an appropriate mechanism for implementation of its decisions and
the decisions of the National Ganga Council.
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42. Giving of prior approval in certain matiers.- Every person, the State Ganga Committees, District Ganga Protection

Commiitees, local authorities and other authorities shall obtain prior approval of the National Mission for Clean Ganga,

on the following matters, relating to River Ganga and any area abutting River Ganga or its tributaries, if required to

implement the decisions of the National Ganga Council, namely:-

(a) engineered diversion and storage of water in River Ganga without affecting the flow of water downstream of the
River Ganga; ‘

(b) construction of bridges and associated roads and embankments over the River Ganga or at ils River Bank or its flood
plain area; :

(c) construction of Ghats or extension of any existing Ghat;
(d) construction of jetties;

(e) construction of permanent hydraulic structures for storage or diversion or control of waters or channelisation of River
Ganga or its tributaries; . :

(f) deforestation of hill slopes and notified forest and other eco-sensitive afcas;

(g) any other activity which contravenes'the principles Iaid out in paragraph 4 which the National Mission for Clean
Ganga may specify. - I

43. Financial framework.- (1) The budgetary allocation shall be utilised by the National Mission for Clean Ganga for
fneeting ‘expenses in connection with the discharge-of its functions, objects and purposes and cstablishr_n,ént expenditure:
Provided that the money received by way of grants, loans and borrowings shall be expended for the specific purpose for
which such grants, loans and borrowings have been received. ' ‘

(2) The National Mission for Clean Ganga shall maintain proper accounts and other relevant records and prepare an
annual expenditure statement. ’

(3)The audit of Nationﬁl Mission for Clean Ganga accounts shé.ll be done by the Comptroller and Auditor-General of
India and after completion of annual audit, the audit agency shall furnish annual audit certificate. '

(4)The affairs of National Mission for Clean Ganga shall be subject to the control of Central Vigilance Commission and
there shall be a Vigilance Officer to look after vigilance related matters. ’

(5) The annual expenditure statement with the audit report shall be forwarded annually to the Empowered Task Force,
and the Central Government for being laid before each House of Parliament.

. 44. Engagement of legal experts.- The National Mission for Clean Ganga shall have proper legal set up for which it
may engage Jegal experts, consultants and legal firtns as may be necessary for advising it on legal matters and providing
support for discharging its duties. - : o

45, Scrutiny of reports.- All the reports relating to its activities and reports received from the State Ganga Comumittees,

District Ganga Committees, local authority, Board, Corporation or any person shall be scrutinised by the National:
Mission for Clean Ganga and placed ‘by it along with its views on the mattérs mentioned in such report before the
National Ganga Council for soliciting its guidance thereon, if required. C

46. Consolidated report of Ganga Safety audit.- The National Mission for Clean Ganga‘ shall prepare and submit a
consolidated report of the Ganga safety audits of River Ganga to the National Ganga Council along with the remédial
action taken thereon and also make available the same in public domain and exhibit the-same at its website. '

47. Powers of National Mission for Clean Ganga to-call for information, conduct inspection, publish reports; etc.-
(1) Where the National Mission for Clean Ganga considers it expedient so to do under section 5 of the Act, it may, by
‘order in writing.- : ! .

(a) call upon any State Ganga Committees, District Ganga Protection Comniittees, local authority, other authority, Board,
Corporation or person, who has ‘been allotted any project for execution or connected with such projeet or utilisation of °
funds, at any time, to furnish in writing or make public for dissemination such information or explanation relating to such
project allotted for execution or execﬁteg or utilisation of fund allotted as the National Mission for Clean Ganga may
require; or ‘ i :

(b)appoint one or more persons or any, authority to make an inquiry in relation to project allotted for execution or
executed or utilisation of fund allotted; or : '

(c) direct any of its officers or employccs_' or the officers or employees of the Central Government or State Government of
any other authority to inspect the books of account or other documents of the State Ganga Committees, District Ganga
I

t
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Commilees, local authority, other authority, Board, Corporation or person related 10 any project allotted for execution or
executed or utilisation of funds; or

(d) require any person, officer, State Government or authority 1o furnish 1o it any reports, returns, statistics, accounts and
other information and such person, officer, State Government or other authority shall be bound o do so.

48, Financing and implementation model.- The National Mission for Clean Ganga shall develop and constantly refine
financial models that would improve the performance and sustainability of projects, and which can be adopted by the
State Ganga Committees, "District Ganga Commiltees, local authority; other authority or person for abatement of
pollution and rejuvenation, protection and management of the River Ganga.

49, Preparation of consolidated reporis.- (1} The National Mission for Clean Ganga shall, on the basis of the reports
and other information forwarded by the Statc Ganga Commitices, District Ganga Committees, local authorities, other
authorities, Board, Corporation or person, prepare a consolidated report cvery year indicating therein in respect of cach
specified District abutting River Ganga and its tributarics.-

(2) the status of the plans being exceuted and measures taken by them and any other activity relating to the health of
River Ganga and its {ributaries;

(b} the quality of water in River Ganga and its tributaries and remedial action in respect thercof;
(c) any interruption of water in the River Ganga and reasons therefor;
(d) condition of River Bed and flood plains and habitat in the specified District;

(e) remedial measurcs taken on the complaints recelvcd from public by the District Ganga Committee or local
authoritics;

" (f) threats remaining to be addressed by then with remedial action proposed therefor;
(g) report if any as reported by Ganga safety auditors;
(h) all other information relevant about the health of River Ganga and its tﬁbutarics

(2) The National Mission for Clean Ganga shall submit a consolidated report rcferrcd to in sub-paragraph (1) after review
thereof to the Empowered Task Force along with remedial action thercof. :

50. Annual report.- (1) 'I'hc National Mission for Clean Ganga shall, within three months of the end of every year,
prepare an annual report of all work undertaken by it and by the Empowered Task Force on River Ganga, the -State
Ganga Committees, District Ganga Commmittees, concerned local authoritics, other authorities, Board, Corporauon or
persons during the immediately preceding year.

(2) The National Mission for Clean Ganga shail mcludc under separate parts in its annual report rcferred to in sub-
paragraph (1), all works undertaken by it and the Empowered Task Force on River Ganga, the State Governments, the
State Ganga Committees, District Ganga Committees, concerned local authorities, other authorities, Board, Corporation
or person, and forward the said annual report to the National Ganga Council and the Central Government and also make
available in public domain and exhibit at its website.

51. Constltuhon of Committecs.- The National Mission for Clean Ganga may, constitute one or more Rivér’ Ganga
Management Committees from amongst its members and such experts in the field of rivers or water as it may consnder
appropriate for the efficient discharge of its funchons under this Order.

52. Sohcmng guiddance.- In case any difficuliy arises in implementing decisions of the National Ganga Councnl or the
provisions of this Order, it shall be duty of the National Mission for Clcan Ganga to solicit the guldancc of the National
Ganga Council and tike appropnate actmn accordmg!y

\/53 Constitution of District Ganga Profection Committecs.- {1) The Central Government shall 1mmed1atc]y after the
commencement of this Order, in consultation with concerned State Ganga Committee, by notification constitute, in every
specificd District abutting River Ganga and its tributaries in the States mentioned in paragraph 2, the “District Ganga
Committees” for the preverition, control and abatcment of environmental pollution in the River Ganga.

(2) Every District Ganga Committee in each specified District shall consist of the following members, namely:-

(a) the District Collector in the speciﬁed District; - Chairperson, ex-officio;

(b) not more than two nominated representatives from Municipalitics and Gram Panchayats of the specified District
nominated by the State Government. - Members;
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(¢) one representative each of the Public Works, Iriigation, Public Health Engineering, and Rural Drinking ‘Water
Departments, and State Pollution Control Board working in the specificd District abutting River Ganga to be nominated
by the District Collector - Member, ex-officio;

() two environmentalists associated with River Ganga protection activities and one representative of local industry

association in the specified District ta be nominated by the District Collector - Members,;
(e) one Divisional Forest Officer of the specified District - Member, ex-officio
(f) one District ofﬁcial to be nominated by the District Collector. . " _ Member;

(2) The District Collector shall be the Chairperson of the District Ganga Committee and the Divisional Forest Officer
shall be the Convener of the District Ganga Committee. '

(3) The District Ganga Committees shall meet at such times and at such places as the Chairperson of that Committee may
decide and exercise such powers and functions as may be conferred under this Order:

Provided that at least one meeting of the District Ganga Committee shall be held every three months.

(4) A non ex-officio member may Tesign his office by giving notice in writing thereof to the Central Government or.to
the District Collector concerned, as the case may be, and shall cease to be a member on his resignation being accepted by
the Government or the District Collector concerned, as the case may be.

54, Superintendence, direction and control of District Ganga Committee.- The superintendence, direction and
control of the management of the District Ganga Committee (including financial and administrative matters) shall,
notwithstanding anything contained in this Order, vest in the National Mission for Clean Ganga which may be exercised
by it either directly or through the State Ganga Committee or any of its officer or any other authority specified by it.

55 Functions and powers of District Ganga- Committees.- {1) Bvery District Ganga Committcé shall discharge
functions and exercise powers for rejuvenation, protection, restoration and rehabilitation of River Ganga and its
tributaries in each specified District as laid out in paragraph 6 and 7 as per. the principles specified in paragraph 4.

(2) In particular, and without prejudice to the generality of the provisions of sub-paragraph (1) for rejuvenation and
protection and restoration or rehiabilitation of degraded areas abutting River Ganga and its tributaries and subject to other
provisions of this Order and rules made thereunder, every District Ganga Coimmittee shall have the following powers and
functions in relation to River Ganga and its tributaries abutting in the area in specified District, namely:-

(a) idéntifying activities which may be threats in the-area of specified District abutting the River Ganga for protection of
River Ganga and its tributaries or its River bed and making a plan for remedial action and take remedial action in respect
thereof;

(b) talcmg remedial action at its own end for protection of River Ganga and its tributaries or its River bed abutting in the
specified District (excluding enforcement of the provisions of -this Order) :

{c) in the event of its inability to take remedial action, reporting (electronically as well as by sending written
communication in-hard copy) to the National Mission for Clean Ganga and concerned State Government, the State Ganga
Committee, as the case may be, for issue of direction for protection of River Ganga and to formulate appropfiate’
managerient or remedial actions. : -

(d) taking suitable administrative and other measures, to give effect to the provisions of this Order so as to-prevent the
environmental pollution in the River Ganga and its tributaries, not being inconsistent with the provisions of this Order, or
any law for the time being in force.

(3) Ini case, the District Ganga Comumittee is of the opinion that any contravention has been made of any other law for the
time being in force or in respect of provisions of this Order, it shall take appropriate action in accordance with the law for
the time being in force. . :

(4) The District Ganga Committee shall takeé all such emergency measures as specified in paragfaph 7.

56. Designaticn‘of Nodal Ofﬁcer.- (1). Evéry District G'anga‘ Committee shall nominate as Nodal Officer for the
purposes of this Order -

(a) the Sarpanch of Gram Sabha of every village in the arcas abutting the River Ganga and its tributaries;
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{b) in case of an arca, not being village abutting the River Ganga, the Chairperson of Municipality Planning Committee
or Metropolitan Planning Commitice or Chairperson of any local authority, as the Chairperson of the District Ganga
Commitiec.

{2} Every Nodal Officer nominated under sub-paragraph (1) shall take measures to prevent the pollution of River Ganga
and its tributaries and take remedial action for protcction of River Ganga and its tributaries or their River bed abutting in
such village or other area, as the casc may be, of which he is the Nodal Officer and in case of his failure 10 do so, he shall
report the violation of this Order to the Chairperson of the District Ganga Committee for remedial action.

(3) After receipt of the report under sub-paragraph (2}, the Chairperson of the District Ganga Commiltee shall take
remedial action for protection of River Ganga or its River bed abutting the speeified District.

57. Preparation of plans.- (1) Every District Ganga Committee shall prepare its plan for protection of River Ganga and
its tributaries and their River bed abutling the specificd District and submit the samec to the National Mission for Clean
Ganga for its approval.

(2) Thé plan vader sub-paragraph (1) shall include the activities to be undertaken by the District Ganga Committec for
protection, control and abatement of environmental pollution in River Ganga and its tributaries and their River Bed area
abutting the specified District which may be recommended by the State Government, State Ganga Commitiess, the
National Mission for Clean Ganga, any other authority or Board and the expenditure involved for such plan and time
within which such activitics shall be completed.

58. Preparation of budgct and maintenance of accounts.- Evcry District Ganga Committee shall prepare its budget
for every financial year indicating thércin the funds required and purposes for which such funds shall be spent and the
time limit within which the activity mentioned in the budget shall be completed and submit to concerned State Ganga
Comunittee under intimation to National Mission for Clean Ganga and such Committee shall ensurce proper maintcnance
of accounts as directed by National Mission for Clean Ganga, for audit by the Comptroller and Auditor-General of India
or any other agency appointed by the Comptroller and Auditor-General of India and such accounts shall be subject to
inspection by National- Ganga Council, National Mission for Clean Ganga, State Ganga Committee of any of their
appointed entities.

59. Monthly and annual reports.- (1).Evcry District Ganga Committee shall, submit monthly and annual reports to the ' .
" National Ganga Council, National Mission for Clean Ganga and State Ganga Commitiee as directed by National Mission
for Clean Ganga within specificd timelines. :

(2) In' addition to the annual report réferred to in sub-paragraph (1), the District Ganga Committee shall furmsh to the
National Mission for Clean Ganga at such time and in such form and manner it may direct to furnish such other returns,
statements and other particulars in regard to any proposed or cmstmg programme for the River Ganga Basin Plan for the
abutting area in the specified District.

60. Budget allocation.-’ The" National Mission for Clean Ganga shall consohdate and prepare the budget requirement
and submit the same to the Ministry of Water Résources, ijer Developmem and Ganga Rejuvenation,

61. Direction by Central Government.- Notwuhstandmg anythmg contamed in this Order, it shall be lawful for the
Central Governmerit to issue directions in writing to the Ministrics or Departments of the Government of India, or the
State Government or the Stite Ganga Committees, the National Mission for Clean Ganga or District Ganga Commitices,
or local authority or other authority or statutory bodics or any of its officers or employees, as the case may be, to
facilitate or assist in the rejuvenation, protection and management of River Ganga and its tributaries in such manner as it
may direct, and such Ministry or Department or Authority or Mission or Board, Committee or Government or statutory
‘body, officer or employce shall be bound to comply with such directions.

62. Making of complaint under section 19 of the Act.- All the authorities constituted under this Order or-their
officers authorised by such authorities may make complaint before the court under section 19 of the Act for taking
cognizance of any offence under the said section.

63. Order to be in addition to other laws.- The provisions of this Order are without prejudice to the discharge of
functions by any local authority or other authority or Board or corporation or any person for taking measures for the
purposes of effective abatement of pollution and rejuvenation of-the River Ganga and its-protection and management and |
any other law for the time being in force.
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f SCHEDULE
| [See paragraph 20]
COMPOSITION OF STATE GANGA COMMITTEES

Serial No. | Name of the State Ganga Composition of the State Ganga Committees N
Commitiee . . ‘
(1) ' @) i 3)
i {Name) State Ganga Protectiorft {a)Chief Secretary, Government of State of
and Management Committes II (Name) - Chairperson, ex-officio;

{Name)

- Member, ex—ofﬁcfo;

(c) Principal Secretary, Department of Urban Development and Housing,

Government of (Name)
- Member, ex-officio;

' (b) Principal Secretary, Department of Fihancc, Government of State of
)

b

I

i )

i (d Principal Secretary, Department of Environment and Forests,
|

Government of State of .
(Name) : - Memf)er', ex-officio
1 (e)Principal Secretary, Department of Water Resources, Government of
| State of o
(Name) _ ) - Member, ex-officio;

(f) Principal Secretary, Department of Public Health Engineering,
Government of State of : '
(Name) - Member, ex-officio

(g) Chairman, (Name) State Pollution
Control Board - Member, ex-officio;

(h)Chief Executive Officer of executing agency in the Staté of (Name)
- Member, ex-officio; )

(i)Principal Chief Conservator of Forests,
Government of State of (Name) — Member, ex-officio;

(j) not more than five experts from relevant fields to be nominated by the
Government of
(Name) ~ Members .

. [F. No. Estt-01/2016-17/111/NMCG] -
SANJAY KUNDU, Jt. Secy.
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‘H'W-SOOIZ5-27-ﬁ0-4-8(ﬂ3)(NGT)12022-CN-1832864
e

@ T,

wgw wha,

AT WA WHA

aar &,
Safowd,

fifard T o HEUS HFHA-04 aEs:: BeA®:30-06-2025
Rya- .U, §EE-433/2022 TRAN GHE fiig TAR T HG 3odo T I & Fe TH
f o, 7% Red @rw wRe e B 15.04.2025 ¥ Fequaa # 1
AR,
fremes .0, HEW-433/2022 WA UHIE i T RE HE Jode ¥ IHed
# Fmo TP A Hawor, 7§ e W aift w2er RAi® 15.04.2025 @ 38 WY
A ofg R @ Sw @A IEEET-04 % Uy wewW-10 NGT/25-27-Fd0-4-
8(RZ)(NGT)/2022-CN-1832864 w2 6 3t 2025 (Wfd ®aFA) @ PAW Toew AEU
mﬁmmaﬁlwmﬁmowﬂgﬂamm aftg Feu f@aiF 15.04.2025
awﬁ'm;ziw-s,saeamaa%:-
6. The Principal Secretary, Irrigation and Water Resources
Department, Uttar Pradesh is directed to file additional response
giving complete details regarding determination of flood plain zone
of river Suav, identification of encroachments on the same and also
remedial measures taken for rejuvenation of river Suav.
8. Additional responses be filed at least one day before
09.07.2025 and the case be listed on 09.07..2025 in case additional

responses are not so filed.
9. List on 16.07.2025 for further consideration.

2- wmﬁ@wwﬁmﬁéwg&n%%mm#gﬁaaﬁ%
Fay & HeTo HGM-433/2022 WA THIE fig a=H Ve HE Jodo T Hed # Ao g
R o, 7% e gR aRa e P 15.04.2025 & Faaraa 3 fFé wa A«
F@aa FAWA-04 ¥ U HEA-10 NGT/25-27-Ri0-4-8(RE)(NGT)/2022-CN-1832864
feae: 26 S 2025#%%$W@W2M@ﬁ&?mﬁ
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